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LOK SABHA

Monday. March 7, 1960/Phalguna 7.
1881 (Saka)

The Lok Sabha met at Eleven of the
Clock.

| Mk. SPEAKER in the Chair)

ORAL ANSWERS TO QUESTIONS

Inland Water Transport

-+

(Shri 5, C Samanta:

*644, { Shri Subodh Hansda:
| Shri R. C. Majhi:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the draft report of
linking the river Narbada with Sone
for facilitating inland water transport
has been received by the Government;
and

(b) if so. whether this draft report
has been considered and accepted by
the Government?

The Minister of State in the Minis-
try of Transport and Communications
{Shri Raj Bahadur): (a) No, Sir.

1b) Does not arisc,

Shri 8. C. Samanta: May [ know
what is the distance between the end-
ing of the Sone water coarse and the
ending of the Narbada river? May
I know also whether it has been taken
into consideration?

Shri Raj Bahadur: The C.W.P.C.
who are engaged on this have, as I

402 (Ai) LS—1.

4372
said, come to some sort of tentative
conclusions in the report which they
have submitted to the State Govern-
ments and  the Inter-State  Water
Transport Committee. I cannot
exactly state the distance between the
origin of the Sone and the origin of
the Narbada.

Shri 8, C. Samanta: May 1 know
whether they wanted Rs. 300 lakhs
and only Rs, 142 lakhs were sanc-
uoned? May I also know whether
that stood in the wayv of the execu-
tion of this project?

Shri Raj Bahadur: This scheme of
inter-connecting the Narbada. Sone
and Ganga has not vet been accepted
as a matter of fact, as a schemeo as
such.  What the CW.P.C. saig was
«hat in 115 view this can be taken as
a basis for ovlannine  further sueps,
That has remained at that stage. Thev
have made some swudv and that is
being examined bv the State Govern-
menta

¥z nifar am - #4778 9 AQY
Tt ¢ f& i aw A w7 Ay
I T Tg7 WET WA HOE A T
avey § 0F SAIHETT g9l A
HIETT & g Wl 41 "7 dEegT
¥ fawez o1 aff & gerr & o
A% Fraed 3, W7 947 T9 97 9 A%
¢ fa=rm fFgr mam & 7

St W wT: o wT FgAr & fw
A g W 4% A g o« faeg fam

4§ ¥ mraw A weAtD " od
mit ¥31 2 WA TS ¥7 amrardy
T E
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Shri Shree Naravan Das: The hon.
Minister just now siated that a studv
has beer made with a view to link
the rivers of the north with the rivers
of the south, What arc the mamn
conclusions reached by that study
and which are being studied by the
State Governments?

Shri Raj Bahadur: A study has
been made and a tentative report has
sust now been submitted by the
CPW.C, The tentative report is
before the Staie Governments. They
will make their recommendations. At
this stage, it is not possible for me
to sav what exactly are the recom-
mendations in a concrete form.

Shri Raghunath Singh: Mav 1 know
the main suggestion in the reoort and
whether this scheme is feasible?

Shri Rai Bahadur: The final report
would come after the C.W.P.C. itself
has studied the recommendations of
the State Governments. So, the final
report has yet to come. Therefore, 1
have replied in the main ouvesuon
that /no report has been received.
Secondly, the question does not arize.
It is very premature.

¥z mfer am : 79 A § ot
7g #31 f& 0T 997 & 39 997 F7 qFey
FE 7 1 ¥ aum § w9 g R oo
arg IFH FH FEr AGTE F T IAA
ag qgr 91 % geg w3 ATy ¥ A
#r g0 qraew # ®rE o= #1 fror
G a0 ¥ 98 3@ AIFET F7 A
i

W[ OX FERY : THA AHAT, MM
w7 Fiq qta afeat ¥ FRA F ITH
BATFT & | W WMAT A%E0 A 6EA
fovar |z AdzT & a1 & 91 FgT a% &
qEAAT | AAT AT T IAFT TEAH £,
a1 &g waft fa=rendia §, dza anev
qET FAmT ¥ 7

Mr, Speaker: The waters would not
be taken away so soon.

MARCH 7, 1860
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Shri C. D. Pande: Is not the
(C.W.P.C. aware that apart from join-
ing these two rivers for navieation
these are not navigable for 300 miles
from their source and thus this secms
to be a wild goose chase?

Shri Raj Bahadaor: It is for experts
to say, finally; but it is a fact that
such an idea was there. It has got
to take into consideration that in
certain reaches of the river the bed
is rocky and at some places the water
is shallow. The observations of the
hon. Member may be correct to somc
extent. But that has got to be veri-
fied and vetted by experts.

Dam on River Beas

-
(Shri D, C. Sharma:
*645 < Shri Ram Krishan Gupta:
| Shri Hem Raj:

Will the Minister of Irrigation and
Power be pleased'to refer to the reply
given to Starred Question No. 922 on
the 16th December, 1959 and state:

(a) whether the Punjab Govern-
ment have since submitted formally
the scheme for the construction of
dam on the River Beas;

ib} if so, whether the scheme has
been examined by the Central Water
and Power Commission;

ie) whether final decision regard-
ing the sclection of site for the dam
has been taken; and

‘d) if so, the location thereof?

The Deputy Minister of Irrigation
ard Power (Shri Hathi): (a) Yes,
Sir.

‘b) The Scheme is under examina-
tion in the Central Water and Power
Commission.

fc) Not yet.

‘d) Does not arise.

shri D. C. Sharma: May I know
it any tentative decisions have been
taken with regard to the approximate
amount of money to be spent on this
scheme?
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Shri Hathi: No decision has vet been
*aken; it will be taken only after the
project is accepted.

Shri D. C. Sharma: Is it not a fact
that the Chief Minister and the Gov-
~rnment of Punjab have almost prac-
tically said—during the course of his
Budget spcech—that this scheme is
g0ing to be taken in hand? 1If so, why
» there a difference of opinion bet-
secn the Punjab Government and the

central Government?
-

Shri Hathi: The question as to
vhether the scheme is to be taken in
and or not is not in doubt. But the
ctual money that will be spent on
*hat or what it will cost actually will
huve to be decided after the project
“ms been accepted and final estimates
Yave been sanctioned.

Shri Hem Raj: There are two
wchemes sponsored by the Punjab
Government; one the Sutlej Beas link
and the other the Beas Dam. May I
know which of the schemes is going
‘o have priority?

Shri Hathi: In fact, they are not
,wo but three schemes, one on Pong
}-s0. Out of these what has to be
aken first is actually being examined.

Shri Rameshwar Tantia: Was the
cheme considered by the World Bank
vhile considering the water dispute
vith Pakistan? If so, has the Bank
iven any suggestion?

:Shri Hathi: No. In fact, we sug-
ested that in order to utilise the
‘aters of Beas and Ravi we might
've a dam or a project on Beas. It
s not suggested by the World Bank.

it
Shri Hem Raj: May 1 know which
the beneficiary States will bear
jde cost and what the amount is?

,;“Shﬂ Hathi: The cost is not yet
nally decided because the estimates
‘e yet being  examined; and, until
id unless that is decided, it will be
fficult to allocate the cost between
® various beneficiary States.

jthow whether the construction of this

PHALGUNA 17, 1881 (SAKA)
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proposed dam on the Beas will link
the bigger project that is going to be
undertaken after the agreement bet-
ween India and Pakistan with regard
to the distribution of the waters?

Shri Hathi: This itself is 8 bigger
project; and all the projects taken
together will cost Rs. 241 crores.

Shri D, C. Sharma: Are all the
water and power schemes of the

_ Punjab to be linked up with the canal

water dispute? If not, why do Gov-
ernment take so much time in decid-
ing these vital schemes?

Shri Hathi: It is not & question of
Government deciding or taking time.
The project report has only recently
been received. It has to be techni-
cally examined and the main factor
to be examined is this. The site
where the .dam is suggested or pro-
posed to be located is in an earth-
auake zone. So. we have to be care-
ful to see that the site is technically
sound.

Z e @ are & faserfeton
T

+
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(@) =fz g, av ¥ foge =
34 97 f&a 77 faoigt & sfa qew 9x
@ T ?

The Minister of Transport and
Communications (Dr, P. Subbarayan):
{a) No

(b) Does not armse,

Bhri 8. C. Samanta: Since April,
1859 we are hearing that the report
is under consideration. Why is such
& long time being taken to come to
a decision”

Dr. P, Subbarayan: It has got to go
through 50 many processes and it
takes time

Shri 8. C. Samanta: Is it not a fac!
that more than one lakh of people
are working under this svstem? Will
wnv nternim relief be given while
Government is taking so much time?

Dr. P. Subbarayan: 1 take the infor-
mation for what it is worth. We are
trying to hasten the procedure, and
when Government orders arre passerd
the report will also be placed on the
Table of the House.

Bhri Goray: May I know, consiaer-
ing the fact that many of these peopie
are school teachers in the villages and
thev have to undergo hardships
because of the rise in oprices and all
that, whether the Government will
consider the question of having some
interim arrangement pending final
decision on the subiject?

Dr. P. Subbaravan: It is difficult
tn make any interim arrangement
because we would not know what the
ecost would be. We are waiting w
make the final arrangements, when
they will get the advantage of 1L

Pandit D, N. Tiwarl: May [ know
whether the Government 1s awar:e
that due to financial difficultics these
extra-departmental staffl  sometimes
use money orders for their own pur-
poses with the result that there is
delay in pavment to the original
pavees; if so. whether any step is

MARCH 7, 1960
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going to be taken to remove this
difficulty?

Dr. P. Subbarayan: Well, Sir, I d«
not accept what the hon. Membe
says. I do not think they will resor
lo these things which he mention
because I am sure they are wver’
honest public servants, b

Pandit D. N. Tiwarl: Has not Gov-
ernment received any complaint abou
this?

Dr. P. Subbarayan: Not that | an
aware of.

Shri Chintamoni Panigrahi: May
know by what time the report wil
be finally examined? Can we hop
that within two or three months
will be examined” Before examina.
tion of the report, do Governmen!
propose to recognise the union of the
extra-departmental employces?

Dr. P, Subbarayan: When the final
decision is taken, a decision will be
taken also on the question of recogni
tion of the extra-departmenta
employees’ union,

Shri S. C. Samanta: Is il not a far,
that the extra-departmental sta
receive only Rs. 200 at a time wi.
the result that there is no scope
them to misuse this money?

Dr, P, Subbarayan: [ do not a
grant that there is misusing of
money.

Shri Chintamoni Panigrahi: Ma '™~
know by what time we can expe
that the report will be final
examined?

Dr. P. Subbarayan: [ cannot be
prophet on this. (Interruption).

Shri Goray: We do not want, S
the Minister to be a prophet,

Shri Chintamoni Panigrahi: I
can at least say whether it will L
done within two to three months.

Dr. P. Subbarayan: What [ mea
was, | cannot give an exact da
because there are so many decisiv
to be made.
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Shri Braj Raj Singh: Can the hon.
Minister give some indication as to
whether it will take six months, twa
years or ten years?

Dr. P, Subbarayan: Not ten years
any way.

Mr. Speaker: It is unnecessary to
answer such questions. There Is no
purpose. If he is able to say that it
will be done in four months or six
months he will certainly do so. If,
on the other hand, he feels that it
will take more time and he is unable
to say how much time it will take—
because he has to take into account
various factors—there Is no good pin-
ning him down. If he says here that it
will take such. and such time and in
actual practice it takes more time,
shall he come before this House and
apply for extension of time? There-
fore, if he is not able to give the time
at present, let us wait and see for a
month. After one month I shall allow
& question again on this subject, when
hon. Members can ask whether this
matter has made any progress.

Let us go to the next queutiun,;

Ievel Crossing at Safdarjung
Airport, New Delhi

+.
.47 Shri D. C. Sharma:
’ Shri Ram Garib:

Will the Minister of Health be
'pleased to refer to the reply given to
i Starred Question No. 808 on the 1lth
December, 1959, and state the further
progress made in the work regarding
the construction of a second or a
double level crossing near the Safdar-
jung Airport?

The Minister of Health (Shri
Karmarkar); The work of widening
the railway level crossing near the
Safdarjung Airport, New Delhi, is in
progress and will be completed
thortly by the Railway Authorities,

PHALGUNA 17, 1881 (SAKA)
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Bhri D, C, SBharma: May I know
for how long it has been in progress
and what are the implications in time
of the word “shortly™?

Shri EKarmarkar: Implications of
time are really there. The work of
widening the rallway level crossing
has been started by the railway
authorities. This work was expecled
to be completed by 28th February,
1960, but during the course of the
work it has been noticed that a water-
main will have 1o be diverted. There-
fore, we have asked the PW.D. people
to do the work of diverting the water-
main. Whatever time is taken on that
job will be the time taken for com-
pletion of this job, but I expect that
it will not be too long.

Shri D. C. Bharma: May 1 know
how long it will take for the water
to be diverted, and whether this work
is going to be done by the Ministry
of Health?

Shri Karmarkar: Not water, but the
water-main.

Mr. Speaker: No purpose is served
by asking about progress in respect
of every process. We are not going
to excute the works. The hon. Minis-
ter has to be depended upon for these
things. It is enough if hon. Members
inform the Ministers that they are
anxious about it. 1 would urge upon
hon, Ministers to say if there Is any
reasonable chance of getting the work
through during the financial year.
That is cnough, and then I am satis-
fied.

Shri Karmarkar: We can say that
Sir, and satisfy you if it is a fact,
but if it is not possible we will not
be honest if we say that. The thing
i, 1 have given all the details. They
have discovered that a water-main
has to be diverted. It is not a small
job. They have asked the PW™ ¢
do that job. Let me also hope w.th
you, Sir, that it will be over by 3lst
March.
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Production of Jute

+
“649, Shri Bameshwar Tantlia:
* "\ Shri Bibhuti Mishra:

Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether it is a fact that the jute
output has recently declined' in the
country; and

(b) if so. the reasons therefor”
The Minister of Agriculture (Dr.

P. 5, Deshmukh): (a) Yes the pro
duction has declined during 1959-60.

(b) The decline in production
during 1959-60 is attributed partly to
less acreage sown under jute and
partly to  unfavourable  weather
conditions.

o TR zifea: a3 e A
T | w1 g A ¢ fr foed ad
91z ¥ IW aga FH 4 F FTO FAH|
¥ W 92 @17 W AT g9 3w 2,
a1 AT GCER TH FT FIE IUG FAA
fs wfaen & zawt 1 Ifm aw fom
=

o Yo o IAAW: FATU A
sizry & fF F9d a9 g F w0 7Y
fral & ¢ 8w, afe e
zq g #1 fifag @ g fr 9= 9w
gt |, feamt &1 w=g aw 2

st T oifem T g AR 2
f JpaTé TR | [ e, = arfeene
# ag Fw it & fereran ar, Y ww—
T ST ATE-fagsT ¥ 39 ami a1
T A P AT A AW Ag &
m{zﬁmwm%m
T % T ?

e To Mo IMAW: I & WIATH
ok frafa & @i & @1 swT o

GEw MR T @I T I §
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Shri Shree Narayan Das: What are
the future prospects of jute? May I
know whether any efforts are being
made by the Government to push up
the acreage under jute?

Dr. P. 8. Deshmukh: The prospects
¢! this vear's crop are very fair. |
am glad to say that the prices are
also much better than what they were
during the last couple of years. This
would, therefore, serve as an incen-
tive to the farmers.

Shri A. C. Guhba: It has been almost
a chronic thing with jute cultivation
that when the prices go up in once
year the acreage also goes up the next
year and when the prices go down in
any particular year, the next year
the uacrcage also decreases. May 1
know whether the Government is
taking any step to ensure econcmic
prices for the growers?

Dr, P. S. Deshmukh: It is a matter
of common knowledge, and every hon,
Mumber in this House knows that we
have not been able to give good prices
to the farmers. Whenever he pro-
duces more we give him less, but we
are trying to remedy the situation as
best as possible,

Shri Prabhat Kar: May [ know
whether because of the fluctuation in
prices every year the acreage under
jute iz going down because the culti-
vators are not getting an cconomic
price; if so, may 1 know whether the
State Trading Corporation will pur-
chase jute at a fixed price so that the
acreage will remain constant, it will
earn foreign exchange for us and thc
potentiality for jute production may
be increased? The hon. Minister said
that there are enough possibilities of
increasing this crop.

Dr. P. 5. Deshmukh: The inferencc
of my hon, friend is not correct that
every year the acreage is going duwn.
It does vary a great deal. We t~v:
more than once tried to gel the S.ate
Trading Corporation to purchase scma
of the jute produced so as to maintain
the price. That remedy, therefoie, is
areudy be‘ng practised by Govorn-
ment.
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Mr. Speaker: Before [ proceed with
the next question, | want Lo say one
thing. Shri Karmarkar said that he
eould not satisfy me whether the work
would be done within a year. 1 have
no satisfaction or otherwise.

Shri Karmarkar:. 1 thought you
said: “before 31st March™.

Mr. Speaker: 1 only wanted to say
that hon. Members who wanted to
know within what time the work will
be done will possibly be satisfied if
they are informed whether there is
any reasonable prospect of the work
being done within o year. It is cpen
‘to the hon. Minister to say whrther
it 15 possible: or not.

Shri Karmarkar: In fact, Sir, I
addressed the House through you.
Perhaps, Sir, 1 misheard you and 1
thought an assurance was required
from me that the work will be com-
pleted by the end of this financiai
vear.

Mr. Speaker: Not this vear—one
vear,

Shri Karmarkar: But 1 expect il to
be done much earlier than a financial
vear: it will not take so much time.

Shri Harish Chandra Mathur: You
are giving him too much of a lati-
tude, Sir. I think a competent Minis-
ter should know much better.
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Shri Karmarkar:.[ think.eo.

Rise in Price of Sugar

-k
[ Shri Shree Narayan Das:
Shri Ram Krishan Gupta:
Pandit D. N. Tiwari:
Shri 5. M, Banerjee:
Shri Tangamani:
| Shri Harish Chandra Mathur:
Shri Pangarkar:
Shri Chintamonl Panigrahi:
| Shri Rameshwar Tantia:
| Shri A. K. Gopalan:
| Shri Aurobinde Ghosal:
°650. 4 Shri Ajit Singh Sarhadi:
| Shri Ramji Verma:
| Shri Hem Raj:
| Shri Braj Raj Singh:
| Shri Khushwaqt Rai:
| Shri Manabendra Shah:
| Shrimati Sucheta Kripalani:
Shri Radhu Raman:
Shri N, R. Muniswamy:
Shri Anirudha Sinha:
Shri R. C. Vvas:

Will the Minister of Food and Agri-
culture be pleaseéd to state:

{a) whether it is a fact that sugar
prices registered a rise during Januvary
and February, 1960; and

(b) if so, the nature of steps taken
or proposcd to be taken to bring the
prices down?

The Deputy Minister of Food ‘'nd
Agriculture (Shri A, M, Thomas):
(a) and (b). The Central Govern
ment  allots  speeific quotas 1o the
States from cach monthly celease. It
is for the State Goveramenls
arrange proper distribution at reason-
able prices. According to information
received from the State Governments,
prices at approved shops remained
penerally  at proper  levels  during
January and February and there has
generally been no increase. Howover,
in Calcutta where the Stute Govern-
ment had left the trade free the prices
went up but with the impleanentation
of the scheme of distribution intro-
cluced by the State Government they

are coming down.
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Shri Shree Narayan Das: May 1
know the extent to which the distri-
bution of sugar is done through fair
price shops by the State Governments
and through the normal trade chan-
nels?

Shri A, M. Thomas: Now, the Statc
Governments allocate quotas to the
various districts and under the super-
vision of the district officers it is being
distributed through fair price shops
and other approved dealers.

Shri Shree Narayan Das: 1 want to
know the cxtent to which the sugar
is being distributed through fair price
shops by the State Governments and
through the normal trade channels.

Shri A. M. Thomas: The entire
quantity of sugar produced in the
country is now being allocated to the
various State Governments, They are
getting it distributed through the
various district officers.

Pandit D, N. Tiwarl: May I know
whether different rales have been
fixed in Bihar for the two zones—
North Bihar and South Bihar—and,
if so, what is the reason for the
same?

Shri A. M, Thomas: With rcgard to
South Bihar, we are just looking into
the matter. As the hon, House knows,
the cost of production differed from
North Bihar, compared to that in
South Bihar and so a different price
had to be fixed for South Bihar. We
are looking into the matter,

Pandit D. N. Tiwari: May 1 know
whether the consumers will get sugar
at the same price or at different
prices?

Shri A. M. Thomas: The consumer
will get it at the price at which the
landed cost of North Bihar sugar
works out in South Bihar.

Shri Harish Chandra Mathur: May
I know what improvements in the
distribution have been effected since
the new Minister has taken owver and
whether the new Minister has madc
any changes in the system of distri-
bution, and if he has done ro, may I
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know what are the improvements
which he has cffected? 1 ask this
question because in most parts of the
country I find that the malady con-
tinues with virulence.

The Minister of Food and Agricul-
ture (Shri S, K. Patil): So {ar as the
distribution of sugar is concerncd, it
is entirely the responsibility of the
States. 1 have been urging on them
that if they do it through the co-
operative societies, it would be per-
haps better. Distribution of sugar
through ration cards has another
disadvantage, because those who do
not normally eat sugar also siart eat-
ing it.

st wgwa o wm 0 & wmi
9 & ¥ meg Wi ¥ Ave seani
TET FT 1T FeA wf OY G ARy 77
o fF T & wra aga da § foraa
FTCW AAAT aga LT & | F A=A
Sredt § % #ar qrere w1 Gmn www
o1 @ & Fomd e sfam wma av
AN g 7% W Fwar # A ogEar
T gUT & AT FT &1 § AT FAT ALHT
T & W e v & famr
=T H g7

Shri A, M, Thomas: In Madhva
Pradesh we arc allocating a quota
of......

€8 MAAT waeq - qarE G=E "
femr s

st gt fag . @ fifr ama
Agr & a1 B qEr G BT

Shri A, M. Thomas: . . .11,300 tons
and the price prevailing, according to
the report that we have received, i3
Rs. 41.67 in Bhopal.

Mr. Speaker: If the hon. Member is
not able to follow English, the other
WMinister may answer in Hindi.

oT Ro Wie °MEA : A1 faavor =1
FTH & @7 Wvg TN TAWHE &7 @A,
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Shri Braj Raj Simgh: In view of
the reports that the production of
sugar is likely to increase by two lakh
tons this year, will the Government
think over the increase of quotas
which are now released per month?
The Government have been releasing
only 175,000 tong per month and are
blaming the State Governments for
the defect in the distribution machi-
nery. Unless the Government increase
the quota for the States per month, 1
think the prices will shoot vp as they
have been shooting up.

Shri S, K. Patil: It is too early,
because the season has to run. I can-
not simply take the risk just now,
because if I run short of the stock
perhaps the difficulties will be more
than what the hon. Member magines.
So far as the quota of allocation, that
is, the allocation of 175,000 tons is
concerned, it is based on the past one
or \wo years and the practices during
the past. But I shall be wvery glad
to increase that quota the moment I
am surc that I am out of the woods.

Shri §, M, Banerjee: May I know
whether it is a fact that the Govern-
ment of India have brought to the
notice of the State Governments that
there is much difference between the
price of sugar in controlled shops and
the price in the open market and, if
50, what arrangements are they mak-
ing to see that the prices do not shoot
so much?

Shri A. M. Thomas: The prices
range between Re. 1 and Rs. 1.15 per
seer. But it is only a small quantity
that escapes into the open market now
and for that quantity the prices vary
from State to the State and are really
more than for what we get from the
contrelled shops.
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Shri 5 M. Banerjee: It is not W
question of a small quantity crcapir,.
Supposing, in a particular city with.
a population of 11 lakhs, the card-
holders may be only 1} lakhs, but
the other people should get it from
the open market. [ want 10 know
why the difference is so great. In the
market it is Rs. 1-8-0. For instance,
in Kanpur, it is Rs, 1-8-0 und else-
where it is Rs, 1-11-0.

Mr. Speaker: There is no queslion.
of arguing over the matter. The hon.
Minister says that some portiom
cscapes into the market.

Shri S. M. Banerjee: Should we
not control the price in the market,
Sir?

Mr. Speaker: Why is therc no con-
trol of the entire quantity of sugar?
‘That is his question.

Shri A. M. Thomas: That is not
possible in the nature of ‘hings. As
has been made clear, the entire pro-
duction of the sugar factories, except
for a small quantity that is set apart
for the employees, is being distributed
through the State Governments. The
State Governments are orranging
distribution.

My senior colleague has made it
clear that cven persons who do not
require sugar also get sugar from the
ratlon shops, and that quantity per-
haps also escapes into Lhe black
market.

Shri Rameshwar Tantia: May 1
know whether it is a fact that sugar
prices in the controlled shops are
Rs. 40 per maund whereas, 100 miles
from here the sugar in the open
market costs Rs, 50 to Rs, 60 per
maund and, if so, what is the reason
for this and may I know whuther the
Government are considering about
making sugar available at a reason-
able price in those areas?

Shri A, M. Thomas: It 1may he a
fact that the open market prices are
a little more than the prices prevail-
ing in the controlled shops.

Shri Chintamoni Panigrahi: May
I know whether, in view of the lesser
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production this year, the Government
propose to import sugar so 43 1o meet
the requirements?

Shri S. K. Patil: The Government
do not think of importing uny sugar
at all. This country has the capacity
for producing the sugar thai she
needs,

Shri Sankarapandian: May 1 Kiow
whether Government have an idea of
continuing the control over suga: or
whether they have any idea of relax-
ing it?

Shri S. K. Patl: Surely that
depends upon the stock that will bt

made available at the end of the
season.
Shri P. K. Deo: In view of the

shortage of sugar, may 1 know whether
Government are considering ihe put-
ting up of more sugar mills in the
country or giving more incentives to
privite parties to pul up inore sugar
mills?

Sari 5. K. Patil: Enough incentives
have been given and I expact that the
sugar production will increase by
about 200,000 tons this year. So far
as new factories are concerned, wo
will be having quite a number .f them
in the third Five Year Plan,

Shri Prabhat Kar: In view of the
fact that the Central Government is
allocating the sugar quolis to the
States, may 1 know why the State
Governments are giving the sugar to
the open market where the prices are
much higher and may I know what
steps have becn taken to :ez that the
State Governments do not allocate any
sugar quota to the open markat?

Shri 5. K. Patll: As I said, it is
impossible, and sometimes when you
introduce ration over the whole Stutc,
perhaps million of people who never
used to eat sugar will go in for sugar.
That is really not an improvement
over the existing situation.

Shri Raghunath Singh: As tre cost
of production and the recovery in the
South are less than in northern India,
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may 1 know  why the price in the
South is higher?

Shri 8. K. Patil: It is the other way
about.

Shri S, M. Banerjee: The hon.
Minister said that we are likely to
produce more sugar this year. [ want
10 know whether the present system
of sugar distribution, ctc,, has not
yielded the desired effect and, if so,
whether a new system or a now pre-
cedure will be introduced aller we
get the total quantity of sugar this
year?

Shri §, K. Patil: Two cfvets will
follow. If there i5 more -ugar possi-
bly contrel may not be necessary.
Thuat might reduce the number of
those who really take sugar e do
no{ take sugar that goes into the blark
market. Another thing is, poszibly
the quotas that are given to th? Statos
would be increased.

Protein from Waler-lyacinth

°652. Shri P. K. Deo: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Depavtment of
Applied Chemistry of Calcutta Uni-
versity have exhibited at the World
Agriculture Fair samples ol protein
materials extracted from green leaves
of grass, water-hyacinth and other
plants, which could be used in maxing
various food preparations;

(b) whether the commercial piro-
duction of this protein can be tuken
up;

(e) whether it
domestically; and

can bhe proauced

(d) if so, the cost of
thereof?

The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas): (a)
Yes.

production

(b) Information available indicates

commercial possibilities.

{e) Yes.
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id) Tentative estimates indicaie the
cost of production would e about
Re. 1 per Ib.

Shri P. K. Deo: May 1 know whe-
. ther the know-how is bcing parsed
on to the Central Food Techuological
Research Institute, Mysore, for [urther
research on the subject of the preauc-
tion of standardised protein food?

Shri A. M, Thomas: It iz sti!l at
the experimental stage uand same
domestic methods are being followed
It has to be experimented further in
a pilot plant before it is Lassed on
to the general public.

Shri P. K. Deo: My questinn was
whether  the know-how has heen
passed on to the Institute.

Mr. Speaker: The hon, Minister has
stated that it is still in the experi-
mental stage,

Shri P, K. Deo: Is therv any Lissi-
bility of larze.scale production of this
protein food tu ticoi the food short-
age in the country?

Shri A. M. Thomas: We cannot gt
all the protein products ‘o mctt the
foud shortage in the country, but it
will considerably meet the require-
ments of protein, We are just wying
to sec that it is produced eon i large
seale.

Shri Shree Narayam Das: May |
know whether the nutritive value of
this protein food is tested”

Shri ‘A. M. Thomas: The nuiritive
value has been tested.

Bhri Shree Narayan Das: When
was it tested and what is the recom-
mendation?

Shri A. M. Thomas: It has been
tested and found that by the meihod
of protein extraction, as worked by
the Calcutta University, 50 to 30 per
cent of the protein can be  made
available.
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Shri Radha Raman: The need for a
circular railway round about Delhi
has been a long felt need. Mayv 1
know whether the Government have
in preparing the schemes for the Third
Plan and for the next year given top
priority to this because of that long
felt need?

Shri Shahnawaz Khan: The final
location survey was sanctioned on
21st July, 1959 and investigations and
final location surveys are in progress,

Shri Radha Raman: In view of this
matter being pending for a long time
with the Government, may I know
whether the schemes thht are under
the consideration of Goverament will
be dealt with expeditiously and this
House will be able to know when they
are about to be finalized?

Shri Shahnawaz Khan: It wiil ke
dealt with as expeditiously as condi-
tions would permit. The aligninent
passes through certain arcas about the
acquisition of which we ure having
some difficulty. That is ne of the
reasons for the delay.

off Auw FATOT . T F AR
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Shri Shree Narayan Das: The hon.
Minister has just now stated that it
is proposed to link New Delhi with
Ghaziabad over a Second Jamuna
bridge. What is the stage of con-
sideration of this project and what is
the length of this line?
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Shri Shahnawaz Khan: The length
of the line would be approximately
sixteen miles and the total estimated
expenditure is about Rs, 3.51 crores

Shri Shree Narayan Das: How long
will it take to decide and complrte
the work?

Shri Shahnawaz Khan: The sanction
has been received and as the land is
being acquired it should not take very
long. Once we get going I ‘hink we
will finish in two working seasons.

Shri Jangde: What is the estimated
cost of this ring railway to be con-
structed round about Delhi?

Shri Shahnawar Khan: The oxact
cost would be known after the surveys
have been completed.

Shri Radha Raman: The i:on. Deputy
Minister has just now stated that the
delay has been on account of the
acquisition of land and certain other
complicated procedure. In view of
the urgency of this case, instead of
taking the full scheme and imple-
menting it at one time, will the Gov-
ernment consider the question of
taking it up in parts and completing
it?

Shri Shahnawaz Khan: There are
two schemes—one is the construction
of Delhi avoiding lines-cum-ring
Railway by connecting Delhi-Mathura
line with Delhi-Safdarjung line, Delhi
Cantt. B.G. line and Delhi-Shakur-
basti and Delhi-Ambala lines and the
other connecting Ghaziabad with
Tughlakabad and New Delhi over a
second Yamuna Bridge. The work of
acquisition of land is alrcady in pro-
gress and we are hopeful of its early
completion.

Shri Radha Raman: The present
cireular railway is going up to Vinay-
nagar. As there will be considurable
delay if the whole scheme is taken
up at one time, I want to know wne-
ther it is possible to take it up in
small bits and then ultimatcly link
the lines. Is any such scherne under
contemplation?

Shri Shahnawaz Kham: The main
project is the Delhi avoiding line. As
1 said, we are making every possible
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effort to acquire the land as soon as
possible.

Shri P. K. Deo: Will this railway
link be completed in the Third Plan
period?

Shri Shahnawaz Khan: Which rail-
way link? There are two projects.

Shri P. K. Deo: The ring railway.
Shri Shahnawaz Khan: We hope so.

Visakhapatnam Port

+
(shri §. C, Samanta:
"654. { Shri Subodh Hansda:
| Shri R. C. Majhi:

Will the Minister of Transport and
Communications be pleased to state:

va) whether four additional berths
with mechanical handling facilities for
ore ioading at the port of Visakhapat-
mnam have been finally constructed;
and

(b) if not, at what stage they arc?

The Minister of State in the Minis-
try of Transport and Communications
4Shri Raj Bahadur): (a) No, Sir.

+b) A statement is laid on the Table
of the Lok Sabha.

STATEMENT
Visakhapatnam Porg

Zstimates and designs for the con-
struction of the four additional berths
4ad been prepared on the assumption
that the soil conditions at the site of
the berths were more or less the
wame as those at the site of the exist-
ing berths and sanctioned. But
subsequent investigations revealed
that the soil conditions at the two
fites were different.  Revised designs
and estimates have, therefore, been
prepared by the Vizagapatam Port
Administration and are under the
consideration of Government.

Lay-out plans and estimates for the
ore ioading plant for the mechanical
handling of ore are under preparation

PHALGUNA 17, 1881 (SAKA)

Oral Answers 4396

by the Development Adviser attached
1o the Department of Transport.

vhri S, C. Samanta: According o
the revised estimates submitted by
the Visakhapatnam port authorities
bhow much more money will be re-
quired?

Bhri Raj Bahadur: We have not yeu
Kuv the revised estimates for the
berth, but some work has already
been started in anticipation and aboul
ax much as Rs. 85 lakhs have been
spent. So far as the revised estimates
ror the equipments and plants for
mechanical loading are concerned, the
difference will be from Rs, 2:05 crores
to Rs. 23 crores.

Shri S. C. Samanta: May 1 know
waether the work on the two sites
which have good soil is progressing?

Shri Raj Bahadur: So far as the
wpiugress of the work 1s concerned, the
‘atest report of the Port Administra-
uve Officer says that the preliminary
work hag been taken in hand. Keep-
ing in view the target date, which is
$1st December, 1963 for completion,
I think we can say that the work is
vroceeding apace.

Shri Vidya Charan Shukla: The
statement says:

“Estimates and designs for the
construction of the four additional
berths had been prepared on the
assumption that the soil conditions
at the site of the berths werc
more or less the same as those at
the gite of the existing berths
and sanctioned. But  subse-
quent investigations revealed that
the soil conditions at the two sites
were different.”

May I know why the investigation
regarding the site was not made
before the estimates and designs were
prepared?

Shri Ra] Bahadur: Normally it is
expected that when a work is taken
in close proximity to certain existing
works the soil conditions could not be
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much different, but in this case when
actual work was taken on hand for
dredging, reclamation  ete.  certain
trial  borings were made which
revealed that”™ soil conditions were
rather different from those that were
obtaining close by Hence the esti-
mates and designs also had to be
changed.

Shri §. C. Samanta: The statement
says that lay-out plans and estimaltes
for the ore loading plant for the
mechanical handling of ore are under
preparation by the Development Ad-
viser. May I know why this scheme
has not been taken up before, so that
the work will go on well?

Shri Raj Bahadur: It was taken up
before. As I said, to begin with, an
estimate for Rs. 205 crores for the
ore loading plant and equipment was
put forward. But subsequently, it
transpired that the quantity of ore to
be exported from this port was sought
to be increased from 2 million tons to
6 million tons per year. So, fresh
layout for the equipment also had to
be designed and put forward. That is
why there has been some delay.

Shri P, K. Deo: May | know if any
financial assistance has been received
from Japanese sources or from the
American President’s South-east Asian
Development Fund for the construc-
tion of these berths in  Visakhapat-
nam?

Shri Raj Bahadur: This particular
scheme, viz., that of the development
of the port facilities at Visakhapatnam
is a part of the bigger scheme for the
promotion of ore export from the port.
‘This is only a part of it. For the
main scheme, there js an offer of 20
million dollars from the U.S. Presi-
dent’s Asian Economic Development
Fund.

Shri P. K. Deo: [ wanted to know
if any financial assistance has been
actually received.

Shri Raj Bahadur: [ cannot exactly
say whether any assistance has been
actually received, but the offer has
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been made. Japan also has made an
offer of # million dollars equivalent
to Rs. 3'81 crores.

Viscounts for 1LA.C.

“55. Shri Vidya Charan Shukla:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that there
has been a set-beck in the plan of the
Indian Airlines Corporation to intro-
duce more WViscounts in its service,
consequent on the falling through of
the negotiations for purchase of 3 Vis-
counts from the Burmese Airlines; and

(b) if so. what alternate arrange-
ments are being made to enabl: the
IAC. to secure the additional num-
ber of Viscounts needed by it?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) Yes Sir.

(b) The Corporation are continuing
to explore the possibility of acquiring
second-hand Viscount aircraft.

Shri Vidya Charan Shukla: May 1
know whether it is a fact that these
Viscounts has added to the revenues
of the IAC considerably and if so,
how many more Viscounts are pro-
posed to be put on new routes and on
existing routes within the coming two
years?

Shri Mohiuddin: We are trying to
get three or four Viscounts. [ entire-
ly agree with the statement of the
hon. Member that the Viscounts have
increased the Corporation’s revenue
ronsiderably.

Shri Vidya Charan Shukla: May I
know whether in spite of the popu-
larisation of IAC duc to the Viscount
services, other dificulties created by
the Corporation, as far instance, can-
cellation of the winter schedule one
day after it was issued, have not add-
ed to the difficultics of IAC in opera-
tion and whether foreign and Indian
travel agents had protested very
strongly against such mismanagement?

Shri Mohluddin: 1 hardly think
that this supplementary arises out of
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the original question. 1 agres that
the last minute cancellation would
Ccuust some INConvenience,

Shri T. B. Vittal Rao: May [ know
when the timings of the  day flight
between  Madras and Delhi wa
Hyderabad will be changed. because
1L has been represented times without
number to the Ministry?

Shri Mohiuddin: Sir' tnere are
difficulties in starting a morning ser-
vice between Madras and Delhi.  As
the hon. Member knows, if the morn-
INE service slarts. there have to be
two Viscounts one starting from
Madras and the other from Delhi. Ai
the present moment, there are diffi-
culties about that and I cannot say
when the timings will be changed.

Shri T. B. Vittal Rao: Am 1 io
understand that the umings will not
be changed till we receive more Vis-
counts?

Shri Mohiuddin: It looks like that.

Shri Dinesh Singh: May I know
whether the Ministry js aware that
Visvcounts are beroming obsolete now
and are being replaced by jet air-
craft? Is there any proposal to have
Jet aircraft here?

S8hri Mohluddin: I think the Vie-
counts with turbo-prop are the latest
for domestic short journeys. Jets are
mainly for inter-cantinental and for
VEry 10mg Journeys.

Shri Dinesh Singh: In Europe, they
are already having Caravelle jets for
short runs.

Shri Mohinddin: I have read some
article that a new engine with jets is
being developed for short runs. I do
not know whether they have actually
developed it.

Railway Bridges Across Cauvery

*656. Shri T. B. Vittal Rao: Will the
Minister nf Rallways be pleased to
state:

fay whether the detailed plans and
estimates for rebuilding the three
Railway bridges across the rivers
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Cauvery and Cauvery South near
Seringapatnam on the Bangalore-
Mysore Section have since been fina-
lisea:

(b) if not, the reasons for the delay;
and

(¢) when are they likely to be fina-
lised and work on the same commenc-
ed?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) Yes,
Sir. Detailed plans for rebuilding the
three Railway bridges have alrcady
been finalised and the estimate has
also been sanctioned.

(b) Does not arise.

(c) Work on these three bridges 1s
expected to start by May, 1960 and
be completed in 1962-1963.

Shri T. B. Vittal Rao: The works
programme that wag given to us does
not contain this work either under
new bridges or under works in pro-
gress. How is it then that we are
poing to take it up in May, 19607

Shri 5. V. Ramaswamy: | am not
aware whether it is there in the pro-
gramme, but the fact remains that il
will be taken up by May, 1960 and
will be completed in 1882-83.

Shri T. B. Vittal Rao: What is the
estimated cost of these three bridges?

Shri 5. V. Ramaswamy: About
Rs. 33 lakhs.

Shri T. B. Vittal Rao: May [ know
whether they will be taken up simul
taneously or one after the other?

Shri 5. V. Ramaswamy: That is a
matter of detail. But the point is
that they will be completed by 1982-
63—all the three. ’

Shri Shivananjappa: May I know
whether it is a rail-cum-road bridge®

Shri S. ¥V. Ramaswamy: No, 8ir; it
is only a railway bridge,
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National T. B. Survey

=
Shri D. C. Sharma:
[Shrimatl lla Palchoudhuri:
“657 Shri Pangarkar:
") Shri Aurobindo Ghosal:
Shri S. M. Banerjee:
|_ Shri Jhulan Sinha:

Will the Minister of Health be
pleased to state:

(a) whether it is a fact that a
national  tuberculosis survey has
recently revealed that about 5 million
people in India are suffering from
pulmonary tuberculosis; and

(b) whether a copy of the survey
will be laid on the Table?

The Minister of Health (Shn
Karmarkar): (a) Yes, sir.

(b) Copics of the report on the
tuberculosis survey are available in
the Farliament Library.

Shri D. C. Sharma: May I know if
the Ministry has studied this report
and has devised some methods of
checking the spread of T.B.?

Shri Karmarkar: This enquiry was
undertaken by the Indian Council of
Medical Research with g view (o find
out the incidence of tuberculosin.
Regarding combating T.B., there are
various measures in operation like
increasing the number of beds, isola-
tion beds, taking advantage of chemo-
therapy wherever it is possible, estab.
lishing clinics with x-ray apparatus,
ete. These are the various measures
taken.

Shri D. C. Sharma: May I know if
there is any scheme to combat T.B. in
the villages, though I know that a
great deal of attention is being paid
to combating the disease in the cities?

Ahri Karmarkar: It is not a gques-
‘ion of cities and villages. But nor-
mally the T.B. sanatoria have been
situated sometimes near the villages
and sometimes near towns. If it is
not near the villages, the villagers try
1o go there. At the present moment,
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I am sorry to tell the House that with
our resources, it is impossible to
combat it adequately. If more re-
sources are available, we shall be able
to take steps.

Shri 8. M. Banerjee: May I know
whether the survey has revealed that
1.B. cases are more among those who
reside in slums and if so, whether
Government contemplate having T.B.
hospitals in 6 or 7 cities which have
been declared as having worst slum
areas?

Shri Karmarkar: Yes, Sir; it is a
fact that normally people living in
poorer environmentg of life, including
slums, have suffered from T.B. more
thap elsewherce. Such cases arise in
the larger cities like Bombay, Delhi,
etc. We are trying to do what we can
and the Corporationg are trying to do
what they can. But I am sorry to
tell the House that the efforts made
at present are not adequate to meet
the situation,

Shri Nanjappa: May | know whe-
ther the incidence of infection of T.B.
is as great in rural areas as in urban
areas?

Shri Karmarkar: It is more or less
same. In a few cases, the incidence
in urban areas is a little less, but
not appreciably. What we have
taken is a sample survey of the whole
country in six centres. The ICMR's
findings are that more or less the
incidence is about the same.

Shri Jhulan Sinha: May I know
how the results of the survey made
now compare with the results of the
survey made last year in this respect
and whether there has been any fm-
provement as a result of the efforts
made by the Health Ministry?

Shri Karmarkar: The sample sur
vey was the first of its kind in the
sense of a national sample survey. We
have had reasons to feel that so far
as T.B. is concerned, the mortality is
being positively cut. There are a
larger number of beds and a larger
number of clinics than before. But
there is also reason to believe that in
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some of the congested cities like Delhi,
on account of new slums created
during the last 10 years, whereas the
mortality has been cut by half—that
is what 1 am told-—the incidence has
risen by half,

Shri S. M. Banerjee: The hon.
Minister said that in those areas with
wors{ slums, they are taking effective
action. May I know whether in cities
like Bombay, Calcutta, Kanpur,
Ahmedabad and Delhi, which are
supposed to have worst slum areas,
the hospitals are going to be establish-
ed in the second Five-Year Plan or at
lezst in the third Five Year.Plan?

Shrl Karmarkar: Yes, Sir; we are
irving 1o do our best. In the Third
Five Year Plan we hope to have some
mobile clinics. In cities, liké the ones
that he has mentioned, there are some
independent  organisations, like  the
loeal branches of the Tuberculosis
Association of India.

Shri §. M. Banerjee: In Kanpur
there are about 14 beds and the
patients number 1465 or so. I want
to know whether you are going 1o
have a full-ledged hospital there.

Shri Karmarkar: Hospitals are not
the answer for tuberculosis in this
country where, I am told, there are
about 500,000 deaths and 2§ or 5
million patients or something like
that. In & country like India, the
practicable thing is not to go on open-
ing hospitals, because it is impossible
under the circumstapces with our
resources, but to extend to patients,

.- who go to the out-patient departments,
@5 good and free treatment as possi-
ble and to extend domiciliary services
as is done in cities like Bombay. But
T am sorry to tell the House that with
the resources presently at our disposal
r—u are unable to cope with the prob-

en.

Shrimatl Renuka Ray: Is it a fact
that in spile of whatever has been
done to combat T.B., the incidence of
T.B. has gone up very rapidly? If
50, has the Ministry of Health put up
402 (Ai) LS.—2

PHALGUNA 17, 1881 (SAKA)

Oral Answers 4404

to the, Planning Commission the need
for much more funds and resources
not only for curative but also for
preventive measures in  regard 1o
T.B?"

Shri Karmarkar: As 1 said before,
our resources are limited. [ am not
prepared to agree with my hon.
friend that the incidence of T.B. s
going up in all cases. What I said
was that where there has been greater
congestion during the last ten years
or where the population is malnutri-
tioned and is getting poorer, we have
reasons 1o Té¢l that the incidence of
T.B. is growing. But I am not pre-
pared to believe that on the national
scale the incidence of T.B. hay gone
up, as a whole. Secondly, the prob-
lem is so large that with all the good-
will of the Planning Commission and
of the Government ¢f India, i1 is im-
possible to cope with the problem at
the present moment.  Unless public
opinion and public lcaders come to
our rescue, get into the problem them-
selves and assist the Government on
an all-India basis, it is impossible to
combat T.B.

Shrimati Parvathi Krishnan: The
hon. Minister just now referred to
the scheme of domiciliary treatment
I would like to know whether along-
side that scheme of domiciliary treat-
meni, Government is also taking steps
to improve sanitary conditions and
other conditions in those areas.

Shri Karmarkar: Yes. If my hon.
friend has read the papers of the last
Five Ycar Plan, that is, the Second
Plan, she will find that we are taking
steps to the extent thatl is possible
under our resources o improve sani-
tation. It is net only we who come
into the picture, but the municipalities,
State Governmenl, citizens at large,
that is, everybody comes inlo the
picture., At the present momenlt | am
not also satisfled about the sanitary
conditions, One of the conclusions to
which I have come is that unless the
public fully co-operate in thiz mattec
it is impossible for Government by
itself to improve sanitary conditions.
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Land Acquisition jn Delhi

[ Shri Radha Raman:
| Shri Shree Narayan Das:
Shri 5. M. Banerjee:
Shri Jagdish Awasthi:
Shri Karni Singhji:
Shri Ram Garib:
*659. { Shri Arjun Singh Bhadauria:
Shri S. A. Mehdi:
Shri Manabendra Shah:
Shri Bhanja Deo:
Shri Vajpayee:
Shri Ramji Verma:

| Shri D. C. Sharma:

Will the Minister of  Health  be
pleased 1o state:

(a} whether any definite policy or
conditions regarding the disposal of
34000 acres of land notified by Gow-
ernment under section 4 of Land Ac-
quisition Act have been laid down:

(bY if so, what is their nature; and

te) how long it will take to imple-
ment that policy?

The Minister of Health (Shri
Karmarkar): (a) A statement is laid
on the Table of the Lok Sabha.

STATEMENT

The policy regarding disposal of
34070 acres of land will be finalised
in the light of the recommendations
regarding land use that might be made
“in the Master Plan for Greater Delhi.
In the meantime, it has been decided
that the following categories of lands
should be excluded from the purview
of the notification for acquisition of
34.070 acres of land:

(&) lands which had been purchased
“by genuine House Building Co-opera-
"tive Socictics, provided these are

included in the residential areas
"in the Master Plan for Greater Delhi;

(b) colonies or arcas the layout and
-building plans of which had hbeen
approved by Delhi Municipal Corpora-
tion, Delhi Development Authority or
-any other competent authority. In
-cases where such lands cannot be
veicased, Delhi Administration would
-mmsist the Societies concerned to ac-
quire alternative pieces of lang from

MARCH 7, 1960

Oral Answers e

within the areas included in the nott
fication for 34.070 acres

iby and (c). Do not arise,

Shri Radha Raman: The Govern
ment has notified that 34,070 acres o0
land will be acquired. May I know
whether Government has made  any
provision 1o meet the cost of ac
quisition and, if so, in what year th-
provision ig made?

Shri Karmarkar: The immediat
object of this notification was really
iwofold. One was to have a planned
construction  in Delhi. But a little
urgent consideration was 1o stop
speculation in Delhi. 1 am happy to
tell the House that speculation  has
largely stopped. With regard to th-
development of Delhi, it is the inten.
tion of Government to develop this
land, but how far we shall be able tu
do so is under consideration. At th:
presenit moment  what  is  urgently
required is not to stop other people's
construction works.. Therefore w2
have decided that in the case of those
bong fide co-operative societies whao
had purchased land before a parti-
cular period such land should be
released from the purview of  thi:
notification. That is the whole idea.

Shri Radha Raman: What will b=
the position of educational or such
charitable institutions, which hav -
purchased land or which had partly
purchased iy and were partly to pur-
chase it, with regard to the release of
such land?

Shri Karmarkar: 1 cannot exactly
lay my finger on the information
proper, but I should think that Gov-
ernment should be liberal in = this
regard. :

Shri Radha Raman: The hon. Minis-
ter has just now stated that the idea
of issuing this notification was to stop
speculation. May I know  whether
Government is aware of the fact that
prices of land which were already on
<ale have jumped up because of the
mneertainty that the Government s
showing with regard to the acquisition
of the land desired to be acquired and
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the probable time that it will take?
The prices are still going higher and
higher. Therefore some  expeditious
conclusions have to be drawn with
regard o acquisilion or release of
Jands,

Shri Karmarkar: I should like to
know more about that, because |
could not congratulate persons who
buy lands which are under Gowvern-
ment notification as till sueh time that
Government releases it from the pur-
view of the notification, they will not
be able to take advantage of that
Jand. I am not able to understand
that. But I can understand that some
people rush in where angels fear to
tread. ¢

Shri Radha Raman: 1 was not
elear to the hon. Minister. [ am only
saying thalt the prices of such lands
which were on sale and which belong-
vd to the approved colonies have
jumped up because of this uncertainty
and the delay that is being caused. 1
only want to know whether Govern-
ment considers it necessary that ex-
peditious decision is to be taken with
regard to the actual acquisition or
release of this land becausc uncer-
tainty creates certain other complica-
tions,

"Shri Karmarkar: Yes, Sir. [ ugree
with my hon. friend when he savs
that our decisions should be expedi-
tious in this regard. We are anxious
1o release. land of those colonies or
ln~l|tu1.|onu which have already taken
sbme  steps. An’ inter-departmental
commitlee i sitting with a view to
release such lands. With regard to
the ultimate decision also, naturally it
is Government's desire to take an
expeditious  decision. But in  the
meantime I do not think it is a very
pleaﬁanl pastime for speculators, ihat
is, the action that we have taken.

Shri Braj Raj Singh: The slate—
ment made says that land purchased
by genuine co-operative housing
sociclies is to ‘be released as also land
belonging to colonies or areas the
layout and building plans of which
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had been approved by the Municipal
corporation and all that. May I know
the definition of genuine co-operative
soeielies and the amount of land which
shall be released under these two
categories?

Shri Karmarkar: The definition of
a co-operative society will be found
in the Aet. By genuine it is meant
that it is nol a made up co-operative
society., We are trying to investigate
about that. There are conceivably
cooperative societies where the mem-
bership is nominal, that is one or two
or five members have financed it and
things like that. So, by a genuine
co-operalive society we mean a
genuine and real co-operative sociely.
In Delhi the difficulty has been that
land having been precious, because it
does not require any law to undergo
a particular procedure, like pay an
‘amount of fees to the Registrar and
things like that, you get a co-operative
society. We found case where they
were nol genuine co-operative socie-
ties. Therefore we have said that
where a genuine cooperative sociely s
there and if certain conditions are
fulfilled. we want to release that land.
I am quite sure my hon. friend agree:
with me on thal.

Shri Braj Raj Singh: How much
land shall be released belonging to
these two categories out of the 34,000
acres and odd?

- Shri Karmarkar: I would like (o
nave nouce. But recently we have
released some co-operative societies’
land. About the actual acreage of
tand, 1 would like to have notice.

Raja Mahendra Pratap: May |
know whether Government  will
wequire large compounds of big houses
first or whether Government will
buiid high houses first or acquire the
land of these poor prasants first?

Shri Karmarkar: [ think I agree
with my hon. friend in the underlying
principle of his statement, but what
exactly ‘that implies T shal] take some
umie 1o onderstand,
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Suonrr Nortick QUESTION
Equipment at Bhakra Power Mouse

+
( Shri Arjun Singh Bhadauria:

SN.Q. 5. Shri P. G. Deb:
@53 Shei S, A. Mehdi:
Lbhrl Supakar:

Will the Minister of Irrigation and
Power be pleased to state:

(@) whether the cquipment at
Bhakra Power House has been tested
to be of good quality;

(b) what is the present loss; and

() whether the Japanese manufac-
turers have given guaraniee about its
fitness?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The parts
of the three generators which were
submerged have since been recondi-
tioned and stator and rotor windings
have been subjected to final tests and
have been found to be satisfactory.
The turbine parts have also been re-
conditioned. Final tests of these will,
however, be possible only after the
turbines are put into commission.

(b) The total loss due to the sub-
mergence of the Power House equip-
ment is estimated ai between Rs. 20
and 25 lakhs,

() The Japanese expert who came
specially from Japan to examine the
governors of the turbines is satisfied
with the condition of the recondition-
ed governors and has expressed the
view that they will function properly.

W wkw foy wtfen v &
s et ¢ fr gw sifrator meierd
¥ AATE FTA AT WTAID UHZ
w4t ?

Shri Hathi: It was the Japanese firm

that supplied. About the agent I do
not know. I have no information.

Shri P. G. Deb: May I know
whether it is a fact that the Associat-
ed Electrical Industries, Calcutta, had
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given a repori to the Governmen( that
the equipments in question were not
tit for use?

Shri Hathi: The manufactorers of
the machinery themselves have come,
and they have certified, and our
engineers are also satisfied, that the
machinery is sound technically.

Shri Supakar: What was the total
period for which the machines were
under water, and how could the Gov-
ernment assess the approximate loss
before putting them into operation to
test whether they are in working con-
dition?

Shri Hathi: It is not that all the
machinery has not been tested. Most
of them have been tested, for example,
the governors, the rotors, the stators
etc.,, have been tested, and it is on
this that the estimate of Rs. 20 to
Rs. 25 lakhs has been based.

s nifam e faw wEET &Y
mit a% aiew AE g 3, wife wi
AT w5 A 7 wwr & fF A9 gy
w1 T &0z A farar mam @, T A
Wt ofter & @ WY ag @ o
gi & wu% Twm s AT faeret
¥ arg gHTY g ot @ § o I
WY T ofY WA 3 AT AT ORReE N
w2 ?

ot grat : FET R 0 gETT AN
fedtenr & sgia Twe fear 1 9@
A wEr R fe Aw 2

¥ vitfasr T ATEY A1 Asad
& 39 A | qgAT W g

ot grdn: arEr 7 A A 2,
A1 qET # AT wrd oY, IAw @1 e
o od oAl ¥
Shri Supakar: What was the original
value of this machinery in respect of
which loss on account of the sub.

mergence. has - been calcuhted at
Rs. 25 to Rs. 30 lakhs?
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Shri Hathl: It has different parts.
1t was not that all the machinery and
equipment were submerged, but only
certain  parts. I do not have the
figures for the cost of thosc parts that
had been submerged.

WRITTEN ANSWERS TO QUES-
TIONS

Demolition of Labourers’ Huts in
Delhi
*648. Shri Amjad Ali: Will the
Minister of Health be pleased lo state:

ta) whether il is a fact that about
200 labourers residing in the Jamuna
Bazar arca of Delhi demonstrated in
front of the residence of the Chief
Commiszsioner on the 16th December,
1959 in protest against the demolition
of their huts; and

{b) what alternative accommodation
has been provided by Government to
the labourers whose huts had been
50 demolished?

The Minister of Health (Shri Kar-
markar): (a) There was no demonstra-
tion. However, about B0 residents of
Jamuna Bazar came to sec the Chiefl
Commissioner in a deputation to place
their grievances before him in respect
of the Delhi Development Authority's
decision to demolish fresh unauthoris-
ed hutments in the Yamuna Bazar
area.

(b) Only eleven unauthorised tem-
porary huts of fresh origin werc
demolished. No alternative accom-
modation was provided to the squal-
ters as they had encroached upon the
land recently and were not entitled to
alternative accommodation.

Delegates to Indian History Congress

{ Shri Tridib Kumar
*651. { Chaudhari:
| Shri C. K. Bhattacharya:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that a
special bogic carrying 20 Delcgates
and distinguished visitors bound for
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Gauhati to attend the session of the
Indian History Congress at Gaubati
was left behind at Siliguri on the 25th
December, 1959 owing to the mis-
management of the Railway staff at
Siliguri junction, as a result of which
all these distinguished passengers
were seriously inconvenienced;

(b} whether it is a fact that Rail-
way officers at Siliguri refused to
entertain any complaints in this regard
which were made by the passengers
travelling in the said special bogie;
and

(¢) whether any enquiry has been
held in regard to this matter and
whether the causes why the said hogie
was left behind have been ascertained
with a view to punish the guilty rail-
way officials concerned?

The Deputy Minister of  Railways
(Shri 8. V. Ramaswamy): (a) Yes.

(b) No. A complaint was allowed
to be recorded in the Station Com-
plaint Book by one of the occupants
of the first class bogie, Shri A. C.
Banerjee.

(c) Yes.

gt A e (fagw)  aw
e T

*eyc. oft fafar foor : oy ofcnm
A4 WU AT gg a9 F Y FAr
fr -

(¥) ¥ oz 5= & f§ guet &
foar s (fagre) ® = A%
T A T Ty & famfo @)
wfs @ 2 W

(=) afe g, a1 e 72+ 7 fawiw
TH AT QI T A T A wr o
ITGH FEAE FA FT faar ww
g ?

afcag aat HaTe s § oo
Wt (st T W) : (F) W2 (7).
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™ AEE ¥ faator § #sameas wqafq
@& TH 97 &1 qFt F @A A7
U Z19 §1 7 oF fEmar 1ar & q0ew @
f& 37 g9t #1 grz &7 TE q3F OF
AEA F W7 A9 FT AT AT ATAAT 0

Four-scater Rickshaws

“660. Shri B. C. Mullick: Will the
Minister of Transport and Communica-
tions be pleased to state:

(a) whether it is a fact that all four-
seuter tonga-type auto rickshaws will
cease to operate after October, 1960,
and

(b) if so, what steps are being taken
‘o provide their operalors with alter-
native occupation before October,
19607

The Minister of State in the Minis-
try of Transport and Communications
{Shri Raj Bahadur): (a) According to
the amendments to the Delhi  Motor
Vehicles Rules, 1940, notified on the
2nd January, 1980, no four-seater
motor cycle rickshaw with tonga type
body will be allowed to operate in
Delhi after the 31st December. 1960,

(b) The owners of {our-seater motor
cyele  rickshaws  with  tonga: type
bodies have been allowed time upto
the 31st Decvember, 1960, to change
over to the station wagon box type
bodies. Those owners who are not
in a position to change the existing
bodies of their vehicles by that date
and apply for permits for taxis or two
seater auto-rickshaws will be con-
sidered for grant of permits for such
vehicles only after the 31st Decem-
ber 1960, after verification of  their
eligibility to drive vehicles of the
type for which applications for per-
mits are made.

Reclamation of Land in Tripura

“ggl. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
plrased to state:

(a) the total acreage of land reclaim-

ed so far during the Second Five Year
Plan period in Tripura;
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(b) the iotal increase in produclion
of paddy and rice duc to reclamation
of that land; and

(c) whether the Government have
any programme for further reclama-
tion of new land?

The Deputy Minister of Agriculture
(Shri M, V. Krishoappa): (a) About
66,000 acres, out of which  about
29,000 acres are reported to have been
breught under paddy cultivation.

(b) About 8,300 tuns of rice.

(¢) Yes, Sir. A sum of Rs. 28,500
has been provided under Tribal Wel-
fare Sector for reclamation, terracing
and contour bunding during 1960.

Smallpox in Delhi and New Delhi

“662. Shri 5. A, Mehdi: Will the
Minister of Health be pleased to state:

(a) whether it is » fact that small-
pox broke out in Delhi and New Delhi
in the month of January; and

(b) if so, the number of persons
affected by the discase?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

(b) One hundred and five cases of
smallpox were reported during  the
period from the 27th December, 1959
to the 30th January, 1960.

Heserve Forests in Andamans

( Dr. Ram Subhag Singh:
‘663. < Shri Raghunath Singh:
| Sardar A. S, Saigal:

Will the Minister of Food and Agri-
culture be pleased lo state:

(a) whether it is a faet that under
a notification of the Chief Commis-
sioner, Andamans, the whole of the
territory of South Andamans includ-
ing revenue villages and Port Blalr
township has been declared cither
as reserve or protected forests: and

(by if so, the reasons as to why
Port Blair town and revenue villages
have been declared as reserve or pro-
tected forests?
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The Minister of Agriculture. (Dr.
P. S, Deshmukh): (a) The notification
was a preliminary one issued by the
Chief Commissioner, Andamans under
Section 4(1)(a) of the Indian Forests
Act, 1927 and will not come into effeet
until claims are finally settled and
final notification is issued under Sce-
tion 20 of the said Act.

(b) Pending settlement of the geo-
graphical boundarics and demarca-
tion, the preliminary notification was
issued covering the entire area, but
final notification will issue after com-
pletion of cadastral survey and the
revenue arcvas, villages, Porl Blair
township, etc. which require to be
excluded, will be excluded.

I.C.AAR.

Kumarl M. Vedakumari:
564, Shri Kodiyan:
Shri P. C. Borooah:

Will the Minister of Food and Agri-
cuMare be pleased to state:

(a) whether it is a fact that Indian
Council of Agricuitural Research have
prepared a scheme for enabling the
retired scientists to continue their
rescarch; and

(b} if so, the details thereof?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Yes,

(b) A note econtaining the details
of the scheme is placed on the Table
of the Lok Sabha. [Sec Appendix IL
anncxure No. 26.]

Rice for Tribals in Manipur

*665. Shri L. Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to state:

ta) whether adequate quantity of
rice has been made available to the
tribals of Chudachandpur sub-division
of Manipur where paddy crop was al-
most totally destroyed by rats last
vear; and

(b) if so, the quantity supplied for
relief of the affected people?
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The Deputy Ministey of Food and
Agriculture (Shri A, M. Thomas):
(a) and (b). The Central Govern-
ment have agreed to supply whatever
quantity of rice is required for dis-
tribution in the areas of Manipur
where rat menace has caused heavy
damage to crops. '

So, far 25,000 maunds of rice from
Central Government depots in Assam
and 10,000 maunds of paddy from
Assam Government stock have been
released.

Rice From U.P.

“666. Shri Chintamoni Panigrahi:
Will the Minister of Food and Agri-
culture be pleased 1o state:

(a) whether it is a fact that the
Uttar Pradesh Government had offered
,to the Central Government 60,000 tons
of rice for distribution to the deficit
States;

{b) if so, what quantity of rice the
Centre has purchased from UP. by
now;

{e) whether it has been supplied to
deficit States; and

(d) if so, at what price?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
to (¢). Yes, Sir. Outi of 60,000 tons
of rice 22,000 tons have been allotted
to the West Bengal Government and
20,000 tons to the Bombay Govern-
ment for direct supply by the U.P.
Government. The balance quantity
of 18,000 tons will also be allotted to
these States after delivery of  the
quantities already allotted is  taken
by them.

(b) The price payable by recipient
Governments is the economic cost of
Uttar Pradesh Gowvernment and it
varies from Rs. 19 to Rs. 22'53 per
maund f.o.r. despatching station, de-
pending on quality. The price in-
cludes cost of gunny bag.
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Sethu Road as Natlonal Highway

r

; Shri Sambandam:
Shri Subbiah Ambalam: .

Will the Minister of Transport and
fcati be pl d to state:

*667.

C tions

(a) whether Madras Government
have requested the Centre for the de-
claration of the Sethu Road (the east
coastal road) as the National High-
way; and

(b) if so, the action taken in the
matter?

The Minister of State in the Minis-
iry of Transport and Communications
(Shri Raj Bahadur): (a) and (b), The
Madras Government made such a sug-
gestion in November 1958, but it could
not be aceepted for want of funds.

Family Planning

*668. Shri Jadhav: Wil] the Minister
of Health be pleased to refer to the
reply given to starred question No.
1309 on the 17th March, 1958 and state
ihe progress achieved in connection
with the investigations at the All India
Institute of Hygiene and Public Health,
Calcutta, on the oral contraceptive
for family planning originally deve-
'loped at the Calcutta Bacteriological
Institute?

The Minister of Health (Shri Kur-
markar): A total number of 774
women have so far been enrolled for
study in Calcutta and Singur studies.
This includes 224 women enrolled in
the Conirol Group and the rest in the
Experimental Group. Before recom-
mending the drug to the public it was
considered necessary to conduct fur-
ther studies in rural areas. For this
purpose a pilot study has been in pro-
gress in  Singur area near Calcutta
since August, 1959. So far a total of
160 women have accepted the drug in
this area and the number of
pregnancies observed in the group so
far is 10.
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Swiss Experts at Integral Coach
Factory, Perambur

*669. Shrimati Parvathi HKrishnan:
Will the Minister of Rallways bhe
pleased to state:

ta) whether the contracts of Swiss
cxperts at Integral] Coach Factory,
Perambur have been extended;

{b) if so, what are the terms therc- i
of; and

{c) the reasons for such extension?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (c).
Yes. Two of the experts have beer
allowed to avail themselves of  the
leave earned by them after the expiry
of their contract period. This techni-
cally involves an extension of service
to the extent of the leave period. One
of them has been given an extension
for a maximum period of 14 days due
to uncertainties of shipping conditions.

(b) On the existing terms and con-
ditions.

Air Agreement with Czechoslovakia
Government

Shri Arjun Singh Bhadauria:
*670. < Shri P. G. Deb:
| Shri P. C. Borooah:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether an air agreement with
Czechoslovakia Government has becen
concluded recently; and

(b) if so, the nature of the agrec-
ment?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) Yes, Sir, &
bilatera] air transport agreement bet-
ween the Governments of India and
Czechoslovakia was initialled in New
Delhi on 13th February 1960 by the
leaders of delegations of the two
countries.

(b) The Agreement provides for ke
operation of scheduled air transpert
services by the designated airline of
one country to and through the ter-
ritory of the other country.
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Rise In Price of Khandsarl

*671. Shri P. G. Deb: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) whether Government are aware
that the price of Khandsari Bugar is
ranging between Rs. 44 to 50 per

. maund nowadays; and

(b) if so, the action taken to control
this when the price of sugar fixed by
the Government is much less?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
(a) The price of Khandsari sugar is
at present ranging from Rs. 28 1o
Rs. 44 per maund depending on
quality.

(b) Due 1o variations in quality and
other  reasons  statutory - control
of Khandsari prices presents special
difficultics. The present price situa-
tion is the result of a psychology of
scarcity in the market which has been
diminishing with increasing produc-
tion of sugar.

New Jetty at Kandla Port

*672. Shri Ram Krishan Gupta: Will
the Minister of Transport and Com-
munications be pleased to refer to
reply given to Starred Question
No. 1111 on the 21st December, 1959
and state:

(a) whether Government have
since received detailed proposals
regarding the modification of the new
jetty at Kandla Port from the Deve-
lopment Commissioner, Kandla Port;

(b) if so, whether these proposals

have been examined and approved;
and

(¢) when the work for meodifica-
tion will start?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir.

(b) and (c). Do not arise.
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Virginia Tobacco

Shri S. C. Samanta:
*673. { Shri Subodh Hansda:
{ Shri R, C. Majhi:

Will the Minister of Food and Agri-
culture be pleased to state:

ta) whether attempts have been
made to produce Virginia type and
pipe tobacco in the country to avoid
imports;

(by how the wvalue of tobacco
imported annually compares with the
tobacco cxported;

(¢) whether  encouragement s
given to grow more tobacco for
export; and

(d) if so, in what way?

The Minister of Agriculture (Shri
P. 5. Deshmukh): (a) Yes.

(h). The wvalue of imported tobacco
is about 10 per cent of the value of
exported lobacco.

(e} Yes.

(d) By use of suitable land, distri-
bution of pure sceds, improved cul-
tural practices, introduction of new
varietics of seeds, improved methods
of flue curing ete.

Guna-Maksi Rail Link

Shri T, B. Vittal Rao:
*674. { Shrl Khadiwala;
Shri K. B. Malvia:

Will the Minister of Railways be
pleased to state when the final loca-
tion survey of Guna-Maksi rail link—
135 miles—will be completed?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): The Final
Location Survey which was com-
menced in December 18958 is expected
to be completed during 1960-61,
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Saw Mill in Andaman Islands

[ Dr. Ram Subhag Singh:
*675. { Shri Raghunath Singh:
| Sardar A. S. Salgal:

Will the Minister of Food and Agri-
culture be pleased to state:

{a) whether the 8 feet Band Saw
Mill at Chatham, Port Blair does not
turn out correct size material; and

(b) if so, whether Government pro-
posc to make suitable changes in the
working of that Mill?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) No, Sir. The
cight feet Band Saw Mill at Chatham
iurns out correct size material.

{h) Does not arise.

Post Cards and Money Order Forms
in Regional Languages

©§76. Shrimati Parvathi Krishnan:
‘Will the Minister of Transport and
Communications be pleased to state:

{a) whether decision has been
taken for printings post cards and
money order forms in regional
languages;

(b) whether the States have been
asked to undertake printing of the
same; and

(c) when the decision is likely to
be implemented?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) A policy decision has been
taken by the Government to print
certain forms used by the public
including Money Order forms in the
regional  languages. This  decision
however, could not be implemented
due to want of cquipment for the
purpese with the Printing and
Stationery Department. As regards
post-cards  the Government have
decided to print the same Bilingually
in Hindi and English only. Due to
various practical difficulties it is not
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possible to print the same in regional
languages.

(b)Y No.

fey It will take some time when
the Printing and Stationery Depart-
ment is able to take up the work.

Earthquake

Shri 5. A, Mehdi:
"677. { Shri Arjun Singh Bhadanria:
| Shri Assar:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether earthquake shocks
were felt in Delhi, Srinagar, Chandi-
garh and other places on the 19th
February, 1960;

(b) if so, what was the intensity
thereof at these places; and

(¢) whether any damage to pro-
perty has been reported?

The Deputy Minister of Civil Avia-
tion (Shri Mohioddin): (a) and (b).
A shock of mild intensily with
epicentre in Hindukush region was
recorded on the 18th February, 1960
by the warious Seismological Obser-
vatories of the India Meteorological
Department, including one at Delhi.
There is no observatory at Srinagar
or Chandigarh but the shocks are
reported to have been felt at these
places.

(c) According to Press reports, a
few cracks appeared in the walls of
some buildings in Srinagar due to
this tremor. There has been no
report of any damage at other places.

Wheat from US.A

Shri P. G. Deb:
Shri P. C. Borooah:
*678. { Shri Bishwanath Roy:
| Shri Arjun Singh Bhadauoria:
| Shri 5. A Mehdi:
Will the Minister of Food and Agri-
culture be pleased to state:
(a) whether it is a fact that a
wheat consignment from the USA,
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for India has been detained at Porl
Said:

(b) if so, the reasons for the same;

t¢) whether the wheat has been
sold 1o the United Arab Republic for
small amount; and

(d) if so, what ig the tolal loss to
Indiz on that account?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
(a) Yes, Sir.

(b) The steamer has been held up
duc to alleged financial difficulties of
the owner, and their econsequent
inability to meet their current
expenses, including wages of  the
orew.

tc) and (d). The disposal of the
wheal is still under ncgotiation, and
it is premature to cstimate the loss,
if any, sustained.

Naval Training School, Ratnagiri

“679, Shri Ram Krishan Gupta:
Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1530 on the 16th December,
1959 and state at what stage is the
proposal to establish a Naval Train-
ing School in Ratnagiri?

The Minister of State in the Minis-
try of Tr port and C ications
(Shri Raj Bahadur): The National
Shipping Board who have review-
ed  the pesition regarding the
supply of ratings by threc Rat-
ings Training Establishments T.S.
“BHADRA", T.S. *“MEKHALA" and
T.S. "NAU LAKSHI" have advised
that the existing facilities for the
training of merchant navy ratings are
adequdte and that no further expan-
sion is called for. Governmeni have
considered the matter carefully and
have come to the conclusion that
there is no need to set up a fourth
training establishment for ratings at
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Ratnagiri, A proposal for establish-
ing a training centre there for the
training of tindals of sailing vessels
is, however, under aclive considera-
tion of Government.

Integral Coach Factory, Perambar

“§80. Shri T. B. Vittal Rao: Whl
the Minister of Railways be pleased
to state:

(a) the average number of man-
hours taken for the construction of
a coach at the Integral Coach Factory
at Perambur during December, 1959;
and

tb) when the furnishing unit will
be completed?

The Deputy Minister of Rallways
(Shri S8, V. Ramaswamy): (a)
Average figures of man-hours for
December are not available, as no
batch order was completed during
December. The average number of
man-hours taken to produce a coach
in the period April to October, 1859
were 14,400 (8,700 for the shell and
5700 for furnishing).

(b) A temporary Furnishing Unit
at 1.C.F. is already functioning and
turning out 22 coaches per month.
The permanent Furnishing Unit to
cater for the entire I.C.F. production
is expected to be completed by about
ithe middle of 1962.

Casual Workers on the Eastern
Rallway

767. Shri D, C Sharma: Will the
Minister of Rallways be plensed to
state:

fa) the total number of casual
workers on the Eastern Railway at
present;

(b} how many of such workers
have put in more than a year of
continuous work: and

(¢) the number absorbed in regular
service during the same period?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) 16,712
as on 31st December, 1959

(b) 1,535 as on  31st December,

1959.
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(ey 827 during the calendar year
1959,

Stations in Ferozepur Division

768. Shri D. C. Sharma: Will the
Minister of Rallways be pleased to
state the names of stalions in the
Perozepur Division of the Northern
Railway, the platforms of which will
be covered during 1960-617

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): There is no
proposal so far to provide cover over
the platform al any station in Feroze-
pore Division, during 1960-61.

Fertilizers

Shri Manabendra Shah:
Shri Bhanja Deco:

Will the Minister of Food and Agri-
culture be pleased to state:

769.

ta) thy demand from different
States for various types of chemical
fertilizers for the period October,
1959 to March. 1860;

(b) the total allocations against
these indent: from  local production
and imports; and

(c) the effect of shortfall on the
food production?

The Minister of Agriculture (Dr, P.
§8. Deshmukh): (a) to (c). A state-
ment giving the required information
is placed on the Table, {See Appen-
dix 1L annexure No. 2T].

Production of Tobacco

770. Shri D. C, Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there has been a rise
in the production of tobacco during
the year 1959-60 as compared with
production of tobacco during the
year 1958-59; and

(b) if so, the reasons therefor?

The Deputy Minister of Agriculture
(Sbri M. V. Erishnappa): (a) The re-
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quired information is not vet avail-
able,

th) Dous not arisc.

Development of Fruits and
Vegetables

Shri Subodh Hansda:
771. £ Shri R. C. Majhi:
| Shri 8 C. Samanta:

Will the Minister of Food and Agri-
culture be pleased to stale what steps
Government  are  taking for the
development of fruite and vegetables
as recommended by the Herticultural
Development Board of the Indian
Council of Agricultural Research?

The Minister of Agriculture (Dr.
P. S. Deshmukh): A statement show-
ing the action taken on the import-
ant recommendations of the  Horti-
culture Development Board  of  the
Indian Council of Agricultural He-
search is laid on the Table. [Sce
Appendix II, annexure No, 28]

Telegraph Enquiry Committee

Shri Ram Krishan Gupta:
Shri Bhakt Darshan:
Shri S. C. Samanta:
2. J} Shri Subodh Hansda:
| Shri R C. Majhi:
| Shri S. M. Banerjee:

Will the Minister of Transport and
Communications be plcased to refer
to the reply piven to Unstarred
Question No. 1772 on the 21st Decem-
ber, 1959 angd state:

(a) whether Government have
since examined the recommendations
of the Telegraph Enquiry Committee:
and

(b} if so,.the result thereof?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) The recommendations are still
under consideration.

(b) Does not arise.
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Workers' Participation in Management
of Railway Workshops

773. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleased
to refer to the reply given to Un-
starred Question No. 1787 on the 21st
December, 1959 and state:

ta)  whether Government have
since considered the manner in which
workers' participation in  manage-
ment should be secured in workshops
on the Indian Railways; and

tby if se, the result thereof?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and
ib). The manner in which workers'
participation in management should
be secured in one or more of the
workshops on the Indian Railways is
still under consideration,

Water Supply to Konch in U.P.

774, Shri Vajpayee: Will the Minis-
ter of Health be pleased to state:

ta) whether Governmeni have re-
ceived from the Government of Uttar
Pradesh any scheme for the supply
of filtered water from the Municipal
Board, Konch;

(b)Y if 5o, the details thereof: and

(¢) whether Government propose
1o give any cconomic assistance to
the Board for the purpose?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

tb) The scheme envisages the
supply of safe water to the people
in the town from two tube-wells at
u rate of 25 gallons per head per day.
The scheme is designed to meet the
requirements of an ultimate popula-
tion of 26,000 and is estimated 1o
cost  Rs. 521 lakhs to instal and
Rs. 48,714 to maintain in addition to
the loan repayment charges. Water
from the tubewells is to be pumped
into an overhead tank and distributed
10 the town. Apari from house service
conneclions a number of stand-posis
are also to be provided for distribut-
ing.the supply to the public,
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(¢) Under the National Water Sup-
ply and Sanitation Programme loans
are relcased to the State Govern-
ment for implemcenting their urban
waler supply and sewerage schemes.
It is left to the State Government to
decide the manner in which assist-
ance should be given to the local body
concerned.

Arable Land in U.P,

775. Shri Amjad Ali° Will the
Minister of Food and Agriculture be
pleased to state:

ta) whether it has come to the
notice of Government that the
alluvial action of the Lower Ganga
Canal is resulting in extensive deposit
of a while subsiance on the wvast
tracts of arable land in the districts
of Farrukhabad, Mainouri and Kan-
pur of Uttar Pradesh;

(by whether the Utlar Pradesh
Government have asked for advice
and help from the Union Govern-
ment in checking such deposits; and

(c) if so, what has been done in
the matter?

The Depuly Minister of Agriculiure
(Shri M, V. Krishnapps): (a) and
(b), No Sir.

(c) Does not arise.

Automatic Telephone Exchange for
Cuttack

776. Shri B. C. Mullick: Will the
Minister of Transport and Communi-
cations be pleased to refer to the
reply given to Starred Question No.
285 on the 18th February, 1959 and
slate:

(a) whether the land for the con-
struction of a building for the purpose
of installing an automatic telephone
exchange at Cuttack has since been
acquired;

(b) it so, the cost of the land; and

(c) the progress so far mpde in
constructing the building?
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The Minister of Transport and
Communications (Dr. P. Subbarayan):
ta) No.

(b) and (e). Do not arise,

Dining Car in Delhi Express

771. Shri M. B. Thakore: Will the
Minister of Railways be pleased to
state:

(a) whether it s o fact  that
numerous complaints have been made
regarding the want of Dining Car in
the Delhi Express on Western Rail-
way:

{(b) if so, the sleps taken by the
Government to attach dining car to
the Delhi Express; and

ted if the reply to part (b) above
be in the negative, the steps taken
by the Railway authorities to
improve the food supplied at Rewari.
Bandikui, Ajmer, Phulera, Jaipur and
other places enroute?

. The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Two
complaints wcere received and both of
them were from the same person,

* {b) It is not proposed to re-intro-
duce the service; ‘which was with-
drawn in order to provide additional
accommodation for passengers in III
Class.

(¢) The catering/vending cstablish-
ments provided at stations on the
route mect the needs of passengers
of these trains and special attention
is, biing bestowed to  ensure that
these arrangements arc satisfactory.

‘Wrecked Sailing Vessel in Arablan
’ Sea

778, Shri Raghunath Singh: Will the
Minister of Transport and Communi-
catlons be pleased to state:

“(a) whether a sailing vessel half
afioat in the Arabian Sea between
Bombay and the Arabian coast at
latitude 2009 degrees north and
lengitude 69°45 degrees east had been
rightcd by & Greek freighter SS.
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“Thermotoclese™ on the 5th Januwary,
1960 and a defenee aireraft was <ot
to search the wrecked sailing viessel:
and

tb) il so, what was the cause of
the accident?

The Minister of State in the Minls-
try of Transport and Communications
(Shri Raj Bahadur): (a) No.

(h) Does not arise.

Welfare of Indian Seamen

779. Shri Raghunath Singh: Wil
the Minister of Transport and Com-
munications be pleased to state how
mahy officers or offices of the Gov-
ernment of India  are working  at
present in foreign countries to look
after the welfare of Indian seamoen”

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): Indian Seamen's
Welfure Officers have been posted at
the ports of London, Liverpool, and
Glasgow, in the United Kingdom and
at Sydney in Australia. The welfarc
of Indian scamen wisiting other
foreign ports is looked after by the
Indian Missions abroad.

Telephone Connections in Auranga-
bad

780. Shri Pangarkar: Will the
Minister of Transport and Communi-
cations be pleased to state:

ta) the number of persons whe
have applied for telephone connec-
tions in Aurangabad till December.
1959; and

(6) how many of them have been
provided with telephones so far?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
ta) and (b), The total No. on the
waiting list of applicants at the end
of Decesmber, 1859 was 98. 12 tele-
phone connections have been pro-
vided during the period from Ist
April, 1958 to 31st December, 1839
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Telephone Connections in Madhya
Pradesh

781. Shri Pangarkar: Will the Minis-
ter of Transport and Communications
be pleased to state:

ta) the number of new telephone
conncctions given in Madhya Pradesh
during 1958-59; and

(b) the tetal amount spent in this
conneelion?

The Minister of Transport and Com-

munications (Dr. P. Subbarayan):
(a) 1,452,
(b) Re. 3.48,733,

Post Offices in Ahmednagar Distt.

782, Shri Pangarkar: Will the Minis-
ter of Transport ang C ications
be pleased 10 state:

ta) the number of Post Offices in
Ahmednagar Distriet of Bombay State
functioning in rented  buildings  al
present; and

(b) the amount of rent paid by
Government during 1958-597

The Minister of Transport and Com-
munlcations (Dr. P, Subbarayan): (a)
25.

(b)” Rs. 15,083 20.

Profits out of Cement Distribution

783. Shri Chintamoni Panigrahi:
Will *he Minister of Transport and
Communications be pleased to state:

fa)- whether any amount. has been
allotted to Orissa from profits made
out of -distribution of eement by the
State Trading Corporation for ini-
provement f road communications in
that State; and

{b) if so0, what amount?

The Minister of State in the Minis-
try of Transporl and Communications
(Shri Raj Bahadur): (a) and (b).
Yes, Sir. A grant-in-aid of Rs. 118l
lakhs has bien approved for the deve-
lopment of the Tomaka-Kobatbundh
road,
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Preight Paid for Export of Cargo

784. Shrimati lla  Palchoudhuri:
Will the Minister of Transport and
Communicationy be pleased 1o refer lo
the reply given to Unstarred Question
No, 690 on the 30th November, 1850
and staly the total amount of freight
paid for impurts and exports of cargn
separately during each of the financial
years cnded 31st March, 18958  and
10547

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): The information
is not yet available. It is being col-
lected and will be laid on the Table
of the Lok Sabha as soon as avail-
able.

Production at Integral Coach Factory,
Perambur

shri A. K. Gopalan:

785. 1 Shri 5. M. Banerjee:

Will the Minister of Railways be
pleased to state:

{a} whether production in the In-
tegral Coach Factory at Perambur
has increased during 1959; and

(b) if so, how dovs it compare with
the production figure in 19587

The Deputy Minister of Railways
¢Shri Shahnawaz Khan): (a) Yes.

{b) The Factory turned out 434
coach shells during the year 1959 as
againet 344 coach shells turned out

during the ycar 1958.

Condensed Hay Livestock Feed

786, Shrimati Ila Palchoudhuri: Will
the Minister of Food and Agricaliure
be pleased to state:

(a) whether Government of India’s
altention has been drawn to a news
appearing in the ‘Pioneer’ of Lucknow
dated the 14th January, 1960 that an
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Amcrican firm, Messrs. Albers Milk-
ing Company of Seattle (US.A,) have
developed condensed hay  livestock
feed which will produce more milk
and meat:

(b) whether any enquiries have been
made by Government in this connec-
tion with a view to making an experi-
ment in this country also; and

(o) if su, with what result?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) to (c).
The Government of India  have
seen the Press report referred to
(which appeared on 19-1-1960 and not
on 14-1-1960). No enguiry was made
about the feed as the practice of
balanced feeding of cattle with mecha-
nically manufactured mixed feed is
not very much in vogue in India.
The need for preparing composite feed
mixtures has however been recognised
already and a scheme for setting up
cattle feed mixing plants on regional
basis is likely to be taken up during
the Third Five Year Plan.

Social Organisers’ Training Camp
787. Shri Hem Barua: Will the Mlm:--

ter of Ci ity Devel and
Co-operation be pleased to state:

(a) whether it is a fact that a Social
Organisers’ Training Camp had been
organised at Naini (Allahabad);

(b) whether it is also a fact that
when the women trainees of this camp
were being taken to Chitrakut on the
8th January, 1960 the bus turned
turtlc and eleven of them were
seriously injured; and

(c) whether any inquiry has been
made into the matter?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 8. Murthy): (a) to (c¢). Yes, Sir.
‘Ten Mukhya Sevikag Trainees injur-
ed in the accident have since complele-
1y recovered and left the hospital. The
<case is under police investigation.
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Community Develop
in Tripura

788. Shri Bangshl Thakur: Will the
Minister of Community Development
and Co-operation be pleased te state
what steps have so far been taken by
the Community Development and Co-
operation Authoritics in Tripura for
keeping constant mass contact and to

t Progra

creale interest in them about the
Community Development Program-
mes?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 5. Murthy): Following are some
of the measures taken:—

1. A Block Development Commit-
tee is constituted in cach Block with
members of the Territorial Council,
representatives of non-official welfare

agencies, progresive farmers, oo-
operative socicties, Tribal Sardars,
ete. 1o discuss  all development
schemes,

2. Village Commiltees have been
formed in cach V.L.W's. eircle to

discuss and settle all items of pro-
gramme in their arca.

3. Training Camps are organised for
training of village leaders members
of the Block Development Commit-
tees. Melas, Seminars and Youth
Camps are held to create interest in
Development works and  provide
opportunities of orientation and study
to non-officials.

N.ES. and C.D. Block in Tripura

789. Shri Bangshi Thakar: Will I.he
Minister of C ity Develop
and Co-operation be pleased to ml'te:

(a) whether any amount of loan has,
so far, been distributed by the N.E.S.
and C.D. Block Administration in
Tripura;

(b) if so, whether the loances are
all peasants; and

(c) the total sum distributed up!.tl'[
now?
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Ther Deputy Minister of Community
Development and Co-operation (Shri
B. 8 Murthy): (a) Yes.

(b} Peasants and
peasants.

(c) Rs. 5,50,990 have been distribut-
ed from the inception of the Pro-
gramme up to 31st March, 1958. The
actun) figure of disbursement during
the current financial year is not yet
available ‘but it is estimaied to be
about Rs. 2,48,600.

other  than

Employment of Foreign Seamen

790. Shri Raghunath Singh: Will the
Minister of Transport and Communi-
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cations be pleased to state:

(a) how many foreign citizens were
registered as Seamen in India during
the years 1957-58, 1958-59 and 18958-
€0 so far; and

(b) how many have been glven em-
ployment through Indian Government
Organisation of Seamen during the
same period?

The Minister of State in the Minls-
try of Tramsport and Communications
(Shri Raj Bahadur): (a) The number
of foreign seamen registered with the
Seamen’s Employment  Offices at
Bombay and Calcutta from 1957 to
1860 is as under:—

1958-59 1959-60
Pak- Chin- Poriugu-  Pak- Chin- Puriugu
is-  ese [ is o Cse
1anis Ingian tanis Tnuian  ranis Iadian
Bombay . . 49 44 sof 4 425 - 7 156
Calcutia . 416 3 258 - %0 69
465 44 Sof 1 262 425 L] 76 1R6

Grant Total : 2019

(b) Scamen registered with the
Seamen’'s Employment Offices  are
offered employment on ships on rota-
fion basis. The employment of a Sea-
man is for a particular voyage last-
ing for a period of six to eighteen
months. The waiting period between
two employments is about three to
four months. All foreign Seamen
regisiered with Seamen's Employ-
ment Offices have, therefore, found
employment sometime or other during
the period 1957—80.

Averted Traln Collision at Jirom

Shri Raghunath Singh:
9. { Shri 5. A Mehdi:
LS]IH Arjun Singh Bhadauria:

Will the Minister of Railways be
pleased to state:

{a) whether it is a fact that on 17th
Jamuary, 1960, driver's presence of

oz (Al) LSp—3.

mind and timely action avoided a
serious train collision between  the
358 UP passenger and an express
goods train at Jiron (Jhansi) railway
station of Central Railway; ard

(b)y if so, the details thereof?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) and
(b). On 10th January, 1960 and not
on 17th January, 1960 while ES55
Down goods train was being admit-
ted on the loop line at Jiron station
on the Bina-Jhansi section of Central
Railway, its Driver passed the Starter
signal at Danger and entered Jiron-
Lalitpur section on which No. 358 UP
Jhansi-Bhusaval Passenger train was
also approaching Jiron station. Both
the traing were, however, brought to
a stop at a distance of 1340 {feet
apart, without any untoward incident.
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Pay Cummission Report in respect of
Rallways

792. Shri Aurobinde Ghosal: Will
the Minister of Railways be pleased
to state:

(a) whether the National Federa-
tion of Indian Railwaymen have plac-
ed wny demand on the report of the
Pay Commission; and

(b) if so, what are their demands?

The Deputy Minister of Railways
(Bhri Shahnawaz Khan): (a) Yeus.

(b) A Joint Committee of N.F.LR.
and Railway Board should be appoint-
ed to:

(i) suggest ways and means for
speedy implementation of the
recommendations on  retire-
ment benefit, minimum num-
ber of paid holidays for all
staff, improvement in the
conditions of casual labour,
and such other improvements
that the Commission has sug-
gested,

(ii) remove the anomalies and in-
consistencies in the pay scales
(and the formula for fixation
of pay in the revised scales)
and sugges! nccessary reme-
dies,

(iii) consider the proposed cur-
tailment of certain privileges
and facilities and their effect
on the working conditions
and suggest remedial measur-
es, and

(iv) decide upon the many issues
which the Commission has
recommended for considera-
tion by the Railway
Administration,

wYo ®io e ® A%
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Passengers amenities at Anandper
Sahib Station

794. Shri Daljit Singh: Will the
Minister of Rallways be pleased to
state the amount spent so far during
1859-60, for providing amenities for
passengers at Anandpur Sahib sialiom
on Rupar-Nangal Dam Section of the
Northern Railway?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): No expendi-
ture has so far been imcurred during
1959-60, for providing amenities for
passengers at Anandpur Sahib Station.

Keys for Cast Iron Sleepers

795. Shrimati Mafide Ahmed: Wilk
the Minister of Rallways be pleased
to refer to the reply given to Starred
Question No. 811 on the 11th Deocem-
ber, 18580 and state:

(a) the name of the firm which is
entrusted with the mmanufacture of
keys to fix the cast iron sleepcrs; and

(b) the brief details of the com—
tract?
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The Deputy Minister of Rallways
(Shri S. V. Ramaswamy): (a) The
names of firms who are supplying
steel keys for the Railways are:—

(i) M/s. Singh Engineering Works
Ltd., Kanpur.

(ii) M/s. Guest Keen Williams

Ltd., Calcutta.

(iii) M/s. Hindustan Iron and Steel
Co. Ltd., Calcutta,

(iv) M/s. Shree Lakshmi Iron and
Steel Works (P)  Lid,
Calcutta,

(v) M/s. Cawnpore Rolling Mills
(P) Ltd, Kanpur.

(b) These contracis are placed by
D.G.S. & D. and details of contracts
are available with the Works, Housing
and Supply Ministry. These are
being oblained and a statement will
be laid on the Table of the Lok Sabha
shortly,

Stores Department of Calcutta Port

796 J Shri Subiman Ghose:

" \_Shri D, R. Chavan:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that stores
issued against indents from the Stores
Department of Calcutta Port are not
checked to ensure that the same were
used for the purpose indented;

(b) if so, the reasons therefor; and

(c) the steps taken or proposed to
be taken in the matter?

The Minister of State in the Minis-
try of Transport and Communications
(8hri Raj Bahadur): (a) No, Sir.
Stores thus issued are checked at the
consuming centres as fto quantity,
weight or measurement wherever
possible,
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(b) and (c). Do not arise.

Okhla Water Works

797. Shri Pramathanath Banerjee:
Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that the
plant at the Okhla Water Works stop-
ped functioning on the 12th January,
1960 because of power failure;

(b) when is the cable expecied to
be rcpaired; and

(c) what arrangements are being
made by the Delhi Electricity Supply
Undertaking for the proper distribu-
tion of water to the affected colonies?

The Minister of Health (Shri Kar-
markar): (a) Yes.

(b) It was repaired on the same
afternoon.
-

{c) It was an accident and waler
was stopped only for a few hours,
The Delhi Municipal Corporation felt
that there was no necessity to make
any special alternative arrangements
for supply of water to the affected
colonies.

Human Excreta for Manure

798. Shri Jhulan Sinha: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any measures have
been taken or are proposed to be taken
for utilisation of human excreta for
manurial purposes with a view lo
giving a fillip to grow more food
campaign and to improve the sanita-
tion and health specially of the rural
population; and

(b) the position as at present re-
garding its utilisation for these pur-
poses?

The Deputly Minister of Agricul-
tare (Shri M. V. Krishnappa): (a)
Yes, Sir.

(b) A note containing the requisite
information is laid on the Table,
[See Appendix II, annexure No. 28.]
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Co-operative Societies in Tripura

799. Bhri Dasaratha Deb; Will the
Minister of Community Development
and Co-operation be pleascd to state:

(a) the total amount of loan ad-
vanced to the co-operative societies
in Tripura in 1959-80 so far for agri-
culture and for industries;

(b) the total amount of loan realis-
ed;

(c) the steps taken against the
socielies who failed to repay the loan;
and

(d) whether Government propose
to extend time for the repayment of
these loans?

The Deputy Minister of C ity
Development and Co-operation tShri
B. §. Murthy): (a) to (d). The
material is being collected and will
be placed on the Table of the Lok
Sabha ghortly.

Seed Multiplication Farms in Tripura

800. Shri Dasaratha Deb: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) the total quantity of seeds pro-
duced in the sced multiplication farms
in Tripura, during 1959-60;

(b) the target fixed for such pro-
duction;

{¢) whether the production is below
the target; and

{d) if so, the reasons therefor?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) 1800
maunds till January, 1960.

(b) 2,800 maunds.
{c) Yes.

(dy It was originally anticipated
that at least 50 per cent, of the land
acquired for each farm would be
lunga land (valley land) and could
be used for growing. two crops in a
year. But suitable sites with 50 per
cent. lunga land were not available
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everywhere for the establishment of
these farms. Hence the tolal produc-
tion is below the target.

Co-operative Society in Tripura

801. Shri Dasaratha Deb: Will the
Minister of Community Development
and Co-operation be pleased to state:

(a) whether it is a fact that the
Pannyalaya, run by Khowai (Ashram-
bari) 5. S. Co-operative Society,
Tripura, has been closed down;

(b) if so, the reasons therefor;

(c) whether any other shops have
also been closed down by the same
Co-operative Society; and

(d) the tolal loss suffered by the
Sociely in running those shops?

The Deputy Minister of Community
Development and Co-operation (Shrl
B. S. Murthy): (a) Yes, Sir.

(b) Bevause il was running at a
loss.

(c) Yes, a tea stall called Milani.

(d) The total loss suffcred by the
Society in running these two shops
will be known when the final audit
for the period 1959-60 is carried out.

Cadastral Survey in Tripura

802, Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether cadasiral survey has
been undertaken in Tripura;

(b) the total area surveyed so far;
and

(c) how long it will take to com-
plete survey of the entire territory?

The Deputy Minister of Agriculture
(Shri M, V. Krishnappa): (a) Yes.
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(b) The areas covered under differ-
ent stages upto January, 1960 are as
follows:—

Sg.
miles
(i) \hlll:-gc honnoary  dJdemarca-
tio1 : 1,435
(1) Traverse ‘wru\ . 4o
(gify Kistwar (Internal detailed
survey) . . . 220

(ir) Khanapuri I’I‘rd:r'rm-u-) pre-
paration of records of rights) 111

() Bujharat (Local explanaiicn
and verification of records of
righis* . E 1z

(c) About five yecars.

Assam-Agartala Road

803. Shri Bangshi Thakur: Will the
Minister of Transport and Communi-
eations be pleased to state the num-
ber of bridges and culverts over
Assam-Agartala Road, Tripura which
are being repaired and are to be re-
paired?

Thel\r[inlsterdsuteinﬂlemhis
try of Transpori and C
(Shri Raj Bahadurl On the Assam-
Agartala Road in Tripura two bridges
and thirty-six culverts are under re-
pair and one bridge is yet to be re-
paired.

Timber in Andamans

Dr. Ram Subhag Singh:
804. < Shri Raghunath Singh:
LSard.n.r A. §, Saigal:

Will the Minister of Food and Agri-
culture be pleascd to state;

(a) the estimated quantity of
marketable timber available in the
forests of Andaman and Nicobar
Islands every year;

(b) the estimated quantity of fire-
wood available every year in the
forests of the Andaman and Nicobar
Islands; and

(c) the approximate acreage of re-
serve timber forest areas in the
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lslands where cutting of timber trecs
is not permitted?

The Minister of Agriculture (Dr,
P. S. Deshmukh): (a) According to
the revised working plan recently pre-
pared by the Andamans Forest De-
pariment, the guantity of marketable
timber available in the North Anda-
mans is estimated at 44,000 tons and
in the South and middle Andamans
put together at 55,000 tons per annum,
No. authentic data in respect of the
Nicobar group of Islands is available.

(b) No estimates are available.

(e¢) According to the statistics pub-
lished by the Andamans Forest De-
partment, the area under reserve
forests is 1498 sq. miles. Cutting of
timber is not prohibited in any of the
forests in the Islands except in the
tribal rescrves extending over about
669 sq. miles.

Tralning of Midwives

805. Shri  Ajit Singh: Will the
Minister of Health be pleased to
state:

(a) whether the target of training
the midwives scheduled for the
Second Five Year Plan period would
be reached;

(b) if not, the shortage expected;
and

(¢) the reasons therefor?

The Minister of Health (Shri EKar-
markar): (a) The targef is likely to
be reached.

(b) and (c). Do not arise,

Sugarcane

806. Shri Hem Raj: Will the Minis-
ter of Food and Agricniture be pleas-
ed to state:

(a) the highest average yield from
sugarcane obtained by the cane re-
search stations in North and South
India in 1859; and *

(b) how does it comnparc with the
average yields during the years 1957
and 19587
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The Deputy Minister of Agriculture
(Shri M. ¥, Kishnappa): (a) The
figures of the highest acre yield of
sugarcane obtained by the cane re-
search stations in  North and South
India for the sugarcane season 1958-60
are not available as the sugarcane crop
is being harvested and the final esti-
mate will become available only by
the end of June-July, 1960. The high-
est acre yield of cane obtained at
Sugarcane Research Station, Padegaon
in Bombay State for the year
1958-59 is 7712 tons per  acre.
The figures for the Research Stations
in North for this year are not yet
available.

(b) The average acre yields of cane
in the North and South India during
the seasons 1957-58 and 1958-58 were
10'8 tons and 139 tons per acre and
228 tons and 239 tons per acre res-
pectively.

Loss of Pos: Parcels

$07. Bhri Chintamoni Panigrahi:
Will the Minister of Transport and
Communications be pleased to state:

(a) the number of ordinary regis-
tered post parcels reported missing in
each circle during the last three years;

(b) the number of post parcels
among them which were posted from
Allahabad to Delhi;

(c) the number of cases in which
claims have been accepted by the
postal authorities;

(d) the number of claims against
which payments have already been
made;

(e) the number of claims still pend-
ing for making payments for over two
years;

(f) the time by which the payment
will be made; and

(g) the reasons for delay in making
payment?
The Minister of Transport and Com-

maunications (Dr. P, Subbarayan): (a)
The information is furnished in the
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statement laid on the Table. [See Ap-
pendix II, annexure No. 30].

(b) 4.

(c) 501
(d) 440.
(e) 15

(f) It is expected that payments im
these cases will be made within three
months.

(g) Out of the 15 cases pending over
two years, whereabouts of senders
are not known in 4 cases. 11 cases are
being finalised.

Flour Shortage in Punjab

808. Shri Ram Krishan Gupta: Wil
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a faclt that the
Punjab Governrment have regested the
Centre to supply wheat-atta to the
State areas, contiguous to Delhi, with
a view to cnd flour shortage there;
and

(b) if so, the nature of the actiom
taken in this regard?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
and (b). Yes, Sir, at the request ef
the Punjab Government sixty tons of
atta is being supplied daily from the
flour mills in Delhi for distribution in
the Gurgaon District.

Tube-Wells in  Orissa

809. Shri Chintamoni Panigrahi: Will
the Minister of Food and Agriculture
be pleased to refer to the reply given
to Unstarred Question No. 1243 on
the 21st August, 1959 and state:

(a) whether the 12 production tube-
wells dug in Orissa under the Ground
Water Exploration Scheme have start-
ed working by now;

(b) the cost of such a production
tube-well; and

(¢) what acreage of land has been
provided with irrigation facilities
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from these 12 production tube-wells
Jocated in the districts of Balasore and
Cuttack in Orissa?

The Deputy Minister of Agriculture
(8hri M. V. Krishnappa): (a) Out of
the 1Z production tube-wells cons-
tructed in  Orissa State under the
Ground Water Exploration Project,
one at Soro carried a low discharge
and has not been accepted by the
State Government. Another tube-well
at Chandipur also carried a low dis-
charge and being not acceptable to
the State Government has since been
offercd to the Defence Ministry which
was interested to purchase it and uti-
lise it for drinking water purposes.
The remaining ten production tube-
wells have not yet started working
®s pump sets are yet to be installed.

(b) The cost will be known after
the pump sets have been installed on
the tube-wells and other works com-
pleted.

(c) In view of (a) above, the ques-
tion does not arise,

Burface Drainage Scheme in Orissa

818. Bhrl Chintamoni Panigrahi:
Will the Minister of Irrigation and
Power be pleased to refer to the re-
ply given to Unstarred Question No.
1241 on the 21st August, 1959 and
state:

(a) whether the surfice drainage
scheme namely ‘“construction of a
channel near Nuagaon and Padmanau-
pur connecting Brahmini with Patha-
sala” in Orissa has been executed by
now, .

(b) whether the Orissa Government
bas submitted any surface drainage
scheme to be executed in 1960-61: and

{c) if so, what are those schemes?

The Deputy Minister of Irrigation
and Power (Shri Hathl): (a) The ex-
ecution of flood control schemes, in-
cluding surface drainage schemes, is
the responsibility of the State Govern-
ment. The Government of India have
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so far received no information from
the Government of Orissa about the
execution of thiz scheme.

(b) and (c). The details of the sur-
face drainage schemes proposed to be
taken up by the State Government in
1960-61 have not been received. The
State Government have, however, for-
warded a number of schemes for ap-
proval under the flood control pro-
gramme. They have been requested
to intimate which of these schemes are
meant for surface drainage improve-
ment.

Rice and Paddy in Orissa

811. Shri Chintamoni Panigrahi:
Will the Minister of Food and Agri-
culture be pleased io refer to the
reply given to Unstarred Question No.
643 on the 12th Augast, 18959 and
state:

(a) whether the entire exportable
surplus of 3 lakh tons of rice and pad-
dy were purchased by the Govern-
ment of India in Orissa in the 1058
procurement period; and

(b) if not, the total quantity of rice
and paddy procured in Orissa during
that period?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
(a) and (b). During the year 1958,
the Government of Orissa procured
1,42,400 tons of rice and 1,681,600 tons
of paddy and after converting a part
of the paddy into rice, they delivered
to the Government of India, 1,59,100
tong of rice and 88,900 tons of paddy
for supply to defleit States.

Bhubaneswar Station

§12. Shri Chintamoni Panigrahi:
Will the Minister of Rallways be plea-
sed to state:

(a) whether the platform to the
new capital side of Bhubaneswar Rail-
way Station in Orissa has been com-
pleted by now:

(b) it not, when the same is going
to be completed; and
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(¢) whether there is any proposal to
construct a foot overbridge at Bhuba-
neswar Railway  Station connecting
the platform on the New Capital side
and ther old platform?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and
(b). No, Sir, The work is in progress
and is expected to be completed by
middle of 1960.

(e} Yes.

Better Farm Tools for Manipur

813. Shri L. Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether steps have been taken
to introduce better farm tools for
modernisation of agriculture in Mani-
pur; and

(b) if so, the progress made in that
direction?

The Deputy Minister of Agriculture
(8hri M. V. Krishnappa): (a) Yes.

(b) The following improved imple-
ments have been procured and sold
to the cultivators at subsidised rates:—

Shabash Plaugh ] 154
Wah Wah Culiivaior 34
Winnowing Fan 2
Maize Sheller
Seed Drill
Bund Former
Paday Taresher
Rotary Thresher
Maize Dibbler. . .
Buck Scraper . . .
Four R:w Anromatic Rabi Drill
Assam Mould Board Plouzh
Japanes: Weador

Frelght Concession

814. Shri P. K. Deo: Will the Minis-
ter of Rallways be pleased to state:

-~
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(a) whether Government have re-
ceived any representation from the
vegelable dealers for concession in
Railway booking as jn the case of
booking of fruil parcels; and
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(b) if so, the nature of decision
arrived at in this regard?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) The request was not agreed to.
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Accident in Ajmer Workshop

816. Shri M. B. Thakore: Will the
Minister of Rallways be pleased to
state:

(a) whether there was any accident
in the workshop resulting in the death
of a worker at Ajmer very recently;

(b) if so, the steps taken by Gov-
ernment to ensure the safety of the
workers there; and

(c) whether it is also a fact that
the workers went on strike and did
nol work for the rest of the day?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes.

(b) The mishap was purcly accl-
dental. However, additional steps
have been taken to remind the
workers of the procedure to be fol-
lowed in the operations of lifting and
lowering of wagons.

(c) Yes.
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Bus and Truck Terminal in Delhi

817. Shri Ram Krishan Gupta: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether the scheme 1o establish
a modern bus and truck terminal in
Delhi hag been considered and fina-
lised; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). The
proposal is under consideration. De-
tails of the scheme are being worked
out and thereafter it will be discussed
with the inetrests concerned.

Reservation Clerks on Southern
Rallway

818, Shrimati Parvathi Krishnan:
‘Will the Minister of Railways be
pleased to state:

{a) the number of reservation
clerks on Southern Railway grade-wise
and Station-wise;

(b) the number of passenger guides
working on Southern Railway; and

(c) the number of passenger guides
reverted in 10859-80 due to abelition
of posts?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) A state-
ment is laid on the Table. [See Ap-
pendix II, annexure No. 32.]

(b) 33.

(c) 9 posts were surrendered due
to reduction of cadre but the incum-
bents of these posts who were in
Gr. 100-185 have been absorbed as
Ticket Collectors in Grade Rs, 80-130.

Minor Irrigation Schemes in Himachal
Pradesh

819. Shrl Daljit Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the minor irrigation schemes
adopted during 1858-59and 1959-80 in
Himachal Pradesh;
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(b) the total ucreage of land irri-
gated by these schemes; and

(c) the number of minor irrigation
schemes which are under consideration
for the remaining peried of  the
Second Five Year Plan?

The Deputy Minister of Agriculture-
(Shri M. V., Krishnappa): (a) to (c).
Necessary information is being collect-
ed and will be placed on the Table of
the Lok Sabha as soon as available.

12.03 hrs.

MOTION FOR ADJOURNMENT

STRIKE BY CERTALN STATE BANK.

EMFLOYEES

Shri Goray (Poona): Sir, I have
asked for permission to move an ad-
Journment motion regarding the strike
of the employees of the State Bank
of India.

For the last four days, about 10,000
employecs of the State Bank of India
have been on strike, and this has
resulted in the crippling of work not
only in one centre, but in four centres
throughout the country and other
branches, and I think that you should
give permission for us to move this
adjournment motion because, in my
opinion the Government has not dis-
charged its duty properly. The em-
ployces had submitted a charter of
demands long back and every time
they wanted to have negoliations, or,
in the allernative, they suggested it
should be referred to adjudication,
but the Government did not take
prompt action with the result that
after a year or so, the bank employees
had no alternative left but to go on
strike.

Therefore, I submit that here the
Government is not discharging its own
duty, is not observing the rules that
it has itself laid down for other pri-
vate industries, ang therefore it is
jeopardising the banking business in-
this manner.

Some Hon. Members rose—
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Mr. Speaker: I need not call upon
every hon. Member. There are a
number of hon. Members, Shri 5. M.
Baonerjee, Shrimatj Parvathi Krishnan,
.Shri Nagi Reddi, all of them have
.sent notices on the same matter:

“The situation arising out of the
strike of State Bank employees
which suddenly commenced from
Friday the 4th March 1960, caus-
ing considerable hardship to the
people all over the country.”

In addition to what Shri Goray has
-said, is there anything more to be
said?

Shri Prabhat Kar (Hooghly): The
_strike has taken place because of the
bungling on the part of the Govern-
ment. The charter of demands was
submited to the State Bank authorities
on 1-1-1858. Thereafter, the State
Bank Employees' Federation negotiat-
ed with the Chairman of the State
Bank. After seven or eight negotia-
tions, it was suggested by the Chair-
man that he would consult the Gov-
ernment. Now the Chairman sat
.over this whole matter for one year.

The President of the Federation
met the hon. Prime Minister in the
month of October, 1959 and insisted
that because it was a public sector
undertaking, the accepted policy of
the Government for settling the matter
through arbitration should be adhered
to. The Prime Minister promised that
he would talk to the Labour Minister.

Since, then, the State Bank autho-
rities did not move. When the State
Bank employees decided to go on
strike, the Chairman of the State
Bank again wrote to the Federation
that he was going to consult the
«Government and thereafter he would
reply to the Federation. The time was
scheduled for the 2nd. On the 1st the
‘Chairman of the State Bank came over
here, he met the Finance Minister on
the 2nd; there was a mecting at which
the Finance Minister was present, and
“thercafter........

Mr. Speaker: Order, order. I am
mot going to alow a general discussion
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of this matter. All that I am inter-
ested in is to find out whether it is a
matter of public importance and whe-
ther there is any likelihood of the
financial structure being paralysed by
their going on strike. Then 1 will
request the hon. Finance Minister to
say what the particular gituation is. I
have given him sufficient time,

Shri Prabhat Kar: Only one minute.
Let me explain how the Government
is responsible. I got it from the Presi-
dent of the organisation.

Mr. Speaker: Therefore, the hon.
Member ought not to speak about this,

Shri Prabhat Kar: Let me explain.
(Interruptions).

Mr, Speaker: Order, order. I am
really wondering if hon. Members
who are responsible for strikes outside
can speak here.

Shri Prabhat Kar: No, Sir. (Inter-
ruptions) 1 am telling you that the
charter of demands hag been discussed
for 14 years, but after consulting the
Finance Minister, the Chairman of
the State Bank goes back and says it
is fantastic and they will have no
negotiations. That was the reason
why today the strike has taken place.

The whole responsibility is that of
the Finance Ministry because it did
not allow the matter to be settled in
spite of the fact that the Government
have acepted the policy of settling
disputes through arbitration. If any-
body is responsible today, it is the
Finance Minister because he instruct-
ed the State Bank authorities on the
2nd to reject this matter on the 3rd,
as a result of which the strike has
taken place on the 4th which has
created such a situation. So, the
Government {s fully responsible for
the strike which has taken place.
Not only that, Sir,........

Mr, Speaker: Order, order. Shrl
Banerjee, if he has anything more to
say.
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Shri 8. M. Banerjee (Kanpur): Yes,
Sir. 1 have something to say. The
President of the All-India State Bank
Employees’ Federation Shri 8. M.
Joshi addressed a press conference on
the strike recently.  Shri Joshi is
very well known for his extremely
reasonable and objective attitude
towards such problems. He said that
1he employees of the Bank had been
forced to resort to strike because of
the refusal of the management either
to discuss the charter of demands or
refer the dispute to voluntary arbitra-
tion. He used the expression “volun-
tary arbitration”. The basis of the
trouble is that the same people who
discussed the charter of demands in
1959, namely the management of the
State Bank, today have imposed a
condition that the charter of demands
should be withdrawn, and only then
the discussion should take place. My
submission is that the demand of Mr.
Joshi is extremely reasonable, and I
hope the Finance Minister and the
Labour Minister will come together
and see that this voluntary arbitra-
tion js actually agreed to. That is
my  submission. Otherwise, this
strike. .....

Mr. Speaker: Shri Khadilkar.

Shri 5. M. Banerjee: I am just
concluding. At this time, the strike
is confined to the State Bank; if it
is not settled, then, I am afraid this
may spread, and this may result in
sympathetic strikes in  other banks.
That is my submission,

Shri Khadilkar (Ahmednagar): Un-
fortunately, it is a strange attitude on
the part of the management to sug-
gest at the eleventh hour, after carry-
ing on negotiations on the basis of
the charter of demands, which charter
of demands was submitted at the
instance of the management, that the
charter should be withdrawn. So, the
stirke has been forced on the
workers, From my personal know-
ledge, T know that though the Federa-
tion had served the notice of strike,
yet they were eager to settle it on
reasonable terms and in an amicable
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manner ag early as possible. The un-
fortunate part is, after carrying on
negotiations on the terms contained in
the charter of demands twice, at the
last moment, they have said, unless
you withdraw the charter, we are not
going to talk to you. This iz a
strange attitude forcing the workers
to go on strike,

Shri Goray: At that time, they had
not met the Finance Minister. The
Finance Minister had not advised
them.

The Minister of Finance (Shri
Morarji Desai): I am very sorry to
find that the hon. Members who
spoke on this did not choose to give
facts as they were. It is absolutely
false that I have asked the chairman
not to negotiate. This is all wrong, I
do not know how they knew about
the talk between me and the chair-
man, unlesg it be that they were pre-
sent there in spirit. I could not
understand how they could have
known that.

Shri Prabhat Kar: After meeting
the hon. Minister, he changed his
attitude.

Shri Morarjli Desai: That is also
entirely wrong. And I know it better
than the hon. Member who is going
on, and going about, misrepresenting
this Ministry and the Bank.

An Hon, Member: That is their
profession.

Shri Morarjli Desal: The facts are
as follows. As it is said here that the
charter of demands was given at the
instance of the Bank, I should like to
go into a little history of it. Then, it
will be realised what it means when
it is said that it was done at the inst-
ance of the State Bank. (Interrup-
tions.)

Mr. Speaker: The hon. Member had
his own say.
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Shri T. B. Vittal Rao (Khammam):
Can he talk on the merits of the
issue?

Mr. Speaker: He can explain, since
some maters have been raised here. 1
would like to know whether it is a
recent matter, and what the effects of
it are. 1If it is an old matter, T am
not going to allow.

Shri Prabhat Kar: It is a recent
matter, because the strike took place
only on the 5th instant,

Mr. Speakeér: 1 have always held
that on a threat of strike, this House
would not adjourn. I still stick on
to that.

Shri T. B. Vittal Rao: That is our
constitutional right. You cannot rule
it out like that.

Mr. Speaker: Constitutional right
there may be, but there is no consti-
tutional right to have this House
adjourned, if some strike is involved.

Shri Prabhat Kar: It is a matter
of public importance.

Mr. Speaker: Hon. Members cannot
force my hands to do this or that. I
have got a right to hear. I have heard
the hon. Members already. Let them
be a little more patient and let us
hear the other side mow. If I find
that a serious situation has arisen, and
this House must give itz opinion to
the hon. Minister to take some parti-
cular action on that matter, I will
certainly allow it. If, on the other
hand, 1 find that everything has been
done, and the fault does not lie with
the Ministry but outside, I would not
allow it. Let me come to a conclu-
gion first regarding this matter.

Shri Morarjl Iresai: When the State
Bank of India was formed, it inherit-
ed the Sastri Award as modifled by
the Labour Appellate Tribunal as also
by the Bank Award Commission and
confirmed by the Industrial Disputes
Act. Even though the employees
were governed by the terms of the
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award, they brought up from time to
time requests for liberalisation of
some of these terms, and whenever
it appeared to the bank thal there
were some  hardships, the manage-
ment suitably liberalised the terms,
in spite of the terms of award which
were binding on the employees. For
example, additional increments were
giver to 2 number of employvees,
dearness  allowance was  adjusted
guartely for fluctuations in excess
of five points in the cost of living
index in the place of a half-yearly
adjustments when the fluctuations
exceeded ten points, higher rates of
interest on provident fund and so on.
On an approximate computation,
these benefits cost the Bank Rs. 15
lakhs more. This is an additional
recurring liability.

The management were satisfied that
the conditions of service as prescrib-
ed by the Sastri Award and further
liberalised by the management were
very fair. In fact, the rates which
are obtaining in the State Bank are
among the best operating in the coun-
try, as compared with both those
obtaining in the public and private
sectors.

The Federation, however, persisted
in making new demands both for
revision of service conditions and for
payment of additional bonus. The
process of piece-meal dealing with de-
mands gave rise to a psychology of
increased demands and less concentra-
tion on work. The management,
therefore, indicated a desire o know
the terms and conditions which would
assure suitable conditions of work
over a period, so that these could be
considered at the expiry of the period.
This is what is being suggested as a
charter of demands having been pre-
sented at the instance of the State
Bank. The Federation submitted on
the 5th October, 1958 a charter of de-
mands demanding a radical revisiorr
of the pay scales, point-to-point adjust-
ment in the revised scales, abolition
of area-wise classification, Increased
provident fund and pension facilities,
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and various other terms and condi-
tions of service of the clerical and
subordinate . staff.

These demands, if granted, would
involve an additional expenditure of
Rs. 4 crores per annum. If this can-
not be called fantastic, I do not know
what else can be called fantastic.

In s=pite of this, the managemen!
had several discussions across Lhe
table with the President and other
representatives of the Staff Federa-
tion, and the financial aspects of the
wvarious demands were examined
threadbarc. It was pointed out that
the present conditions of service were
very fair and they were among the
best operating in the country, and yet,
this had no effect on them.

During the negotiations, it was also
pointed out that according to the
existing incremental scales, the Bank
has to find additional funds for incre-
ments and  other consequential in-
creases in allowances ete, to the extent
of over Rs. 125 lakhs during the next
five vears. Therefore, it was impres-
sed on the representatives that the
demands put forward were unrealistic
and beyond the capacity of the Bank,
and the Federation was requested to
arrange their wvarious demands in
order of priority, to enable the man-
agement to formulate their views on
some of them. No communication was
received from the Federation on this
line, and wet the negotiations were
continued. Then, there were certain
other suggestions made also by the
Chairman to the President, and yet
these were not considered. Then, the
President said that the negotia-
tions had failed, and the General
Council of the Staff Federation
passed a  resolution on  22nd
November, 1959 expressing the view
that the negotiations with the man-
agement had failed and that the
management should agree to voluntary
arbitration on the following items of
dispute, and also demanded an interim
relief which would cost Rs. 2} crores
per annum. When this was received,
the management considered all this
and said that in the matter of volun-
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tary arbitration, it is not profitable
for the State Bank of India alone to
go to voluntary arbitration, when this
charter of demands has been served
on all commercial banks, practically
the same charter of demands, and
Government have been considering
what machincry to set up in order to
see that these can be considered in
a proper manner. Therefore, the
DBank said that it was not possible to
go to voluntary arbitration in this
matter, and it would not be profitable.
And yet, it had also suggested to the
President what it could do, and what
would be done; if it is decided by
another machinery in favour of the
bank employees, then the Bank said
that it will also consider this and
will perhaps follow it. But this had
no effect on them, and they served a
notice. On 1st February, 1960, the
Staff Federation served the Bank
with a notice stating that the emplo-
yees of the State Bank of India
throughout India proposed to go on
strike any day after the 16th February,
1980. The management told them
that this was not right, this was not
proper and they should not do so. In
the meanwhile, Shri Joshi—I think—
asked the Chairman whether he
would not again reopen the negotia-
tions.

Now, the negotiations were said to
have been broken off, or said to have
failed, by these wvery people them-
selves. The Bank never said that the
negotiations had failed. But they said
they had failed, and that was report-
ed to Government. Under those cir-
cumstances, the Chairman thought
that it might not be possible to start
negotiations again without reference
to Government. 1 was then consulted
by the Chairman. I told the Chair-
man that we should never refuse to
have negotiations, "You can negotiate;
but what is to be negotiated must first
be determined. We can never nego-
tiate a demand for Rs. 4 crores a year’.
They were, therefore, asked to sug-
gest some adjustments which could
be negotiated. But they would not
do so. Suddenly they go on strike.
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[Shri Morarji Desai]

Shri Joshi was quoted. I am quite
sure he does not approve of the
strike. But he is helpless. He could
not do anything.

Shri Khadilkar: You forced them to
go on strike. The strike was provok-
ed. You said "Unless you withdraw
the demands, no negotiations'.

Mr. Speaker: Order, order. 1 am
surprised that even Shri Khadilkar
should go on interrupting like this.

An Hon. Member: He must know
his point of view.

Mr. Speaker: Yes, cvery hon. Mem-
ber is entitled to know what is in an
hon. Member's mind,  (Interruptions.)

Shri Morarji Desai: My hon. friends
who are making all this row think
that we can be stampeded into doing
what they want us to do.

Shri C. D, Pande (Naini Tal): That
is their methoad and technique.

Shri Morarji Desai: We are always
willing to du what is right and pro-
per. We havz nevrr said 'no’ o thom,
and we cannot sav it howsoever un-
reasonable they may be. But we can-
not accept any unreasonable things.
‘That is all that we have said.

Suddenly these people go on strike
on the 4th. Now they come here and
think that by doing this sort of thing
we should be forced into negotiations.
There cannot be any negotiations as
long as the strike is on.

Shri 5. M. Banerjee: May I make a
submission?

Mr. Speaker: I first heard the hon.
Members who table adjournment
motions. They must anticipate what
all the other side is going to say. When
once the Minister replies, there is an
end to it. 1 must make up my mind
one way or the other. I have heard
both sides.

shri Prabhat Kar: I want just one
minute.
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Mr. Speaker: Nothing more. The
State Bank siaff have gone on strike.
[ have also here a cutting from the
Hindustan Times relating to that,
which has been given to me. It is
clear that this is not a matter which
can be decided on an adjournment
motion. This has been going on for
some time.

Shri Prabhat Kar: No, Sir. ...

Mr. Speaker: Order, order. The
hon, Member ought not to go on like
this. When shall I give my ruling on
this matter? I hawve already heard
him. Even when I wanted to siop
him, he said he had something more
to say and he wanted two minutes.
I gave him three minutes to say what
he wanted to say. Now there must
be an end to this discussion.

This matter has been going on for
nearly a year. There seems to have
been an award at an earlier stage.
0Of course, the award must naturally
be binding on both sides. But the
emplovees scem lo have felt they
should have some more favourable
lerins, some more concessions. Frem
the hon. Minister's statement, it
appears that thov did not stick to the
award.

Shri Prabhat Kar: The award has
expired.

Shri Morarji Desai: It still continues.

Mr. Speaker: I am not going to
decide in this House whether the
award continues or has expired. When
an award is given, it could not expire
immediately.

Shri Prabhat Kar: For five years it
was in force. It expired on the 31st
March, 19509,

Mr. Speaker: Order, order. He can-
not go on interrupting like this, The
award was to be implemented. The
employees said that the terms of the
award had to be changed and they
should have some more amenities and
some more ameliorating conditions
had to be entered into. The hon.
Minister says that the Bank was ready
even to go beyond that and show some
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more concessions. They were not
satisfled. Therefore, they wanted to
know—instead of dealing with this
piecemeal—what exactly they wanted.
On that, they wanted to have negotia-
tions. The employees cannot have
ull that they want. After all, it is
not as if there are only two parties
in this, the hon. Minister and the
Bank Chairman on the one side and
the employees on the other; it is not
as if the community at large has no
interest in this matter. Evidently,
there is a growing feeling that when
the employees demand anything in
any particular industry, there are only
two parties to it, the employer and
the employee, and the community at
large has no stake in it. In fact, they
are the persons who have to bear it.

Therefore, it is open to the hon.
Minister and the Chairman of
the State Bank to say that
these demands are excessive. Am 1
to go into every one of these demands
and find out whether it is excessive
or reasonable? An  adjournment
motion is not the proper procedure
for discussing such a matter. (Inter-
ruptions.) Even now, the hon. Minister
says that he is willing to negotiate.
But he wants to know, if the negotia-
tions have failed at an earlier stage,
what is the common ground on which
the negotiations can go on, (Inter-
Tuptions).

Under the circumstances, I am sorry
I am not able to accede to this re-
quest and give my consent to this
adjournment motlon. I do not say
that there are not other methods. I
do not want the strike to go on. No-
body wants a strike in this country.

Shri Surendranath Dwivedy
(Kendrapara): Let the hon, Minister
invite the President to meet him.

Mr. Bpeaker: Certainly all possible
methods will be explored to see that
this strike is not continued. I would
appeal to hon. Members to persuade
those persons who have gone on strike
to withdraw the strike as quickly as
‘possible, =
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Shrl Prabhat Kar: What about
Government?

Mr. Speaker: I would urge upon.
Government also to look into this mat-
ter again.

Shri S, M. Banerjee: The Labour-
Minister is here. Why not he do some-
thing?

Shri Prabhat Ear: The Labour-
Minister did not talk on the subject.

Mr. Speaker: Next item. Shri Hathi.

CORRECTION OF ANSWER TO
STARRED QUESTION NO. 34

The Deputy Minister of Irrigation.
and Power (Shri Hathi): In a supple-
mentary question arising out of Star-
red Question No. 34 answered in this
House on the 10th February, 1860
regarding Upper Sileru Project, Shri
T. Sanganna asked whether
an agreement had been entered into
between the Governments of Orissa
and Andhra Pradesh. In reply, I
informed the House that “it was not
actually an agreement, but there was
general discussion with the two Gov-
ernments”. This, however, is not the
rorrect position,

The details for working out the
Upper Sileru Hydro-Electric Project
during the Second Five Year Plan
were discussed by the Chief Ministers
of Orissa and Andhra Pradesh with
8hri C, M. Trivedi, Member, Planning
Commission on the Tth September,
1959, and an agreement was arrived
at which was duly signed. A copy of
the agreement was placed on the
Table of the Lok Sabha in reply to:
Starred Question No. 272 on the 25th:
November, 1959.
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12.27 hrs.
"BUSINESS ADVISOQRY COMMITTEE
Forty-NINTH REPORT

The Minister of Parliamentary
.Affairs (Shri Satya Narayan Sinha):
.1 beg to move:

“That this House agrees with
the Forty-ninth Report of the
Business Advisory Committee pre-
sented to the House on the 4th
March, 1960".

Mr. Speaker: Motion moved:

“That this House agrees with
the Forty-ninth Report of the
Business Advisory Committee pre-
sented to the House on the 4th
March, 1960".

Shri Dasaratha Deb (Tripura): The
JLime allotted for the Ministry of
Home Affairs ig 8 hours. There are
four Union Territories which have no
legislatures of their own and sgo can-
.not get a chance of representing their
points of view thero.

Mr. Speaker: 1 shall allow one
representative from cach of those
"Territories o speak.

Bhri Dasaratha Deb: In that case, I
‘hope you will allot some more time

Mr. Speaker: Each Member will
-get 15 minutes. In all, they will have
1 hour together. The Union Terri-
.tories will certainly be allowed to

make their representation.

Shri 5. M. Banerjee (Kanpur): My
submission is that the time allotted
for Defence is only 5 hours. We have
been hearing a lot about Defence.
So the allotment of 5 hours for Def-
ence 1s something strange. Also only
6 hourg are allotted for Labour. Pre-
viously, when there was no need for
so niuch of defence, the time allotted
used to be 8 hours. Now it is only 5
hours.

Mr. Speaker: Defence is allotted €
‘hours,
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Committec
Shri S, M. Banerjee: Labour is given
6 hours.

Mr. Speaker: No, Defence is allotted
6 hours.

Shri S, M. Banerjee: Something is 5
and something is 6.

Mr. Speaker: Labour is allotted B
hours and Defence 6 hours.

Shri §. M. Banerjee: It should be
8 hours each.

Mr. Speaker: We will look into the
mater. Always there is a margin of
one hour. Whenever a subject is
very important, we can add on to the
time allotted for such Ministries the
time we may have saved on the dis-
cussion of other Ministries. Or, if
hon. Members would only like to sit
some more time after 5 p.M., we can
have more_ time for discussion. As
soon as the clock strikes 5, we need
not adjourn.

Shri Satya Narayan Sinha: During
the discussion of Demands for Grants,
we ure sitting till 6 p.M. every day.

Mr. Speaker: There is difficulty in
having quorum beyond 5 p.Mm, So if
hon. Members are willing, whenever J
find some more discussion is neces-
sary on a particular subject, we will
finish that on the same day by sitting
as long as it is necessary, cven beyond
6 ».M. If hon. Members are willing to
sit till 8 p.m., I am willing to sit. Let
ug dispose of the Demangd that day.

The question is:

“That this House agrees with the
Forty-ninth Report of the Busi-
ness Advisory Committee present-
ed to the House on the 4th March,
1860".

The motion was adopted.
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12.30 hrs,
AP, PRIATION (RAILWAYS)
NO. 2 BILL*
Minister of Rallways (Shri

Jagjivan Ram): Sir, I beg to move
for leave to introduce a Bill to autho-
rise payment and appropriation of cer-
tain further sums from and out of
the Consolidated Fund of India for the
service of the financial year 1959-60
for the purpose of Railways.

Mr. Speaker: The question is:

“That leave be granted to
introduce a Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidateq Fund of India for the
service of the financial year 1959-
60 for the purpose of Railways.

The moton waes adopted.

Shri Jagjivan Ram: Sir, I intro-
duce® the Bill.

APPROPRIATION (RAILWAYS)
BILL

Shri Jagjivan Ram: Sir, I beg to
move*® * that the Bill to authorise pay-
ment and appropriation of certain
sums from and out of the Consolidated
Fund of India for the services of the
financial year 1960-61 for the purpose
of Railways, be taken into considera-
tion,

Mr. Speaker: The question Is:

“That the Bill to authorise pay-
ment and appropriation of certain
sums from and out of the Consoli-
dated Fund of India for the ser-
vices of the financial year 1860-61
for the purpose of Railways be
taken into consideration.”

The motion was adopted.

General Discussion
Mr. Speaker: I will now put all the

clauses together.

The question is:

“That clauses 1 to 3, the Sche-
dule, the Enacting Formula and
the Title stand part of the Bill."

The motion was adopted.

Clauses 1—3. the Schedule the Enact.
ing Formula and Title werer added
to the Bill

Shri Jagjivan Ram: Sir, 4 move
that the Bill be pnsaed/".f‘

Mr. Speaker: The question is:
“That the Bill be passed.”

The motion was adopted.

12,32 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION

Mr. Speaker : The House will now
proceed with the general discussion of
the General Budget for which 20 hours
have been allotted. Under rule 207(3),
I fix that 15 minutes will be the time
ordinarily allowed for every hon.
Member except for Leaders of Groups
who would be allowed up to 30
minutes, if necessary. Shri Dange.

Shri S. A. Dange (Bombay City—
Central): Sir, in discussing the
Budget, I want to refer to certain
questions of policy that arise from the
construction of the Budget, certain
quesions of policy which were first
admitted as part of Government's
approach to the economic problems
and which I feel, are now being
reversed.

*Published in the Gazetle of India Extraordinary Part II—Scction 2,

dated 7-3-60.

tIntroduced with the recommendation of the President.

**Moved with the r

detion of the President
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Secondly, I wish to bring out, for
the attention of the House, the fact
that the Budget has usually certain
“usual features” and even the Fin-
ance Minister hag been pleased to
note  that the “usual feature™ of
“short investments” is also there as
usual.  So, in that way, the Budget
may not be very characteristie of this
particular  year or characteristic of
any new policy, But certainly, cven
the usuality that it should contain
would illustrate certain new  points
also. .

To proceed first on the question of
the background in which the Budget
has been framed. The background is
a background of buoyancy, not only
of the stock market but also of other
spheres of economy. The background
of this Budget unlike the background
of the Budgets of 1958 and 1959 is that
the recession under which we were
functioning in the previous two years
has been, more or less, overcome, Our
recession was due not only to our eco-
nomic functioning but was mainly a
part of the world recession in the
capitalist countries. As a result, as
you might remember, a large part of
our wealth was expropriated for the
benefit of foreign capitalist monopo-
lies through the method of falling
prices of primary commodities which
we cxported to those countries. Those
countries made a certain gain from the
fall in price of those commoditics of
which we are the suppliers and they
are the buyers; and as big buyers they
dictated their terms also sometimes.

Now, that condition had affected our
economy also; had affected our ex-
ports and imports; it had affected our
plans and we were also suffering a
ceriain recession. That recession was
not in the heavy industries sector.
Even under these conditions our en-
gincering industry was developing. Tt
was a very good feature. But the other
sectors of economy suffered and. on
the whole, there was a picture of a
sort of depression,

Last year, our production has re-
covered almost in all branches, Even
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*hat branch which rarely shows very
:ittle of control or very little of buoy-
ancy, 1 mean the agricultural sector, 1s
also reported to have done very well
50 far as production 15 concerned. So,
we are getting this Budget in  the
packground of the recession in world
vconomy, that is capitalist economy,
having peen overcome. In faet, in
England and America there 1s a sort
of boom in the market, though these
booms are not very permanent and
vou cannot rely on them wvery much.
Even in England today, they are talk-
g of controlling inflation even before
they have hardly overcome recession
of the past year.

I am referring to this factor because
the boom in the American and the
English markets is also one of tne
factors on which this Budget has relied
for the hope that we might get more
foreign aid. Therc is also the factor
that in England and America and In
those sectors of capitalist economy
from which we expect some foreign
aid, discussions have been going on
that under-developed countries like
India and others should receive more
aid because if they do not do so these
countries will get more aid from the
socialist bloc ‘like from the  Thighly
industrialised country of the Soviet
Union: and, in that case, the politi-
cal balance may be disturbed in the
world and a condition of imbalance
might come into existence. Because
of these reasons we are now told that
we will get some more foreign aid
in the development of our Plans.

Of course, the visit of the Finance
Minister may also be a factor in the
buoyancy—I do not know. But, in any
case, since there was buoyancy right in
the American and English market and
there was some amount of rethinking
on the question of aid and since they
had come to the conclusion that even
if they do not give aid the other socia-
list countries are bound to help and
this economic development of India is
not going to be hampered—these fac-
tors have been predominant factors in
raising hopes in the minds of our plan-
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ners that we might get more help
from the capitalist countries,
So, there is a sort of perspective of
greater development not only at the
end of the Second Plan but also for
the Third Five Year Plan.

This sorl of condition of things is
alsu nelped by another fact of whicn,
of course, the Budget is not expected
w take note. The Budget is not sup-
pused to discuss—at least in thus the
Finance Miister follows the line of
strictly confining himself to Budgetary
problems and figures—the internation-
ai situation. At the same time, eco-
nomy is verv much affected by this
tactor. The international situation, as
you know, because of the exchange of
visits between the Soviet Union and
American heads of Governments, the
internationa) tension has gone down,
Therefore, more hope of economic ald
to under-doveloped countries and doing
something for the good of society and
raising their standards has also become
a very beneficial factor for the deve-
lopment of our economy.

So. internationally we should be
hopeful about not being, firstly, ham-
pered in development, and, secondly,
of being helped in our development,
though I do not wish to discuss whose
weightage will be greater in the con-
tribution to the help, whether the
sncialist help will be more or whether
the capitalist help will be more. 1 am
not discussing that. But the general
perspeclivee seems to be that the over-
coming of recession in  capitalist
America. which though is a temporary
phenomennon, and the overcoming of
recession in our own country as a
reflex of their recession is a factor
which governs this Budget. There-
fore, the Finance Minister is somewhat
—if T cannot call it a happy position
still—not in an unhappy position of
imposing on the people very big loads
of drastic taxation. Taxation is im-
posed no doubt; T will refer to it later.
But he could have been worse. He
has not been so bad as he could have
been or should have been according to
the tenets that were followed in the
previous budgetary flgures and taxa-
tion methods. But that is not a credit.
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Shri M. P. Mishra
You are sorry for it

(Begusarai):

Shri 8. A, Dange: No, | am not
sorry for it. 1 said, he is sorry for it

Shri M. P. Mishra: You arc sorry
that he has not been so bad as he
should have been.

Shri 5. A. Dange: Thercfore, Sir,
international developments and situa-
tions are of help to us, as I said, and
il is a good [actor as a contribution to
the development of our economy.

What are the claims made in  the
Budget as a result of this? The claim
is that production is rising, the rate has
been restored—previously the rate had
fallen, now it has gune up and we
have recovered all the fall that we
were sulfering from and the rate of
production is up—the demand is up,
murkets are being eleared up, there 1s
nowhere any hold-up of goods, there
is no depression even in the classical
industry of India, textiles, and that is
also now in a very prosperous condi-
tion., and all accumulated stocks are
being cleared up. Therefore, every-
thing seems to be gooa.

What should follow from this? What
is the line that has been put forward
according to the Five Year Plan philo-
sophy in this House, accord'ng to the
philosophy as enunciated by all the
Ministers on the Congress Benches?
What is the philesophy that was told
to us® It is that ever increasing pro-
duction should lead to a rise in stand-
ards of living—how much is a minor
matter. some rise in standards of liv-
ing. The philosophy is that by ever
increasing production, by putting
volumes of goods in circulation it
should reduce prices and people should
get relief, while the country would go
ahead with its development. That is,
increase in production was made the
prima facie condition to any further
development. on  the question of
prices, standards of living, national
inrome and =o on,
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What we were led to expect was,
prices are rising pecause there is short-
age of production, standard of living
is low because there is shortage of
production and everything is in dol-
drums because there i1s shortage of
production. 1959 is a year, accord-
ing to the Finance Minister, of over-
coming of recession and rising produc-
tion 1n almost every branch includ-
ing agriculture. Therefore, from the
previous stand-point  what  should
have been the result for the people”
Economy is buoyant, economy is deve-
loping, production is developing,
everything is going on smoothly and
aid is also coming. The result should
have been a fall in prices, supplies of
essential  goods to the consumers at
controlled or some lesser prices than
before, a certain rise in the standard
of living and nolt much bickering over
wage increase, because even the vari-
able dividend index of industrial secu-
rities has risen more than last year and
has risen by 17 per cent. So even in
that sphere the  employers  cannot
claim that it may be that production
is developing butl they do not get a
share of it. A lot of share has come
to their pockets.

Under such buoyant conditions the
natural cxpectation should be an eco-
nomy which is devoid of bickerings,
irritation, conflicts, contradictions etc.
on the question of prices, supplies,
wages and so on. Is that the picture
that we are getting? The Budget is
quite honest in its formulation. The
economic survey is quite honest in
its formulation. It is honest because
it cannot escape that honesty. They
say: “Yes, production is rising but,
unfortunately, we have to be vigilant™
Vigilant about what? Vigilant in see-
ing that prices do not rise. But what
about the present rise? They say:
“Yes, it is so: we are sorry for that
part”. ‘Though production is good,
markets are good, supplies are good,
everything is good, prices are going
up.

What happens? What happens to
the philosophy? What happens to the
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economics of the Planning Commis-
sion? What happens to the economics
of the gentlemen of the bourgeois eco-
nomic school who say that given rise
in production and buoyant economy
there should be supply of more goods,
lesser prices, rise in the standard of
living? What happens to that theory?
That theory is blown up.

And, the Budget simply says: “Let
us be wvigilant, vigilant in the future
that the prices may not still go up”.
What about 1959 and beginning of
19607 The piuvduction is good, sup-
pliv: are good aid the international
situation 1s good. Even then you get
the phenomenon that wholesale prices
are rising. In the period of four
years it has risen by 20 por cent. Last
year the cost of living index has gone
up by 5 per cent. There is nu nosisi=
bility of the cost of living index puing
down, the consumer price index going
down, people getting goods at lesser
prices and there being a sort of an
ease in the internal tension.

There may be a lessening of inter-
national tention in  other spheres.
There may be an increase in tensions
on the boundary spheres. But this in-
ternal tension should have reduced, it
should have come down, with the
growth in economy. That tension on
the contrary is increasing and cannot
be controlled by the Finance Minister.
The Budget shows that those who are
guiding the economy are hopeless
about controlling it, those who are
guiding the economy are not hopeful
of doing good to the peoplc in  the
metter of these vital questions—prices,
standard of living, recal wages and so
on.

I need not quote from the speech of
the Finance Minister. He says:

“These pointers. taken together,
indicate the need in the coming
year for active vigilance in regard
to domestic price trends and con-
tinued austerity in imports backed
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by accelerated effort to step up
exports.”

%0 there is even talk of austerity.
When prices are rising even in the
matter of consumption, he calls for
austerity by means of saving. Saving
from whom, for whom and for what
purpose?

Therefore, Sir, despite the back-
ground of the Budget being so good
s0 far as development is concerned,
it gives us a picture in which the
Budget attacks the people further. It
does not give relief to the people.
Therefore, the conclusion would be
that the leaders of economy as repre-
senled by the Finance Minister are
unable to take advantage of the les-
sening of lension, of the growth in
economy; they are unable to take ad-
vantage of these factors in giving re-
lief to the people in the matter of
prices, in the matter of  supplies.
Therefore, their economic claims are
blown up sky high, their philosophical
and theoretical claims are blown up
sky high and their economy is proved
to be an cconomy of capitalists on the
rampage.

One would ask “Why?". It is be-
cause our economy is in the hands of
a few things like the banks, whole-
salers’ grip on essential goods and so
on. The picture of banks, the picture
of essential goods and so on, being
subject to monopoly control for pri-
vate profit, increase in national pro-
duction does not benefit the producer
or the citizen of the country, it
only benefits the controllers of mono-
poloy economy or the private mono-
poly groups. Therefore, the price
mechanism cannot be controlled by
the Government of India despite their
will or absence of will, T do not know
which.

1 do not know whether they wish
to control. I am given the impression
that they talk about control but they
are unable to do it or sometimes they
are unwilling to do it. Therefore, Sir,
this is a most dangerous trend, that
in an economy which is developing so
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well we should be faced with a com-
plete negation of all the principles
which underline the Five Year Plan.

Another point is, has development
reduced the disparity in incomes? The
disparity in incomes could be easily
reduced only by one mechanism, and
that is by raising the salaries and
wages of the working people and giv-
ing returns to the peasantry from
their own production. That is the
only method of reducing disparity.
‘What is the practice in this respect?
The very opposite. 1 do not know
whether the Government of India as
a whole iz involved in that. I should
take it that it is. Why should T un-
necessarily hold the Finance Minister
personally responsible for a practice
which goes in the name of the whole
Government. The policy as contained
in the Five Year Plan, envisaged ris-
ing development, rise in standard of
living of the masses and to see that
the disparities should be overcome; the
method was, of course, increase in
‘wages and so on.

We had a talk just now—the talk of
about the strike in the State Bank and
50 on. What is the policy the Gov-
ernment of India is going to follow in
this? We had come to a general con-
vention that at least in a developing
economy the minimum wage should be
need-based and raised on the basis of
necds which were computed, The
computation was done by the 15th
Indian Labour Conference, a tripartitc
conference. Accordingly we had ap-
pointed a Pay Commission. In that
Pay Commission the Finanee Ministry
made a statement that they are not
bound to consider the tripartite con-
ference’s conclusions as any valid
agreement or any valid principle on
the basis of which they should devote
their attention to the question of wages.
That single factor demolished all the
basis of the labour policy for the Five-
Year-Plan, of utilising the developing
economy in order to give relief to the
working people. In all the appeals
addressed to the working people so far
thev had said that if they increased
production, their standard of living ana
their wages would go up. But all
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these appeals become groundless, base-
less and have been betrayed by the
Finance Ministry. The result is that
the Pay Commission’s report has now
angered all the State Government em-
ployees. Even the little increase of
Rs. 10 which they have been given is
neutralised by another compulsion
imposed on them in respect of the
provident fund.

So, there is, instead of an atmos-
phere of content and some satistac-
tion—though not full satisfaction—an
atmosphere of irrigation. And that
atmosphere has not burst out in the
form of strike for the simple reason
that their leadership is not united;
they have not got a centralised orga-
nisation and their leadership is not in
a position to give a call for united,
solid action on the part of the State
Government employees. But becausc
they cannot do that, it is not a situa-
tion for complacency; it might burst
at any moment,

Similarly, vou will find the same
thing in other directions. The capi-
talitst and the bigger employers, some
of whom are in this House, said: “In-
crease production and also remember
the consumer”., Just now they were
pleased to note that there is a third
parly in the country, in the economy,
and that is the consumer, and their
interests are also to be considered. 1
agree. Bul what has happened in the
textile industry? In the textile in-
dustry, even before any wage increasc
was given, the prices had risen.  The
~tocks had gone underground, and
¢ven the millowners at Bombay had
come out and said: "“We are very
sorry the prices have gone up, but we
cannot help it”". They put the blame
on the cotton market and somcbody
else. Here you had a phenomenon;
when the cconomy was recovering,
when consumer goods were coming
into the market, the textile prices were
going up without any increase in
wages. The same phenomenon hap-
pened in sugar; the same phenomenon
happened in other flelds. Prices have
been rising without any rise in wages,
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and yet, when we come forward to
claim higher wages, because of ris-
ing production, we are told, “If you
getl higher wages, that will add to in-
flation and rise in prices”. Again and
again, this discredited theory which is
only a servant of the capitalist class to
serve their interests and deny the
wages to the workers, is brought for-
ward: “Any increase in wages means
higher prices and the price gets into
an inflationary trend because of ris-
ing wages”™,

Study the price of all the essential
goods in this country in the last one
year and you will find that rise in
price has taken place mostly without
any increasc in wages. Even on the
basis of productivity, let it be judged.
You will find that the productivity of
the working class has risen. Take, for
example, the Hindustan Machine
Tools, the finest unit in India today
for machine tools. Where formerly
four Indian workers were equivalent
to one Swiss worker in producing a
lathe, today, 082 worker produces
that same lathe after four years of
productivity study. The Governor of
the Reserve Bank of India has admit-
ted that the productivity of the Indian
worker has risen and is rising fast.
The technical skill is going up. For
example, take the achievement of
Bhakra Nangal; that should certainly
make everyone proud of the Indian
engineer, the Indian worker and the
technician; despite the threats and
boasts of the Amcrican  specialists,
their advice was set aside and the
Bhakra tragedy was averied.

. Many other schemes show our skill.
In =pite of theme, what iz the share
that the workers get in the increasing
wealth? What has the budget done in
order to incrcase the share? What
has the budget. as a policy, put for-
ward before the country in order to
increase the share of the toiling pco-
ple in the growing wealth of the coun-
try? The reply of the budget, is, not
only that prices may not be controlled
but “we shall eontribute to increase in
prices” It is not the wages that is
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going to increase the price of consu-
mer goods, but it is the taxation that
is coming in the budget that will add
to inflation and price rise and ulti-
mately will lead to the lowering of
the standard of living.

I need not take the time of the
House in mentioning the items which
are being taxed in the budget. The
best representation can be found—if
nobody understands finance—in the
Shankar's Weekly. At least those
who can understand humour with a
content of politics and economiecs, can
find the best illustration of the budget
and the taxation as given by Shankar’s
Weekly. That illustration shows the
way the Finance Minister has run
amuck in the streets. I mean no dis-
respeet to his personalily or morality.
I am citing an example. The Finance
Minister is shown as running amuck
among the users of scooters, diesel oil
and ladies’ shows and all that, and
grubbing and grabbing all those things
he ultimately puts the whole thing in
a sack and quietly goes to sleep, while
those wonderful gentlemen wonder
what has happened to our national
vconomy and our socialism and our
budget! Though it is done in a humo-~
rous vein and in a satirical vein, yet, it
illustrates the truth of the budget
very vividly and very clearly and it
can be understood even by men who
do not understand finance or who do
not understand economy. Therefore,
the policy in this budget is, despite
increased production, not to allow the
standards of living of the consumer
or the working people to go up.

That is illustrated in the State Bank
strike also. 1 was surprised, and I do
not want to intervene in that topic
now, because I know it would come
up afterwards, but this fantastic policy
hay just now found an illustration.
The Finance Minister said the workers
claim is Rs. 4 crores, and asked “How
can you negotiate a fantastic claim?”
But did he suggest what would be a
reasonable claim on which we could
negotiate? Did he suggest a reduc-
tion to Rs. 2 crores? Did he suggest
Rs. 50 lakhs? Did he suggest Rs. 10
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lakhs? Did he suggest what could
be a reasonable charter of demands
on which  he could negoli-
ale. though he may not concede? It
is a very well known axiom in labour
circles: that though first you put a
demand of Rs. 100, the worker knows
he is not going to get Rs. 100. But
that cannot be made a pretext for
denying negotiation. And yel, here
we are told that as a matter of prin-
ciple, “you should not threaten wus
with strike because it is a developing
economy. We have to build a Plan,
and therefore you should negotiate
and conciliate and have arbitration
instead of strike”. We had arbitration
for the Government employees, we
got a Pay Commission, which instead
of setting properly the norms of wages
and living, instead of giving a wage
increase straightforwarcly in a full
measure, invited scientists to help
them in order to cut the increase!

You know very well the way in
which the Pay Commisssion has gone
about the job. They knew wages will
have to be increased, as the need-
bases were laid down. So, they started
to enquire into the calorific value of
the worker in a way as would reduce
it by some arrangement and which
should then be evaluated in terms of
consumer price and would help in
lowering a wage increase!  May be
some Finance Ministers are able to
live on 1,500 calories. While their
calorific value may be less, other
values are morc, because when you
consume orange juice, you may not
consider the calorific value but then
it has got other values which of course
pive you wonderful culture and a
greater power to make such a budget
like this, These things have nothing
to do with calorific value. But what
is the use of putting forward an ex-
cuse and saying, “If I can live on 1,500
ralories, why should not others live
on 1,500 calories? You have got a
supplement of a meal of dehi and
honey straight from the Santhal
forests—I do not knmow from where
else—and all these adjuncts....
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Shri C. D, Punde (Naini Tal): He
does not take meat.

Shri 8, A. Dange: I never said meat.
I am very particular about that. He
is absolutely a non-violent gentleman
as far as that is concerned. I agree
with that. Though he may not be non-
vialent with regard to labour disputes,
yet in personal diet he may be non-
violent, though I do not know whether
cutting down a leaf of grass or blade
of grass is strictly non-violent, accord-
ing to the theory of certain spiritua-
lists. But that is by the way.

The Pay Commission went into this
problem in a peculiar way and a
Finance Minister or somebody from
Bombay who is also a physician was
invited to lay down a principle whe-
ther the calorific value could be re-
duced. He pointed out the example
of a Japanese worker instead of an
Indian worker, and said, Indians are
low-sized and they should have low
calories, Would it reduce the calories
for the Marathas who are low-sized
and increase it for the Punjabis who
are high-sized? The Institute wrote
back: "We do not know whether the
low size of the Indian is due to the
fact of mal-nutrition. So, we do not
wish to say anything...."

13 hrs.

In this way, Government Commis-
sions, Pay Commissions, composed of
very amiable gentlemen, economists
and theoreticians are going round in a
surreptitious way to deny a rise in the
standard of living of the working peo-
ple, despite the fact that production is
growing. We are certainly of the
opinion that the economy must be
helped to develop; it is developing, but
the question is to whom are the gains
going? What does the budget say in
that matter? The approach of the
budget to the whole problem and the
policy of the Government of India is
despite any rise in production, you
should not expect any real rise of
real wages. That is illustrated I have
to repeat again—by the Pay Commis-
sion, the State Bank, the Textile Wage
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Board, which has given an increase,
but the mill-owners do not want to
act upon it and so on. It can be [llus-
trated in many other spberes by many
other happenings.

What is the cure? The cure would
be, of course, for the working class to
act, The reply to this policy, reflect-
ed in the budget as well as the other
policies of the Government of India
which reduce the standards of living
of the people, would be a fight for
higher standards of living. That fight
will be concentrated henceforward and
should be concentrated on the ques-
tion of D.A. You increase the prices;
we fight for D.A. We are no longer
bound to raise the question whether
this is going to upset the budget or
not; because, if the budget does not
care for my living, why should I be
bound by the policies of the budget as
represented hers? Therefore, any rise
in prices would be met by a fight for
more DA,

I would appeal to the Congress
benches and to the Government of
India to follow a policy of controlling
the prices. How can it be done? A
firm control over the market against
stockists and by means of taking over
the big banks. Tremendous liquid
money is floating in the banks and
any amount of speculative activity is
encouraged by the banks. The Finance
Minister himself admits it; everybody
knows it. PL 480 funds converted into
rupees are running riot in the banking
system in India. There arc many other
funds also available: e¢vasion of taxes,
leading to black money and so many
other things are running riot in the
system, which is leading of this dis-
turbance of the price mechanism.

The price mechanism cannot be
controlled merely by not raising the
wages and by merely talking of deflcit
finaneing. Defleit financing will have
to be done. But deficit financing does
nol necessarily lead to rise in prices.
Deficit financing accompanied by strict
control over prices and control over
banking, if banking is taken over by
the State sector, will not lead to rise
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in prices, because in our economy
deficit financing up to a point is a
necessity. Therefore, I would say,
henceforward if you approach the
people with this problem of rising
prices, they will have to reply by rais-
ing the momenta of movement to
defend their standards of living. That
would mean, every rise in price would
be accompanied by a straightforward
demand for a rise in D.A. whether in
the private sector or public sector, in-
cluding Government servants.

Referring to the question of taxes, I
need not go into all the details. It is
very plain that the whole trend always
is, tax the poor and let the rich make
more money. In the budget, that
principle is there as usual. As usual,
there is a shortfall in expenditure; as
usual, there is this principle also of
taxing the consumer goods of the
poor people I do not know if the
Finance Minister considers that the
electric bulb is not a very great neces-
sity for the common people. I think
with the growth of electricity, it 1s a
necessity, Tax on diesel gngines and
motor cars is bound to lead to a rise
in transport costs. If rise in transport
costs is met by a demand for a rise
in D.A. what will be the reply of the
Finance Minister: *No strike, no nego-
tiations; nothing”. If that reply is to
be given, the working class also has its
own reply to give, which they are
giving in the State Bank and which
they will give in other sectors also.
But we do not want such a state of
conditions to arise. If you do nol want
thai, *hen you rmwust change the policy
which is underlinea in the budget.

1 come to one or two more prob-
lems. I de not know whether the
Finance Minister and the External
Affairs Ministry take credit for an
amount of gold that is floating in the
country, on which he can lay his hands
on. That affects the question of ad-
ministration. The administration is
being criticised in several ways by
several people; I do not want to go
into that. It is being charged with
many sins. It may be looked into later
on, as the Government may decide. I
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am not discussing the question as to
who is involved in corruption and who
is not involved in it. It is common-
place to hear that corruption exists and
it is also common-place to say that we
should control it. I do not know how
it is going to be controlled.

The LIC reports are already there.
There have been speeches in the Upper
House on this matter and 1 do not want
to repeat it. But there is this factor
of administration. A certain gentle-
man imports a lot of gold into this
country, who is not the head of a
State. I am referring to the Dalai
Lama. This gold was taken from Tibet
to Sikkim. We are responsible for the
foreign relations of Sikkim. Did we,
as being responsible for the foreign
relations of Sikkim, know that this
was exported and taken there? This
gold belonged to a State which at that
time at least, in 1950-51, was a friendly
State, if you think it is not friendly
now.

Shri Raghunath Singh (Varanasi):
It belonged to China.

Shri S§. A, Dange: Even Tibet; let
alone China. This gold belonging to
the Tibetan people was brought into
Sikkim. They brought it on mules and
we are supposed to have lent them
dakotas—an efficient method of smug-
gling, if I may be allowed to call it
s0. We take that gold. Was the ques-
tion raised, whose it is? Was a diplo-
matic immunity allowed on that gold.
It could not be, because it was not a
head of a State bringing it here. The
Government says that that gentleman
is not functioning here as the head of -
a Government and we do not give
shelter to Governments. If he is a
private individual and if that gold was
brought in here, in that case, under
what law, under what functioning.
under what principles, was it allowed
to be done? There was a lot of gold
coming from Arabia and Persia in
smal] fishermen's boats. Shall we lend
those flshermen motor-boats in order
to help them in smuggling? After all,
if it is private gold, private property.
then the Government of India should
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have taken possession of it. Or, did
they allows it to be imported? We
ghould like to know about that.

Secondly, how is it going to be used,
if 1t is done with Governmenf's con-
sent? The West Bengal Government
gave help; the railways gave help and
‘everything was given. If we feel that
some Rs. 10 crores or Rs. 15 crores
.worth of gold is coming that the
Finance Minister is so much in need
.of it, especially when it comes from
~Tibet and not from Arabia, what about
its use? Whose is it? How is it to
be used? Is it used in order to play
the market and disturb the market?

We on our part bear the responsibi-
lity for maintaining the Dalai Lama
as the head of the Buddhist Church
and the refugees who have come here.
Whether we like them or not is not
the question; we have given them
shelter and we are maintaining them.
With Rs. 60 lakhs or Rs. 80 lakhs of
gold in their hands, is it permissible
for the Government to tax the people
in this country to maintain this bunch
of people, when they have got so
much gold in their possession? 1
would like to know whether the
Finance Minister will demand credit
for the expenditure we have incurred
on this question from the proceeds of
this gold. I would like to know whe-
ther the great Buddhist Church in
this country should not get the bene-
fit of this gold for maintenance as
charity and for the spiritual growth
of Buddhism itself, though Leord
Buddha may not have done such

' things? In any case, it does not
matter; we are not going into that.
Mavbe, values change when centuries
pass by from original religious con-
septions and philosophy. This gold
becomes quite a covetable thing even
to those who believe that m

‘aparigrahn’ is onc of the tenels of
spiritualism and philosophy. But
‘aparigraha®—of  this  gold—should
it not be carried to the proper logical
conclusion when it is now in Calcutta
. under our jurisdiction? Should it not
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be appropriated, first, for the purpose
of maintaining those peopile,
secondly for taking away the
load on our budget and reducmg
or doing away with our expenditure
on their account—is that not the cor-
rect thing?-—and, thirdly, helping and
maintaining the indigent Buddhists in
this country. of whom the former
Scheduled Castes form a great part?
I would like to know whether the
Government of India would suggest
the establishment of a nice factory
from the investment of this gold of
one crore or two crores of rupees to
help the converted Buddhists, to give
them full employment? It will be a
Buddhist factory, employing absolutely
indigent workers converted from un-
touchables to touchables of Buddhism.

Shri Raghunath Singh: What about
the refugees who are coming from
there?

Shri 8. A, Dange: I think if you arc
in love with Buddhism, you can main-
tain them with your own private
money. (Interruption) I could not
hear the interruption.

Mr. Speaker: Let him alone,

Shri 5. A. Dange: 1 will let him
alone but 1 do not want to let this
gold alone. 1 do not want all this sort
of shady activities to develop round
this thing which will disturb our soeial
mechanism, disturb our social think-
ing, disturb vur marketing mechanism,
which will later on run to help finan-
cial interests which are inimical to the
interests of the country. Already it is
having another effect—creating rival-
ries of all sorts and bickerings inside
the Buddhist groups themselves who
have helped in smuggling the gold in
—and one does not know what ulti-
mately it will result in the famous
China town of Calcutta and Kalim-
pong. In order to prevent this deve-
lopment, will the Finance Minister
find some law somewhere, some policy
somewhere by which he can take cre-
dit of Rs. 10 crores and reduce the
deficit of Rs. 21 crores. Rs. 21 crores
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or so are going to be raised by taxa-
tion on shoes, on diesel oil, on trans-
port, and I think that sum could be
very nicely reduced by that amount
which has arrived to eur fortune in
the Calcutta banks due to the credi-
table activities of the Dalai Lama and
his friends who may be here in this
House also.

I have got these “constructive” sug-
gestions. I hope you may not call it
bad criticism. It is a constructive
suggestion in the domain of finance,
which is very much tottering, which
is always on the side of the rich, tax-
ing the poor. This is my suggetsion.

Then T come to my last suggestion.
1 do want, certainly, that the budget
should be so framed as to develop this
-country and lay down the foundations
of a good Third Five Year Plan.
Though the developmental direction
in indusiry is good, it is correct—
though it suffers from drawbacks like
contradiction in policy, in hitting the
people with taxation, the general
standard of industrialisation is good—
in order to help that what is essential
is: control the monopolists, take over
the banks, increase the State sector,
raise the real wages of the working
and producing people, reduce the pri-
ves and rate of taxation. If that is
done by means of this budget when it
gors ovar to voting, I think I shall
be glad to say that the development
grows more to the interests of our
country, and the budget can be sup-
ported fully if it takes this direction.

Acharya Kripalani (Sitamarhi): Sir,
1 have great sympathy for the Fin-
ance Minister, and I express it in his
abaienee, I hope the House too has
great sympathy for  him. Because,
while he makes the budget, the budget
has got 1o be made in accordance with
the overall economic policy of the
Government, for which he can be only
partinlly and indirectly responsible.
Under these circumstances, I feel that
he has tried to do his poor best, poor
because he is not the master in his own
financial house.

The present budget proposes to raise
Rs. 23 crores through additional taxa-
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tion. A large percentage of this,
about 50 per cent, is to be raised from
transport industry alone. The Fina-
nee Minister will say that if the
Plans are to be fulfilled, more taxes
must be raised and that, therefore, the
commodities he has proposed for taxa-
tion are the least objectionable in his
view. But, before new taxes are
imposed, he must make sure that the
old are properly collected. In this
connection, I hope it is pertinent to
ask why the revenue collections from
imcome=tax and corporation tax etc.
have not risen sufficiently and pro-
portionately to profits and production.
It is said that the rates of taxation on
big incomes of individuals and cor-
porations have reached the saturation
point though big money is being made
by many industrial huuses. However,
the total collections have lagged
behind what can be rearonably
expected. The amount of tax arrears
is rising every year. In the latest
report of the Tyagi Committee  the
amount of tax arrears at the end of
1958-59 was Rs. 271 crores. This
figure differs slightly from the one
given by the authorities. Tt may be
that some part of this amount is not
realisable. It is not realisable because
proper measures are not taken in
time.

Then, there is  the problem  of
evasion. I think the necessity of
imposing many of the new taxes could
have been avoided if we devised ways
and means to check tax evasion, While
the precise amount of evasipn is not
known, yet, according to the cetimate
of an expert when the Government of
India themselves had invited to this
country, Professor Kaldor it wag ahout
Rs. 200 crores to 300 crores in  the
year 10853-54 and, everything increas-
ing, this also is presumed to  have
increased. Ewven according to the Cen-
tral Board of Revenue this amount is
about Rs, 20 crores to 30 crores per
year. One does not know where the
truth lies but we can take it to be in
between, I think there is a substan-
tial amount which the Finance Minis-
ter can mop up with his strictness and
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!l_rmne;s. This proves that the tax-
gathering  machinery is  neither
efficient nor honest. Further, while
production during the last decade,
even according to the figureg of the
Government, has increased more than
50 per cent, there is no proportionate
increase in income-tax and corporate
tax. And the Finance Minister has to
heap upon the people indirect taxes
which work for the hardship of the
common eonsumer,

In the coming year, the Finance
Minister expects the revenue from
income-tax and corporation tax to go
up from Rs, 150 crores to Rs. 187
crores.  Undoubtedly, the rate of esti-
mated increase is more than usual,
yet, I must say, it is not quite
adequate.

The expenditure on civil administra-
tion has been rapidly increasing, apart
from that on military administration,
which too has been increasing. In 1957
the expenditure on civil administration
stood at Rs 122 crores. Within four
years it is going to be more than
double, that is, Rs, 268 crores. Making
allowance for every development
activity, as every development activity
necds some civil and some recurring
expenditure, a rise of 219 per cent
increase in administrative expenditure
in four ycars is in al] conscience very
excessive. This means that a large
part of the additional tax revenues is
being eaten up by the expanding civil
services. The hon. Finance Minister
will not dény that this expansion has
been much more than warranted. But
he can only say that he is not respon-
sible for it but the whole Government.

A peculiar feature of the budgets
now-a-days is the disappearance of
revenue surpluses. Deficits are shown
in the revenue budget apart from the
capital budget. If the proceeds from
al] the huge additional taxes are eaten
up by the revenue budgets, little
remains for development. I know that
in the current year the revised
revenue deficit is lower than what was
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originally estimated. Even if we
assume that next year too the deficit
will be less than Rs. 60 crores ag esti-
mated, that gives us little consolation.
The Government must try to restore
the revenue surpluses, through strictly
regulated expenditure and economy.

I have referred to the high incidence
of taxation on transport industry, I
will give some figures. This industry
was already heavily taxed. The addi-
tional burden that the hon, Finance
Minister now proposes to impose IS
inequitous. The Masani Committee
Report says that while the freight by
rail is 6 nP per ton per mile, tho
incidence of tax alone, excluding the
import duty on vchicles, is 7:44 nP. for
petrol-driven and 4-28 nP per ton per
mile for diesel-driven trucks, Besides
the taxes on goods carried, the annual
taxes paid by petrol trucks and diesel
trucks themselves are very heavy.
Now the position will be much worse.
The hon, Finance Minister proposes an
excise duty of Rs. 2,500 per vehicle.
This iy a very big amount. Again, he
has imposed a duty of 10 per cenl ad
valorem on all types of internal com-
bustion engines. This is double taxa-
tion, firstly as an independent cngine
and secondly as an independent truck.
As if these were not enough, the hon.
Finance Minister has raised the opera-
ting cost by increasing the duty on
diese] oil by four annas a gallon.

There has also been a small increase
in the duty on tyres and tubes. To
some extent the duty on pig iron
would also hit this industry., In bus
body building, they use tin plates and
some aluminium sheets, To that extent,
again, the burden would be transferred
to this industry.

This heavy taxation on bus transport
will cause hardship to the people,
specially those who are not served by
the railways. It is taxing the mobility
of goods and people. It would create
difficultics in the marketing of village
products at a time when better
marketing facilities should be offered
to mitigate the problems of rural
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quoted above, it is clear that while

the railway charges 6 nP per ton per
mile, the tax element alone on  the
motor vehicle comes to about 8 or 9
nP per ton per mile, I have a feeling
that this increase is not only for
revenue purposes, The main reason
seems to be to give protection to the
railways to . cover up their ever
increasing inefficiency. As in the Rail-
way budget a surcharge of 5 per cent
has been levied, so in the General
Budget a far larger burden on trans-
port has been imposed to prevent
diversion from rail to road.

Further, I find that the Government
is introducing the technique of taxing

intermediate  products, leaving  out
other luxury goods, such as, nylon,
rayon and other costly fabrics, air-

conditioners, frigidaires and other such
commodities. Pig iron, aluminium and
tin plates are  extensively used in
many industries. This will increase
the manufacturing cost and also have
an impact on the general price level.

During 1959, the cost of living went
up by 52 per cent. Thig is over and
above the rise in 1958 which was  a
year of acute shortage and soaring
food prices. Now, the hon. Finance
Minister wants to add to the already
existing inflation by deficit financing
of the order of Rs. 153 crores. If he
really goes in for printing money  to
the extent of Rs, 153 crores, I am
afraid it will be pambling with  the
Tate of the people.

It is time we guarded our cconomy
agianst inflation. May we ask the hon.
Finance Minister and his Government
why is it that in spite of a reduced
Plan there is larger deficit financing
though there has been more of taxa-
tion in the period than planned for?
The outlay for the public sector was
to have been Rs 4,800 crores, Of this,
the foreign aid expectation was Rs, 800
crores, the total taxation in the period
Rs. 850 crores and the maximum
deficit financing Rs. 1,200 crores. This
maximum, 1 submit, was also arbitra-
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rily fixed. But even then the condi-
tions which could justify this extent
of deficit inancing have not been ful-
filled. The expected increase in pro-
duction of consumer goods, specially
food, has not materialised. The spiral
of prices of the primary commodities
has been rising, Further, the Plan
was reduced by Rs. 200 crores and we
got Rs 200 crores more from foreign
aid than we expected. We alfo see
that instead of the target of Rs. 850
crores in five years, Rs, 975 crores
have already been raised by way of
taxation by the fourth year of the
Plan. Yet, the Government proposes
to exceed the farthest limit of deficit
financing.

The Government may persist  in
denying the fact of inflation, but who-
ever runs may see it in his daily pur-
chases. It is no use confusing the
public with figures. The Government
seems to say that their figures are
correct, But when we say that these
are not supported by facts and by our
daily experiences, we are told, "So
much the worse for the facts and for

your experiences”. “QOur figures”
they say, “can never be wrong".
However, even the Reserve Bank

Governor has repeatedly pointed out
that in the present situation, the effec-
tiveness of monetary policy is  very
very limited. This implies that the
Governmoent policy of printing notes,
what they call treasury bills—a res-
pectable name for public pickpocket-
ing—should be controlled. The policy
of inflation is more dangerous  than
any policy of taxation, It is the most
insidious and regressive form of taxa-
tion, making the rich richer and the
poor poorer. This is what has actually
happened.  The ex-President of the
Congress, Shri Dhebar, himself pointed
out this fact at Nagpur,

The imbalance in our economy,
especially our failure in agriculture, is
plain from the fact that we are facing

difficult nroblems almost in  every
direction we look, We wanted to
export cloth, or we were exporting

cloth, but we are told that our cotton
production has fallen and prices have
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increased. This has raised the cost of
cloth production, and it has become
difficult to  compete in the export
market.

Previously, we used to export a
large quantity of vegetable oils. Now,
the oil sceds production has not kept
pace with even our internal demand.
Therefore, not much of vegetable oil
can be exported without raising prices
at home,

We export jute manufactures, but
not much has been done to improve
the quality of jute. Therefore, the
prices are rising and people in  the
world are seeking substitutes so that
our market is lost.

I also find that the Commerce and
Industry Minister said that there was
a high demand for our potatoes and
onions in South-East Asia, but the ex-
port had to be prohibited because we
do not produce as much as we can
consume ourselves.

We had thought of exporting sugar.
Sugar comes up almost every ycar, I
remember the fugar muddle some ten
years back when in this House 1 said
either the Government should rule or
get out, and my hon. friends in  the
Congress—in those days I was also in
the Congress—got very angry.
Whether sugar production has declined
or not, the fact remains that Govern=
ment is not able to control the market,
and we are not able 1o cxport large
quantitivs as we had expected to do.
Also, there is open black market, It
ig not a recret black marget. Such an
open black market shows only that
the writ of the Government does not
run. A Government is not worth its
sall if its writ does not run.

This shows the utmost importance of
increasing  agricultural  production
without which we cannot zolve our
food problem, our foreign exchange
problem, our export problem and the
problem of price stabilisation.
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Price stabilisation, without which
no plan can be said to be scientific, is
intimately connected with the produc-
tion of food and other articles of
every day necessity, Without increas-
ed food production and price stabilisa-
tion, the industrial  edifice of  our
dreams will be built on such  woeak
foundations that it might topple any
moment. May one hope that greater
attention will be paid to agriculturc
and price stabilisation?

It is very well to talk of quick
industrialisation and the take-ofl point
in our economy when our economy
will be self-regulating, but nowhere
has modern big and centralised indus-
try grown without exploiting the con-
sumer and the labourer, depressing
agricultural economy  and entailing
genceral hardship. This was the case
in the 19th century industrialisation
on capitalist bases in the West. It is
also characteristic of the recent rapid
industrialisation in Communist coun-
tries.  While Shri Dange was criticis-
ing things here, he was oblivious to
the fact that all these phenomena have
taken place in Communist countries
where, in spite of Sputniks, a privi-
leged class is rising and growing, and
the masses ave suffering for want of
consumer goods and because of high
prices, [ do not know with what fare
the Communists can talk of these pro-
blems when they stand for rapid in-
dustrialisation. It is better to po slow
than heao miseries  on the present
generation, and a few maore—how
many more, even the omniscient plan-
ners do not know. In our effort to
industrialise quickly, we are also like-
ly to forget, and our friends have
forgotten the social and  socialistic
aims of our economy. These have been
forgotten by  Communist countries
where all trade union activity has
been suppressed and slave labour con-
ditions prevail, and individual liberty
exists no more. If we po in for rapid
industrialisation, we cannot complain
that therc are high prices and  the
commodities of every day use are not
available to the masees,
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Earlier, I have talked of the
increased expenditure on administra-
{ion, civil and  military, In other
directions too, there is a good deal of
extravagance and waste. The pomp
and show that we maintain continues
to be on the imperial scale and in
imperial style. Our hospitality is on
a very lavish scale. However, il does
lack good form, We think we cannot
be hospitable to our gucsts and do
them honour unless  we do it in a
grand and extravagant way. Wc
maintain highly paid posts with form-
al, nominal and ceremonial functions.

Wherever there is a real or fancied
difficulty, we appoint committees and
commissions consisting of many mem-
bers, and their reports—where  are
they? They  only  encumber our
archives. For food production, we
have so far appointed a few commit-
tecs, and we proposc to appeoint one
more without consolidating the in-
formation incorporated in the carlier
reports.

There is a great deal of duplication
of work and little effort made towards
co-ordination. For instance, we have
for rural reconstruction, the Com-
munity  Development projects, the
welfare work of the Central  Social
Welfare Board, the extension work
initiated by the Special Directorate of
the Ministrics of Food and Agriculture
and Health; then we have co-opera-
tives, the Khadi and Village Industries
Board; we have a Handicrafts Board,
and several philanthropic organisa-
tions working in the same field. These
perform almost identical functions but
there is no co-ordination. And in
various other ways we waste the sub-
stance of the nation.

In our plants, big plants, it is very
strange that we employ any number
of foreign experts. I hear in Bhilai,—
was it to help the Communists?—
there are even now over 800 experts
and engineers. There were more in
the beginning. It is strange that any
country should be able to spare so
many experts for one plant iIn a
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foreign country. I have a suspicion
that these experls must be some sort
of fitters and mechanics whom we
pay extraordinary salaries. No pri-
vale concern, in India, however great
employs so many foreign ecxperts,
either in its big plants or anywhere
clse. Russia has put up a like plant
in China; I wonder if Government
know how many expert Russians were
sent therc.

13.41 hrs.

[Mr. DepuTY-SPEAKER in the Chair]

I am told that the number of experts
was four or five and no more. While
30 many Russian experts are working
in Bhilai and, perhaps a similar num-
ber in other projects, our own young
men with technical qualifications ro-
main unemployed.

1 may not talk here of the degrada-
tion of public morals duc to the pre-
valence of widespread nepotism and
corruption, and consequent hoarding
and black-marketing. 1 have talked
of these things often. To administra-
tive corruption has been added politi-
cal corruption. Corruption was de-
nied at first. Its existence is par-
tially admitted today. It is said that
it exists in the lower services. But
it is here that the common people
come in touch with our administra-
tion. And what is the werth of an
officer if he cannotl stop corruptionin
his own department but merely gives
the reason that it exists only among
his subordinates? No commercial firm
could give such a reason. 1 hope
some remedy will be found for check-
ing this evil which corrodes the mo-
rals of the ordinary citizen who is
not a very heroic person.

I have said that in our anxiety o
achieve rapid industrialisation we are
likely to forget our social aims. It is
more than a decade since we accepled
in our Constitution certain Directive
Principles. One of them is that:

“The State shall so direct its
policy that the operation of the
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economic system does not result
in the concentration of wealth and
means of production to the com-
mon detriment.” .

The Congress also adpoted at Avadi
a resolution on socialistic pattern. The
Industrial Policy Resolution, both of
1948 and of 1956, were also designed to
achieve the above objective. Parlia-
ment gave Government the necesary
powers to implement the above Direc-
tivs. In spite of all that, we wonder
why we could not succeed in imple-
menting these aims of ours.

I believe that one industrial house
which was controlling a production of
less than Rs. 10 crores annually before
the  adoption of the  Constitu-
tion, js today controlling production
worth more than Rs. 100 crores, which
is ten times. The very same house is
still expanding its industrial empire
not only with the permission but with
the active support of Government. Se-
veral other  houses have expanded
their business, three or four or five
times more in recent years. 1 under-
stand that wunder the Industries
Regulation and  Development  Act,
Government have given licence to
another single organisation for put-
tion up half a dozen major  indus-
tries costing more than Rs. 25 crores.
It is Government and the financial in-
stitution created bv Government
which are to provide all the money
necded for setting up these units, It
is common knowledge that Govern-
ment gave guarantees to loans worth
several crores of rupees bérrowed by
some units in the private sector.
These units are allowed to expand,
and in fact, they have expanded to al-
most double their original size, The
fact is that the Directive Principles
of the Constitution and the resolutions
of the Congress and of this House have
not  been  implemented. It is,
therefore, a matter of deep re-
gret fhat the present budget, as the
former ones, bears no mark of any
intention to serve the social ideal
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which we profess, in so far as that
ideal can be served through the budg-
et. There is no efforlt to initiate,
encourage or strengthen any egalitar-
ian tendency. On the contrary, Gov-
ernment appear to be reconciled to
the position that the existing glaring
inequalities must remain and grow.
Even our Prime Minister seems to
have resigned himself to this position.
In his speech, his emphasis now is
exclusively on production; and he is
impatient when gquestions regarding
distribution are asked.

Production, of course, is necessary,
and it is important, for, without it,
there can be no distribution but it
is dangerous to think that equitable
distribution can be left to the future
or to chance. This ig the most incon-
gruous attitude in development
through planned economy, If it is
real planning with any socialistic aims
equitable distribution should be a
built-in features of the process of in-
creased production itself. However,
the working out of the Plans has been
contribuing to the increase of inequali-
ty. It is not only heartless, but I say
it is fraudulent to suggest, as is con-
stantly done, that the Plans must be
paid for with present sacrifices by all,
even by those who live below the sub-
sistence level.

It is said that future benefits will
be available to all. But, for some, the
Plans mean present  benefits. For
them, the nation's money spent
does not mean easier livelihood
which they have always e¢njoyed but
getting richer and richer and acquir-
ing more and more power in the pre-
sent and in the future. For these, the
fruits of planning can be and are en-
joyed here and now. Our top people
live on a scale which, in terms of
expense and material luxury, though
not in terms of good gsense and human
dignity and good taste, is very high
inderd. For the many, our socialism
only means a sad present, for a pro-
bably happy future not for themselves
but for their great great great grand-
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children and somg of us may have
none at all. These things make us
very sad.

Shri Harish Chandra Mathur (Pali):
A very legitimate grievance.

The Minister of Agriculture (Dr.
P. 8. Deshmukh): My hon. friend
can adopt some.

Acharya Kripalani: I can adopt
my hon. friend, and it will be very
profitable also.

Even in religion, present troubles
are to be compensated for by enjoy-
ments in heaven, but, here, the future
heaven of increased production and
easy prices is not for those who suf-
fer today but for their descendants.

The aims of our economic policies
and plans seem to be as far from be-
ing fulfilled as ever. The problem of
colossal unemployment wyet remains
to be tackled. The economic condi-
tions of the masses, especially those
living in the wvillages, remain the
same, If their monetary income has
increased, there is no increase in
their real income. The disparities in
incomes, as I have said, go on grow-
ing. May all this not be due to the
fact that there is some misconception
about our Plans and that they are de-
fective? While sponsoring grandiose
schemes of industrialisation which
often break down and create scandals
we have neglected to suply to our
masses the primary necessities of life,
such as food, clothing, shelter, educa-
tion of any sort to the new born
children, medical aid, and above all,
employment, Before Independence we
said swaraj will provide all these
things, but it has failed to provide
them.

Shri P. R, Ramakrishnan (Pollachi):
Mr. Deputy-Speaker, Sir, permit me
to congratulate the hon Finance Min-
ister for presenting the centenary
budget which coincides with his birth-
day which is really a significant day
in his life,

Usually the budget period is at-
tended with great excitement, anti-
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cipation, anxiety and ripe in specula-
tion; after the budget period there
is great disappointment, dissatisfac-
tion bordering almost on frustration.

This year’s budget hag seen a period
of general satisfaction, a sense of re-
lief. In this, I feel, the hon. Fin-
ance Minister has scored a psycholo-
gical victory because he has created
in this a climate for capital formation
a confidence in the capital market. The
total Defence bill is set at Rs. 273 cro-
res, an increase of Rs. 28 crores over
the allocation for current year. This
allocation is actually lower than the
figure which was allocated in the year
1958-59, The Finance Minister has
shown abundant caution in allocating
this figure to the Defence bill and also
in the statement which he made that
if necessary he will come before
Parlinment for additional sanction. I
hope that there would not be any oc-
casion for the hon. Finance Minister
to come before the House for addi-
tional sanction. I am happy that there
is a growing realisation in the Gov-
ernment and also appreciation in the
country that our finances should be
diverted more for productive uses
than for non-productive uses. The
revenue budget has shown a deficit of
Rs. 84 crores because of the substan-
tial rise in the civil expenditure in a
large measure which is set at Rs. 708
crores, nearly Rs. 100 crores more
than the last year. Actually this civil
expenditure has been a result of the
inerease in emoluments on account of
the Pay Commission’s recommenda-
tions. Even though large amounts of
deficits had been left uncovered in
previous years, this large gap has
been parrowed down to a considerable
extent because of the buoyancy of ex-
cise revenues. In 1958-59 the deficit
w.3 only Rs. 5§ crores and in the cur-
rent year it is only Rs. 15 crores. Be-

wmmws CaUse of this, the Finance Minister's

optimism in leaving uncovered a de-
ficit of Rs. 60 crores in the coming
year is fully justified.

The Finance Minister has left the
pattern of direct taxation untouched.
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He has sought to broaden the tax-
structure by imposing indirect taxa-
tion. He has imposed excise duties
on certain industrial raw materials
angd also on certain engineering goods.
I cannot understand the rationale be-
hind imposing an excise duty on pig
iron which is the basic industrial raw
material. I say this because thig in-
dustrial raw material goes into the
production of many industrial pro-
ducts which are again being taxed;
for instance, in the manufacture of
diese] engines, internal combustion
engines and electrical motors a sub-
staniial portion of the components
are made out of pig jron. I beg to
submit that this amounts to double
taxation.

Dr. P, S. Deshmukh: Treble,

Shri P, R. Ramakrishnan: Maybe
treble taxation. The Finance Minister
exempted pig iron that is being used
for the manufacture of steel from this
taxation. I feel that he has done this
because he felt that this amounts to
obvious double taxation. Adminis-
tratively, it may not be possible to
differentiate between the pig iron that
goes into the manufacture of electri-
eal motors or internal combustion en-
gines and exempt it from taxation as
in the case of steel So, I would
recommend to the hon. Finance Minis-
ter to waive this small tax which he
has imposed on pig iron. I make this
request, this concession because not
that 1 feel that it will hamper produe-
tion or the industries that are using
pig iron would suffer, but because I
feel that basic raw materiale, like
pig iron, coal and coke should be ex-
empt from any form of excise duty.
In this connection, 1 may be permit-
ted to say that because of the increa-
sed cost of these basic raw materials
the industries that are located far
away from the source of these raw
materials are losing their competitive
nature. These raw materials have ta
be hauled especially for those indus-
tries that are located in the South
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over long distances. The cost of haul-
age is considerable and sometimes
wagon difficulties enhance the difficul-
ty of getting these raw materials. I
suggest to the hon. Minister that a
price equalisation fund be set up for
these important raw materials, =such
as, pig iron, coal and coke, so that
there would be a setting up of equit-
able distribution of industries in diffe-
rent parts of India.

‘The new excise duties are largely
on engineering goods. This does not
actually touch the budget for the com-
mon man. But still we have to walch
and see what impact it would have
on these engineering industries which
are smal] which have shown consider-
able expansion recently and are com-
paratively new., I hope the Finance
Minister will suitably watch ihe im-
pact on these industries and aiso if
there are any bad effects on these
industries he will give suitable relief.

I am afraid there is going to be
great difficulty in collecting these ex-
cise taxes also because all thesa indus-
tries are small and are spread all
over the country. We have also seen
the way the sales tax peoplz have
been harassing some of these small
manufacturers in the States. T also
feel that there is a cumulative effect
of the excise duty on the enginecring
products hecause States themselves
have imposed a sales tax on many of
these commodities. I wonder whether
it would not be advisable on the part
of Government now to think of a
consolidated tax on all these commo-
dities on which a tax has Leen im-
posed. I am sure, for some time to
come it has been the thinking of the
Government and I very much like
the Finance Minister to enlighten the
House whether anything is coming
and when it would take effect.

14 hrs,

The additional levy on rosd trans-
port is wholly unwarranted, especial-
ly because our transport system, in
an under-developed economy like ours
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has not been fully ileveloped. This, 1
must say, will be a great deterrent to
industrial development. The cum-
ulative effect of a taxation of Rs. 2,500
on all trucks, 10 per cent on internal
combustion engines and an increase
of 25 naye Paise per gallon cn diescl
oil will certainly retard the growth
of road transport. Mavybe this provi-
sion has been made in the Dbudget
proposals so as to give the Railways
a decided advantage; but I cannot
help feeling that this will have a re-
straining effect on the industrial
growth of our economy and also add
to the inflationary effect.

During the last budget I had plead-
ed for relief in respect of diesel oil
for the use of agriculture. But the
Finance Minister did not agree to my
suggestion, because he felt |hat there
might be a lot of leakager, and also
working difficulties. He said that he
would take time to see how the work-
ing difficulties could be solved. I was
rather surprised to find that even in
the budget proposals mase this year
there was no relief to agriculturists.
I wish to point out that agriculturists
pump Water from a depth of a hundred
or two hundred feet in places like
Coimbatore where 1 come from, And
they mainly depend on sub-soil water
for cultivation. As such, agriculturists
owning ten to twenty-five acres of
farm are in very great difficulties, be-
cause they are not able to operate in
a competitive manner in pumping
water, especially in places where elec-
tricity is not available.

The present taxation is only in res-
plecf. of indirect taxes. Company taxa-
fion has almost been left untouched.
There was  great anticipation
T.hat there may be some concession
in  company taxation because
of the promise given by the Finance
Minister that he would eonsider il
there is any possibility of reduction of
the 45 per cent of company taxation.
No concession was shown and this is
great disappointment, and T also share
that disappointment. T feel that a
reduction would have brought him
greater dividend.
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I welcome the exempt:oi that las
been given to small companies whose
income is below Rs. 23.000 a year.
I also welcome the proposal to give
extension, for a further period of five
years the exemption of tax granted to
new companies under section 15C of
the Income-tax Act.

I also welcome the pruposal made
by the hon. the Finance Miuister with
regard to donations for charitable pur-
poses. He nas enhanced the limit by
fifty per cent: he .as raiced the ex-
empiion limit from § per cent to T}
per cent, and thz total limit irom
Rs. 1 lakh to Rs. 1} lakhs whichever
is lower. He has also extended the use
of these resources {o anything that a
donor might like %0 specily This js
a proposal, I am sure, which will
make many industries come forward
and aid substantiaily those colleges
which are greatly in need and I am
sure many of the institutions which
are engaged in research work will
greatly benefit by it.

I also welcome the proposal that
the Finance Minister has made in re-
gard to the co-operative sector; I
think it was long overdue I am hap-
py that he has recognised the need
to put the co-operative sector on the
same basis as the privaie scctor of
industries, I alse wish that he might
extend this to the public sector, so
that there might be an clement of
competition introduced in the public
sector is necessary to raise their
operational levels

Sir, so much has been said about
the rise in prices. The hon. the Fin-
ance Minister has given a promise
that he would closcly watch it and
that he would see that al! precautions
are taken to check the rise of prices.

Shri M, R. Masani (Ranchi-East):
Like his other promise lasi year
which was not carried out?

Shri P. R, Ramakrishnan: Well, I
hope this year he carries out his
promises.
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1 was surprised 10 hear Shri Dange
talk a great deal about this increase
in prices. This kind of slight, creep-
ing inflation is usually attendant in a
developing economy, especially whers
there are great social changes be-
cause of the developing economy. 1
could not understand the confused
thinking of Shri Dange in thiz re-
gard. Any time and every time, on
every occasion they find some time to
speak, my hon. friends are always
vehement against the capital struc-
ture and the working of the capitalist
economy.

I am also happy to seez that the
Second Five Year Plan will now ul-
timately have an outlay of Rs. 4,600
crores. And the Financs Minicter has
assurcd us that the external resources
for completion of the Plan are forth-
coming. And even though we are fo-
ing to slightly exceed the Rs. 1,200
crores limit of deficit financing that
was set in the Second Five Year Plan,
I am happy, and I am sure the coun-
Ary will be very haopy, v see that
our Plan is on the way to fruitful
completion.

Shrimati Manjula Devi (Gopal-
para): Sir, let me thank the hon.
the Finance Minister for the presen-
tation of his very clever budget. His
practical approach and his tactful
handling of various problems in the
budget deserve commendation.

First and foremost, my thoughts
centre round Defence and External
Affairs. The unprovoked aggression
of China has put us wise to the bor-
der security. I am glad that there
is.an increase, by Rs, 28'56 crores,
in the Defence budget. I hopc that
this amount, coupled with the sav-
ings from the enormous wastage that
has occurred in the Defence Depart-
ment, would be spent for the further
defence of our borders.

Sir, it is my request that we should
give full consideration to the ameni-
tivs of the army personnel, especial-
ly to their housing and accommoda-
tion necds . 1 have seen some of the
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army and navy men's quarters but I
regret to say that they are nothing
better than slum areas. All our
brave soldiers arc ready to dedicate
their lives for the security of the
country. It is for us to see thai the
welfare of these brave soldicrs, in
whom we have our complete confi-
dence, is well looked after.

1 am glad, Sir, that the Prime M-
nieter of China, Mr. Chou En-lai has
uccepted our Prime Minister's invita-
tion. Our Prime Minister has invit-
ed him in response to the expressed
wish of the Prime Minister of China.
I know that there was a lot of criti-
eism in this House and outside about
the letter of invitation from our
Prime Minister. I do bow down to
the wisdom and political experienccs
of the hon, Members. Bul, Sir, my
reading of the situation is this. I do
not think that the letter from the
Prime Minister is a letter of sur-
render. But, it is a letter of chal-
lenge, based on the excellent note,
laying down very clear clarification
of our stand and demand on the ter-
ritory of India. 1 feel that China is
seeking a discreet retreat. China has
been pushed to a tight corner in
world politics by this very indiscreet
aggression against India. I think our
Russian friends are helping to find
a solution of this deadlock. Russia’s
sanguinity about the success of the
talks between our Prime Minister
and the Prime Minister of China is
an indication of this, bringing out
the Russian influence in the peace-
making episode of India and China.

I think, Sir, it is quite justified
that we should give a chance to
China, thus allowing her to make a
decent retreat from her unwise
aggressions. It may be my wishful
thinking—as some of my friends
have said—but I hope that it would
come true. But I would like to make
one request to our Prime Minister
when he holds talks with slippery
China. Qur Prime Minister should
be firm and he should demand imme-
diate and complete withdrawal of



4507 General

Chinese forces in Ladakh and NEFA
ureas and along the entire Indian
poundary. I hope the House will
stund behind me in my request to
wne Prime Minister that he should be
firm on this point.

I wish, Sir, that our Defence should
be more wvigilant on the subversive
uctivities and anti-national tenden-
cies in the border areas. These acti-
vilies are very dangerous, more 5o,
during the time of external aggres-
sion. So, I hope they will take bet-
ter care about these things. I hope
they will accelerate the activities of
their investigation and information
departments.

We find that there has been a great
deal of support for our non-align-
menl policy even from the critical
western powers., India’s ideai  has
becn put into practice, even in trying
times, when ecxternal and forecign
aggression has  taken place. India's
policy has indeed won world appre-
ciation now. The world has a better
understanding of our foreign policy.

MNow, we find that a lot of expen-
diture is wasted on the foreign em-
bassies. 1 know a few of the embas-
sics which have about 10 to 12 cars
and some superfluous shows. 1 hope
that these wastages of funds on pro-
perty would be well-utilised for bet-
ter propaganda in forcign countries.
The support of smaller nations in the
United Nations is most necessary for
us, They are uncommitted nations
and the support of these smaller na-
tions would take us to have better
understanding with the other bigger
powers. We should try to win their
fricndship and popu’arity. Our pro-
p da agenci hould  explain
India’s stand on international and
national activities among these na-
tions, and thus, we will profit better
in  international  politics. There
should be more direct contact “with
nations through non-official initiative
to have closer understanding and
mutual friendship amongst various
delegation:,
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Now, Sir, I come to Home Affairs.
Top priority, I know, should go for
food production. Unless we feed
our millions, no other programme can
ever be successful. We should have
intensified agricultural output and
for that, there should be more allot-
ment of funds; and we cannot allow
any curtailment in budget for agri-
eulture. There should be a drive for
sclf-sufficiency in food production
from the bottom, from the village
level and block level and district-
wise and State-wise. If we achieve
self-sufficiency in food production in
each of these units then, half of our
headache is over.

Decentralisation of supplies and
agricultural administration and the
cconomic distribution of surplus lands
to non-economic holdings are certain
subjeets to which we must give decp
consideration. We know that there
are certain uneconomic holdings in
the country. After the ceiling is fixed
the surplus land shouid be given to
the uneconomic holdings so that they
could give us more production of food
on an economic basis. Distribution
of land to the landless could be donc
later on a co-operative basis, Intensi-
fied mechanised farming on large
svale co-operatives could be feasible.
Even atomic isotopes could help us
in having increased agricultural pro-
duction on economic basis and they
cou'd be introduced in our agricul-
ture. This is the only way in which
we can utilise atomic energy for in-
creasing fond prodwetion. We  find
that hoarders and speculators areatc
superfluous shortage of food articles.
This is a man-made scarcity. I hope
the zonal system would soon be abo-
nshed as stated by our Food Minis-
ter when he first took over charge
of the food portfolio. We should
have s'rict measures for preventing
hoarding and specylation. Quick and
corrective measures for preventing
hoarding and speculation should be
thought of. We should have exempl-
ary punishment because there is the
imperative necessity for discouraging
hoarding; as 1 have stated earlier, it
is these hoarders and speculators who
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create superfluous shortage of food
articlts, There should also be a great-
er attempt at stabilisation of prices.
Unless that is done, it would be very
difficult to tackle the problem of
food.

The valuable recommendations of
technical experts and committees like
the Nallagarh Committee, the Asoka
Mehta Commiltee and the Ford Found-
ation Committeg should be given pro-
per and respectful consideration for
practical implementation. I have gone
through some of them. We may not
agree with all of them, put some of
them are most valuable and I do hope
that at least all the money spent on
these committees would be justified
if we can implement at least some of
these valuable sugges.ons.

Regarding health, there is a great
dearth of nurses. This shortage must
be made up. There should be inten-
sive training for this. I come from
a rural part of the country and 1
know how valuab e¢ our nurses are
and what great demand there is  for
them. Maternity and child welfare
centres should be combineg with
family planning clinics. There should
be in.ensified propaganda for family
planning and a hygienic approach to
healthy living. The co-operation of
voluntary organisations is  essential
for implementing family planning
programmes because it is on’y these
voluntary crganisationg that can ex-
pand and implement thcse program-
mes.

There is an alarming growth of
population. This is a serious threal
to food self-sufficiency and economic
and social security. There should be
a simultaneous drive for population
control and increase of food produc-
tion. They go hand in hand. Other-
wise, even the accelerated attempt at
food production would not meet the
needs of the people.

Mr. Depu'y-Speaker: The hon.
Mcmber's time is up.

Shrimati Manjula Devi: I would
like to have a litt'e more time, be-
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cause I have not covered half of the
points I want to put before the House.
I will be very brief.

Educa‘ion sould be compulsory.
According to the Planning Commis-
sion's expert opinion, it is possible
that within the allocated fund in the
budget estimates, compulsory educa-
tion ecould be introduced. There
should be special eduecation for
women, training for them lo make
them better wives and mothers, and
teaching for the manifestation of
ideal womenhood.

There should be special stress on
Sanskrit learning. That is the only
way to bring about unity through a
diversi.y of dialects and regional
languages. Sanskrit is the root of
all our national languages. There
should be better scope for Sanskrit
teachers and qualified students, There
should be compulsory technical edu=
cation in the school curricula. That
becomes an  imperative necessity.
There shou d also be more rigid dis-
cipline in educational insti.utes. Stu-
dents should be mude to refrain from
any political activity, for politics ruin
the young mind.

Ay regards social welfare, the spi-
rit of social welfare should be the spi-
rit of service and humility, A snob-
bish outlook, red-tapism, favouritism,
egoist isolation—these have no place
in social service. I implore the So-
cial Welfare Board to remove these
defects and dedicate themselves to
the service of humanity,

Co-operation and co-ordination with
existing vo untary organisations en-
joying public confidence should be
encouraged. That alone will stir up
public enthusiasm and co-operation.
No arrogan. approach to rural or
urban welfare  activities will cver
evoke public enthusiasm. There
should be more concentrate on the
crea.ion of homes for the crippled.
There are a number of them roaming
in the streets of India. There should
be research clinics for er'ppled beg-
gars to find out the cause of the dis-
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easc and cure it. There should also
be beggar homes. There shou'd be
research clinics for handicapped child-
ren, to rehabilitate them to normal
living. When I was in the UK, I
went into this ques.ion and found
that welfare activities of the coun-
tries are undertaken in close co-ope-
ration and co-ordination with volun-
tary welfare organisations. A census
of crippled people and handicapped
children should be maintained by
social agencies of village and block
panchayats at S.ate level with the
help of the district authorities,

For the successful implementation
of the Suppression of Immoral Traffic
Act, there should be immediate con-
siruction of rescue homes and after-
care homes for the rehabili.ation of
the unfortunate wictims to normalcy.
For the welfare of women and child-
ren, there should be intensified acti-
vities on the part of the Social Wel-
fare Boards. In this, there should
be fuller co-operation of the people.

Mr. Deputy-Speaker: The hon,
Member must conclude now.

Shrimati Manjula Devi: May 1
have a few more minutes?

Mr. Deputy-Speaker: I regret very
much the hands of the clock do not
show any indulgence to me.

Shrimati Manjula Devi: Before
concluding, I will deal with indus-
trics. The success of major indus-
tries, of course, depends on foreign
aid and proper planning. There was
a certain amount of criticism in this
House 'hat we cannot feed the peo-
ple with the steel of steel plants, But
it is true that the steel plants will
feed the country and the people in
the future. Till that stability is at-
tained, we have to have foreign aid,
and 1 hope that proper planning
would be made concerning this. At
the same time, the expansion of big
industries should be in proportion to
that of small-scale industries.

Let me now come to taxation. I
have actually skipped a number of
items. I'i
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Mr. Deputy-Speaker, When would
she come to her conclusion?

Shrimati Manjula Devi: At the end,
sir, 1 must express my opinion, on
taxes, if I may. Taxation is a very
important subject. I commend the
taxation of silk fabrics. It will en-
courage the handloom industry. But
thick cloth and cut pieces must not
be taxed. It is the poor man's cloth.
Luxury goods should be taxed more
and more, but not the common man's
essentialities. The taxation of alu-
minium sheets and tin places would
retard industrial production. Big
food preservation schemes, the can-
ning industry and a.uminium facto-
ries will suffer in production by this
taxation. The tax on combustion en-
gines and diesel oil will hamper the
road transport industry and the car-
riage conveyance of commercial com-
modities, So these should not be
taxed. The tax on pig iron will
affect various industries and trades.

Commercial vehicles are an im-
por.ant feature of sucecessful indus-
trialisation. They are a vital neces-
sity to commerce and trade. The
taxation of commercial vehicles, in-
dustrial materials and equipment is
a controversial policy of industriali-
sation. There should be no contra-
diction in the policy of industrialisa-
tion. Taxation of these articles ne-
gativates national industrialisation.
It will be harmful both to the public
and private sectors, It retards the
growth of industry.

I welcome the higher taxation on
wines, It may be taxed even more.
So also the tax on cigarettes and
other luxury goods. I prefer taxa-
tion of such items to the taxation of
industrial essentialities. Iam glad....

Mr. Deputy-Speaker: Now I will
request her to be more ccnsiderate.

Shrimati Manjula Devi resumed her
seat.

Shri Ramanathan Chettiar (Pudu-
kottai): While I congratulate the
hon. Finance Minister on having pre-



4513 General

iSar: Ramanathap Chettiar]

sented the Budget on his birthday, a
Budget which is expected to be the
fore-runner of the pattern of bud-
gets in the Third Five Year Plan
period, 1 would like to mention a
few salient points on the econom:c
situation as well as on the taxation
proposals.

With regard to the economic situas-
tion, my submission is that the
Finance Minister must take into
account the rising inflationary trends
in all walks of life due to price in-
crease noticeable in respect of the
rise in the cost of living, more es-
pecialy in respect of foodgrains. The
Finance Minister being the authority
to lay down the fiscal policy of the
country should take prompt and ade-
quate measures from time to time to
check this rising tendency in the cost
of foodgrains and other articles essen-
tial for the daily life of the common
man.

Deficit financing will reach the as-
tronomical figure of Rs, 1,200 crores,
Rs, 300 crores more than envisaged
when the Second Five Year Plan was
formulated. I know bo'h the Finance
Minister and the Minister for Com-
merce and Industry are taking all
possible measures to slep up produc-
tion in the country; and it is gratifying
lo note that the production output is
actually increasing year by year. That
is a welcome sign, and the measures
taken by Government in thig direction
and should be appreciated by one
and all. But, nevertheless, the Finan-
ce Minister, who is the overall au-
lbority of the price policy of the
nation, has to keep a vigilant eye on
the price situation.

Coming now to the taxation pro-
posals, I may say that the new levies
proposed may not affect the common
man in any large measure. But the
Finance Minister has to see that
effective steps are taken by his Minis-
try to enable the people both in the
urban and in the rural areas alike to
have something left out of their earn-
ings to be saved and invested. He
*hould also see that personal taxation,
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which has, today, almeet reached

saturation point, is brought down
whenever it is possible so that people
on the high slabs of taxation who are
now not in a position to save anything
and who cannot expect to save any-
thing if the present level of taxation
continues, may have some scope of
investing a portion of their earnings in
projects of na‘'ional importance.

On the indirect levies he has pro-
posed in this year's Budget, [ may
say a word or two. The tax he has
introduced, to levy on cycle parts,
should certainly prove to be a burden
on the common man and will, natural-
ly, hit the cycle users whose number
is increasing day by day. It is the
vehicle of the poor working classes
and he should necessarily take into
consideration this aspect and shoulld
try to reduce the rate of levy if not
altogether abandon that tax proposal.

One aspect of the company taxation
that I would like to mention is the
likelihood of inter-corporate double
taxation. A holding company coming
under the provisions of the proposed
Finance Bill is likely to be subjected
to double taxation. This may be
looked into by the Finance Minister
and his Ministry and adequate relief
may be given wherever his advisers
notice any hardship.

I must also welcome the Finance
Minister's gesture in extending section
15C to the new companies for another
period of 5 years; and also the mea.
sure of relief of 5 per cent, offered
to the small ¢ ies whose 1
income is less than Rs 25,000, The
above measure will, certainly, result
in some investment in small scale and
medium scale industries in the coun-
try which will provide employment to
an appreciable extent. This gesture in
this year’s Budget is welcomed by
the entire business community

While welcoming the rapid progress
of industrialisation in all parts of the
country I may mention a word or two
about the industrial development of
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the Madras State where 1 come from,
which is more or less in an infant

stage.

We have only one big project, the
Neyveli project. I would urge on both
the Ministers of Finance and of Steel,
Mines and Fuel and also the Planning
Commission to sanction further ex-
pansion of thig project of 2} million
tons of lignite. This will help the
Madras Stale to put up an iron and
steel plant, which is indeed a long-
felt need in the South, with the good
iron available in Salem. Otherwise,
there is no possibility of establishing
an iron and steel plant in the Madras
State. I would also like to mention
about the oil find in the Cauvery delta.
Unless the seismic test is done, it may
not be possible to find out with accu-
racy the extent of the oil finds and
locate exactly the oil region in the
delta area. Then, there is the alumi-
nium project that is proposed to be set
up in our State. These are the only
major projects which could be taken
up in the State of Madras and we are
looking upon the Central Goverameni
and the Planning Commission for their
active cooperation and assistance in
order to improve our lignite, iron and
aluminium resources and also the oil
finds.

While the defence expenditure has
shown an appreciable improvement in
this ycar’s Budget, the civil expen-
diture, particularly, the expenditure
relating to civil administration has
risen to a high level. The civil ad-
ministration has to shoulder an addi-
tivnal burvden of Rs. 34 crores, this
year. While the Finance Minister is
asking all to observe austerity mea-
sures, to spend less, save and invest
more and more in national develop-
ment programmes, in all humility I

would like to say that this maxim
should e observed by the Central
Government also. The Staff Reor-

ganisation Unit have been doing really
good work and trying to minimisc
avoidable wastage and expenditure.
But, all the same I would urge upon
the Finance Ministry to keep a vigi-
lant watch all throughout the yecar to
see that the national income is .on-
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served to the maximum for further
national  development. While the
JFinance Minister's advice to the gene-
ral public with regard to savings 1s
welcome, the general public would also
expect the various Ministries of the
Government of India to keep down
their civil expenditure and effect eco-
nomy wherever possible.

The Prime Minister and the Finance
Minister have been urging all of us to
tighten up our belts and to see to the
success of the Five Year Plans. Let
me in my humble way appeal to those
who are in charge of the expenditure
of the Ministries of the Government of
India to see that the expenditure ic
kept down and not allowed to grow as
hag been the practice in the past.

Shrli M, R, Masani: Mr. Deputy-
Speaker, Sir, I thought I was going to
be the first speaker for my Party; bul,
after listening to the very sapient and
thoughtful remarks of Acharya Kri-
palani, I realise that I am the second
speaker for the Swatantra Party in
this general debate. I welcome. ...

Mr. Deputy-Speaker:
agree?

Shri M. R, Masani: [ do not know,
but I agree with him entirely; I en-
tirely subscribe to the very sound pro-
position that he enunciated. I think
he has explained the fundamental con-
fusions and distortions in Government
policy in an extremely sound way.

Does he also

Shri Dange thought that the Finance
Minister could have done much worse.
He almost seemed disappointed that
the Finance Minister had not done his
worst ! Speaking for a Party which
believes in the theory of increasing
misery as a means to revolution, that
disappointment is easy to understand.
On the other hand, Acharya Kripalani
who, like me, is a friend of the Finan-
ce Minister, felt that he should have
doneg much beiter. And that is my
own feeling.

1 think the Finance Minister has
been less than fair to himself in sub-
cribing to this Budget, and we all know
that he is a prisezer ¢ the Plan, that
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he is not a free agent. But we do
believe that the Finance Minister of
this country, like the Chancellor of
the Exchequer, should assert himself
in the councils of the nation. No
Chancellor in Britain could be over-
ruled by a Prime Minister or Cabinet
on broad political grounds. So far as
finance is concerned, the Chancellor of
the Exchequer, a man like Phillips
Snowdun, would resign a ‘hundred
times rather than allow the Finances
and the stability of the country to be
jockeyed with for purely political ends,
and it is therefore a pity that a good
Finance M nister should make himself
party io a bad Budget.

Now, Sir, we have to consider the
additional taxation, indirect taxation
that has been levied in this Budget,
against ihe background of what
already has been done. May we recall
tha the Planning Commission when
framing the Second Plan  est mated
that Rs, 800 crores of additional taxa-
tion and that alone, could be safely
levied during the coming five years?
That was the National Planning Com-
mission's  estimate. The Economie
Survey a* the time of the last Budget
conceded that at the rate that had
already been in foree, additional taxa-
tion would be Rs, 900 crores over the
period of five years; in other words,
even at the then rate prior to ‘he last
Budgcet, the safe limit of the Planning
Commission wag being exceeded. Since
then there has already been Rs, 23
crores of additional 1axation last year
and somewhere around the safe flgure
this year. Now we are exceeding “he
safe limit sct by the Plannng Com-
mission themselves by Rs. 146 crores
or Rs. 147 crores.

Now, Sir, the larger part of this
has gone into a colos:al rise in civil
expenditure which is wasteful expen-
diture so far as the developmont of
this eountry is concerned. In 1955-56,
the revenue expend''ure was Rs. 401
crores and the capital expenditure was
Rs. 127 crores. In 1960-61, the revenue
expenditure has gone up to Rs, 880
crores and the capital expenditure to
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Rs, 331 crores, thus exceeding in both
caseg double the civil expenditure of
only five years ago. Indeed, if we
take the years since Independence the
rise in civil expenditure and bureau-
cracy is many times over, far in excess
of what Parkinson has laid down in
his well known “Law",

The question arises, what is the
common man getting, what are the
public of India, the people of lndia
getting back in return for this higher
taxaion which is multiplying every
year? One way of testing the return
would be in the increase of per capita
income. Let us take the Government
figures themselves. According to
them, the figure of per capita, income
has gone up, in terms of 1848-49
prices, from 110°8 in 1955.56 to 117'7
in 1958-59—a modest increase in per
capita income in money terms of 6%
per cent. As against that, the price
rise since that year has been 20 per
cent or more. So, in return for the
burden of taxation to which we all
are contribuiing as the people of
India, not only are we getting noth-
ing in rcturn, the price rise is almost
four tmes the rice in the per capita
income. So the people of India are
being drained on the one side year
after year by additional taxaiion, on
the other side they are being drained
by continuing inflation.

Why, Sir, are these unhelpful policics
harmful to the nation being followed?
I think the basic reason, apart from
the inability to s‘op wasteful civil
expenditure, is the doctrinaire passion
for forced industrialisation on the
Soviet pattern. My esteemed friend,
Acharya Kripalani has already pointed
out how this is at the root of the evil
This false God, is what is called, the
rate of growth, never mind what hap-
pens to the people. The amount of
sterl, the amount of capilal goods that
multiply alone count while people
may be in misery or they may die,
that does not seem to be of concern
to the prophets and exponents of de-
velopment, This, Sir, is the root of the
evil as Acharya Kripalani has pointed
out. :
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Similarly, the passion to build up
the State sector, to extort money from
the people by taxation and then to
invest it in State en.erprises, Sir,
here I am disappointed to find that in
the report of the Minisiry of Com.
merce and Industry which goes into
180 pages or thereabout, there is no
informa ion at all about what the
people of India are getting by way of
return on the money wh.ch is inves.ed
on their behalf by the Indian Govern-
ment. When a man invests in a pri-
vate enterprise, a joint stock company,
he chooses where he invests his money.
The tax-payer’s money is invested by
the Government where they choose.
The least they can do is to tell the un-
fortunate shareholder what in return
the nation is getting for its invest-
ment. Tha! information, Sir, is not
forthcoming.

But what little we know about State
enterprises makes us fear that by and
large they are uneconomie, unprofi-
table and wasteful. I concede there
are honourable exceptions but, by
and large, this proposition would be
found to be true if the information
was made available.

S0, Sir, one comes to the conclusion
that the Budget is the prisoner of the
Plan, and, certainly, the Financc
Minis'er has our sympathy, but he
cannot extort our admiration for giving
in the Plan.

Sir, I mentioned Parkinson's Law.
May 1 just quote one or two sentences
from a new book of his which has
just been published called The Law
and the Profits, which, I make bold to
say, will be as well received and well
known in a few months as the older
book was. This is what Parkinson
has to say—one almost feels that he
had our Budget in mind when he wrole
these passages :

“The power of taxes creates the
illusion of limitless income and
nations blissfully spend them-
selves into bankruptey.”

Then, in contrast to the kings of old
he points out how even an austere,
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a simple Finance Minister like ours,
very far removed from ithe monarchs
of old, can in a way be a worse tax
collector than the aulocrats of the
past. This 15 what he says:

“In the old unsophis icated days,
kings spent the money in ban.
quets and concubines, but, then,
biclogy, at, imposed fiscal
limits.”

There is no biological check in the
case of & man as austerg as our
Finance M.nister. Then he says:

“But the modern bureau with its
research analysts and printing
presses gobbles up limi less funds
—with no fun to show for it

This showy the tragedy of a simpie,
austere Finance Minisier who can be
Just as extortionale in his own way or
more than the kings of old who spent
money on wine, women and soag.

Now we come to the nalure of addi-
tional taxation. It is indirect taxa-
tion, but it is not as indirect as all
that. We all know that when Parha-
ment Imposes an  indirect  tax, it
intends that—that tax shall be passed
on to the consumer. The excize duty,
in fact, is nothing but a sales tax al
the first point, the point of production.
There is one difference between an
income-tax or corporation tax and an
excise duty. The income tax or the
corporation tax is on profit, wnen u
man makes a profit he pays the .ax,
the excise duly is paid whether you
make a profit or not. What then 15 s
exeise duty? It is, pure and simpue,
a tax on production, it 1S a pumsn-
ment Ior production,

Shri C, D, Pande: But it is a tax on
consumpuon.

Shri M. R. Masani: No, it is a tax
on production. 1 do not agree witn
the hon. Member. A sales tax 1s &
tax on consumption. 1 regret 1 can-
not agree with my hon, friend. An
excise duty is a tax on production.
You may sell it a. a profit or loss but,
whether you sell at a profit or not,
you have to pay. That is why I say
it is a penalising of on production.
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An Hon. Member: Is it not passed
on to the consumer?

Shri M, R. Masani: It is passed on to
the consumer. It is a tax on the pur-
chaser as also a penalty for the pro-
ducer. Therefore, it is a burden on
both the producer and the consumer.
From a Government that talks all the
time of a rise in production, one would
expect that the producer should be
freed from tax and should be
encouraged to produce. But actually
excise duty, as we know, acts as g dis-
incentive on production.

Apart from the effect on production
and of employment, to which one of
the previous speakers has made refer-
ence, ‘vhat is the implication of this
taxation on the price level? What will
be the effect, in terms of inflation of
these cxcise duties? [ am glad that
three Members of the ruling party
have already pointed the finger al
what 1 was going to say. There are
excise duties and excise duties, Therv
are certain excise duties that may not
do much harm if they are on liquor
and purely luxurious items, but when
excise duties are levied, as those two
gentlemen and the lady Member have
pointed out, on raw materials for
industry, on components of indusiry
and on intermediates, they add to thc
price structure of the industrial pro-
duct, and they lead to inflation,

In the case of our own excise duties,
there is the process of diversion of
excise duties from amenities and
luxuries to industrial raw materials,
components and intermediates. May I
po'nt out that while the excise duties
on luxuries have grown since 1948-49
at ap average rate of nine per vcent,
the excise duty on industrial raw
malerials and components has gone up
at the astounding rate of 59 per cent
We are not taxing luxuries and ameni-
ties any more. We are taxing what
goes into the product which every man
und woman in this country needs. In
this latter case, there is another dis-
advantage. There is double taxation.
Take the cess on oil and oilseeds. That
is one tax. When the oil and oilsceds
get into the form of soap or vanaspati,
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then there is an excise duty on the

finished product. So, the common

man's soap and wvanaspati are twice

taxed before they reach him.

All inflation, as Acharya Kripalam
rightly pointed out, is anti-social,
regressive and anti-socialist.

Acharya Kripalani:
pocketing.

I said pick-

Shri M, R. Masani: I do not know; I
do not want to use a harsh word. I
use softer terms. But I am not quar-
relling with that description. It is
taking money out of the pockets of the
people when they are not looking!
That is what the Finance Minister is
doing. Inflation is anti-socialist &nd
anti-social because it taxes those whoe
can bear the tax the least. It hits the
poeor out of all proportion to the capu-
c.iy to bear the tax. In this particular
budget, we find that there is definite
discrimination against the poorer
vlasses. Tin plate, it has been pointed
out, is used in packing many consumer
guods. Aluminium is used increasing-
iy for the utensils of the poor who can-
not afford brass or copper. Bulbs and
batteries are common articles in evecy
home, and pig iron is used not only by
agriculturists for their tools but by the
humble blacksmith and the carpenter.
These are the people on whom the
burden of the second Five Year Plan
and the third Five Year Plan, whicn
is going to come, is being thrown.

I would like to pay a compliment
aud tribute to the Economic Review.
1 did that last year and I am happy to
bo able to repeat it now. Thank good-
ness, that in the Finance Ministry there
is an honest Finance Minister and
honest officials who still allow us to
get at the truth. The sad part is that
the budget has nothing to do with
the Economic Review. The Economic
Review points to one set of dangers
und the budget pushes the country
exactly in that direetion. That is a
sad thing.

Shri Supakar (Sambalpur): Boih
are honest,
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Shri' M. R. Masani: I do not know.
The Economic Review is certainly
honest. I cannot say that the budget
w» honest. There is no doubt in my
mind that indireet taxation on wage,
goods and industrial raw material is
going to set inflation at a galloping
rate. Up to now, we have had infa-
tion which was bad enough. But there
is no doubt in my mind that this bud-
get is going to set in effect cumulative
inflation which would increase now in
geometrical progression because wc
are injecting at a sensitive part in the
cconomy the pressures of inflation
which will now burst out. In this way,
a indircet tax is as much an infla-
tionary weapon as deficit finance, and
there is not very much to choose bet-
ween them.

There is an aggravating factor in
this situation and that is the neglect of
agriculture to which reference has also
been made by Acharya Kripalani, who
referred to the obsession with heavy
industrialisation. I draw attention to
the peculiar co-relation between agri-
cultural prices and the general price
level. Normally, when production goes
up, prices go down. One would have
thought when the foodgrains produc-
tion increased the prices of foodgrains,
would have gone down. But perverse-
ly enough, the facts are just the
reverse. For the last three years, we
have seen foodgrains production going
up and the price of foodgrains also
going up. In 1058-57, production of
foodgrains rose by 5'7 per cent. Prices
rose by 18 per cent. In 1958-59, pro-
duction rose by 14 per cent. and the
prices went up by 8'2 per cent. Why
this perverse behaviour of foodgrain
prices for the past three years in suc-
vession? This abnormal behaviour is
due to the fact that the agricultural
sector, for various reasons, into which
T have no time to enter now, is getting
integrated into the price mechanism.
Every year, the foodgrains markel is
being drawn into the monetary mecha-
nism more and more. The picture that
It presents is that of a movemcnts
towards high price integration. This
means that the general inflationary
Irends in our cconomic order are per-
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meating agriculture more and more.
Each sector scems to be able to pass
the brick of rising prices to the sther
sector. In a developing economy,
income generation, by putting money
into the pockets of the people and
increasing the purchasing power, ingvi-
tably creates a demand for more and
more food. Pcople want to cat well
before they use the manufactured
goods. This makes it very important
that our agricultural production and
productivity should keep pace with the
demand on the one side of this greate:
purchasing power and on the other side
of our increasing population to which
reference was made by a prior speaker.

Acharya Kripalani: Also for the
starving population.

Shri M. R, Masanl: And those who
are underfed. In such a context, it is
important and wvital that our agricul-
tural sector should not lag behind our
general development. Unfortunately,
the average rate of growth of our
agriculture has been consistently less
than that of our real national income.

Let me give the figures. The
average annual increase of our real
national income, according to official
figures, during the past decade, is 1'8,
based on the 1948-50 level. The cor-
responding figure for agricultural pro-
duction is only 1-4. So, agriculture is
not even proportionately able to keep
pace with our development, much less
go ahead, as it should do, and take up
the slack. That means there are no
shock absorbers left in our economy to
mect the inflationary pressure. That
is why I said that we are likely (o sec
in the coming months and years, if this
pattern 1s persisted in. inflation of a
cumulative tyoe.

Professor Arthur Lewis, who i1s an
eminent economist of development—he
belongs to the other camp—has said
that even if we make the best effort
if we put all the money that we can
sink into our land, he can only envi-
sage an increase in food production of
45 per cent. over a period of 25 vears.
He took the years 18955 to 1980 and said
that if India doecs everything it can



4525 General

[Shri M. R. Masani]

to put her capital investment into the
land to the maximum measure pos-
sible. then we may hope for a 45 paa
cent. increase in food production. This
shows how much less progress we are
going to make, when we do not even
put Into the land the capital nvest-
ment that 1s necessarv, This country
has to make up 1ts mind on which fleld
it will concentrate. We seem to be
thinking that we can progress simul-
tancouslv on all fronts and that we
can do evervthing at the same ume.
The choice. with our limited resources,
is that either we put our capital invest-
ment into industry or in agriculture.
What agriculture needs is not merely
the adm nistrative ability of which my
hon. friend the Food Minister has
enough, but capital investment.

Now, if vou want to step up our
agricultural production by 7 to 3 per
cent, as is now officinlly contemplated,
1 venture to suggest that a very much
larger capital outlay will be required
than is contemplated in the third Five
Year Plan. Let me give the firures so
that the gencral proposit'on may not
be questioned. If we assume the cani-
tal output ratio in agriculture to be
1'2 to 1. which is the lesson of the
first two Plans. then. to achieve a sewin
per cent. annual increase, a capital
investment of Rs. 4000 crores will be
required during the period of the
Th'rd Five Year Plan. If we are more
modest and assume something in our
favour and hope that the capital out-
put ratio will be 1:1, even then,
Rs. 2.500 crores of investment will be
required in agriculture during the
Third Five Year Plan. Assuming that
Rs. 500 crores out of Rs. 2.500 crores
comes from the private sector, from
the peasantry, from the farmers, it
will =till be necrssary for Government
to invest in its Third Five Year Plan
in agriculture Rs. 2000 crores, or one-
fifth of the Rs. 10.000 crore-Plan, which
is being contemplated.

15 hrs.

I do not know how far Press rcporis
are accurate, but, from what onc reads,
one gathers that my hon. friend, the
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hon. Food Minister, is fighting a battle
with his back to the wall, not for
Rs. 4,000 crores, not for Rs, 2,000 crores
but for a miserable Rs. 1,000 crores,
out of this Rs. 10000 crore-Plan. It is
alleged—we hope it is not corrzet—
that the Planning Comm’ssion wants
to reduce it still further to Rs. 600 or
Rs. T0C crores. (Interruption.) Exact
figures are being given; 1T do not know.
I am only going by Press reports. 1
hope this is not true, but if it is, T am
sure I can say this that the hon. Food
Minister is not going to get justice for
the demands of food production. He
has fixed the demand much too low
if he has asked for Rs. 1,000. He would
be justified in asking for twice as much
and T believe the country will support
him if the case were made clear to the
country how the needs of the rural
population are being shamelossly neg-
lacted for the benefit of the urban
ruling class.

The National Planning Comm’ ssion,
obsessed as it is with Marxist think-
ing, naturally has nothing but con-
tempt and neglect for the peasantry.
There is no class in society of whom
the Marxist thinks less of than the puor
peasant, According to the Marxist, he
must be liquidated and replaced by
co-operative or collect' ve farming. This
poison is secping into our budget and
into our administrative policies. Shn
Dange tried to accuse Government of
allowing inflation to take place and
not giving the common pcople a return
for their money. It was repeatedly
po'nted out to him—I think by one ol
the Congress Members—that he neg-
lected what was happening in  Sovict
Russia. OQur National Planning Com-
mission is'doing nothing but taking a
leaf out of Sowviet planning to which
Shri Dange is supposed to subscribe in
Russia, but not in our own country.

The Third Five Year Plan offers this
country a grim choice, We can cither
put our agriculture on its feet or we
can go in for this mad race for heavy
industrialisation. We cannot do both.
It is no good pretending that we can
do both. As far as I can make ou:,

the present Government has set its feet
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on the wrong road of allowing agri-
culture to be destitute and concentrat-
ing on giganticism and giant plants,

Acharya Kripalani: Not feet but
brain.

Shri M. R, Masanl: There is one
last point and I have done. Almost
every Member who has spoken has
referred to the taxes levied on road
transport. [ find that out of Rs. 23
crores or Rs. 24 crores of additional
taxation, no less than Rs. 13 crores fall
in one way or the other on roads and
road transport. 60 per cent. of the
additional taxat’on this year is thrown
on one particular public service, a
public service, may I say, of the most
vital importance. If I may be per-
mitted to read from the report of the
Road Transport Reorganisation Com-
mittee to which Acharya Kripalani
made a reference—I read it because it
says in one sentence—what it might
take many more sentences for me to
say—where road transport comes into
our national economy:

“Good road communications
encourage the production and mar-
keting of perishable articles such
as fruits, vegetables, milk and
eggs, give the cultivators access to
the outer world from which to
obtain fertilisers, oil engines and
know-how about improved
methods of agriculture, promote
the development of industries, and
facilitate the exploitation of mine-
ral and other natural resources.”

In other words, road transport is a
conveyor-belt along which our econo-
mic life has to move. Already, as has
been pointed out, road transport is the
most heavily taxed industry in this
country in terms of world taxat'on on
roads. Already our motor vehicles are
costing in this country a higher price
than what the same motor vehicles enst
in any other part of the world today.
No part of the world, no nation taday
has to pay more for its motor vehicles
—whether trucks or cars—than this
country. After having achieved this
very dubious distinet'on, we still ‘vant
this particular industry to break its
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back. How is this vindictiveness—

because there is no other way of
explaining it—to be explained?

Acharya Kripalani: Railways.

Shrli M, R. Masani: Sir, there was a
debate in this Parliament when the
report of the Road Transport Reorgi=
nisation Committee was presented. Tt
was welcomed by the Minister and by
the entire House. There was not one
Member who did not agree with the
Report that the road transport indus-
try was too heavily taxed and it should
be less taxed. In th's budget, a con-
plete contempt for the opinion of this
House has been shown by ignoring
the unanimous wishes of this Houie by
doing exactly the reverse of what this
House wanted. I do not know whether
it is the hidden hand of what I Liave
always considered 1o be the most
powerful lobby in this country, the
Railway Board, which itz beh'nd thi;
1 do not know what it is. But in flag-
rant deflance of the laws of econo-
mics, in flagran{ defiance of the unani-
mous wishes of this House, a particular
public service of the most vital interest
to our countryside and to our cities is
being wvindictively persecuted in this
manner.

The Prime Minister likes to talk
abcut the jet and atomic age; he 'ooks
rather with contempt on the bullock
cart and the cow-dung age. But what
kind of mentality is this which tries to
reverse  the wheels of progress by
penalising  diesclisation, g process
which is as fundamental to modern'=m
as any other technological process in
this world? The whole world is
moving from peirol to diesel, because
that is where the progress lies. We,
like Mrs, Partington with her broom,
are trying by this budget to sween the
ocean back with a broom. But we can
only hurt ourselves. We cannot hurt
diesel pil. Diesel o'l is going to have
a future, whatever our budget says or
does not say. But we hurt the eco-
nomy of our country by this regressive
and reactionary attitude to technologi-
cal change. In our Report, we nave
argued that the foreign exchanyge
necessary to import diesel is  well
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worth spending; rather than spending
it on steel plants, let us get mor:
dicsel oil intp this country. But aga'n
this obsession with stecl plants comes
in to the detriment of everything zlse
this country needs first. If we insist
on turning our backs on progress, we
may huri ourselves, but we are not
going to stop the world from moving
forward.

Sir, I belicve the laws of economics
are stronger than even a strong
Government and I have no doubt in
my mind that, in the years to come,
th's country is going to reverse these
policies towards which it is being push-
ed at the present time. But if we wait
for public opinion to assert itself, if we
wait for the electorate to realise the
issues, to be educated on them and o
change the government of the day—we
can do so in a democracy—but, the
damage done to our economy, the harm
done to our people, the misery inflicted
on them will have been a waste. That
is why one likes to appeal to those who
are in office today to desist from <his
path on which they have set their mis-
guided feet.

Shri D. 8. Raju (Rajahmundry): Mr.
Deputy-Speaker, Sir, I thank you very
much for giving me a chance to make a
few observations on the budget. Gene-
rally speaking, the budget proposals
have been received well, although there
are some complaints that the taxation
has fallen heavily on certain sections of
the people. Generally it cannot he
denied that there is a perceptible all-
round progress in the country. Our
economy has developed, our industrial
output has gone up and our agricul-
tural output has alsp gone up.

Shri M. B, Masani: Despite the
Government.

Shri D. S. Raju: Whatever
Teason.

Mr. Deputy-Speaker: The hon.
Member shall have to go on in spite
of interruptions.

Shri D, 8. Raju: This is an appre-
ciable progress. However, I am rising
today not with the object of complain-

be the
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ing or eriticising or complimenting the
Government on the budget proposals.
1 would like to get an assurance that
the Government is aware and com-
pletely seized of the gravity of certan
problems which are facing the country.
One of those problems to which I
would like to refer is the defence pro-
blem of the country.

We are still living in dangerous
times, in a world which is potentially
charged with explosive possibilities.
Two big power blocs are still engaged
in a cold war. They are piling up
armaments, they are building up atom
bombs, they are operating those ballis-
tic missiles with atomic warheads.
There are some other weapons also,
bacteriological as well as chemical. It
has come out lately that a very power-
ful toxin has been discovered, eight
ounces of which could destroy the
whole world, And the tragedy of it is
that even small nations can prepare
this toxin. This is the dangerous
situation which we are in, and 1T won-
der whether we are completely alive
to the situation.

Unfortunately, our relations both on
the west and north are unsatisfactory.
For the last ten years our troops have
been stationed there, guarding our
North-Western frontiers, subject to
almost intolerable strain. They are
living in a situation where there is
neither war nor peace, and they are
living in that very difficult s‘tuation for
so0 many years. But, fortunately, 1
think some recent developments are
giving us some hope that there might
be a satisfactory solution, so far as our
Pakistani friends are concerned. That
was g very inglorious chapter in the
relations between India and Pakistan,
a chapter which was begun with the

- partition of India and which has been

going on till now, a chapter written
with the blood, tears and human suf-
fering, which was never surpassed
before, and I hope that this chapter
will come to an end, not only will it
come to an end but will be completely
crased from our minds.

Coming to the northern frontier,
there is a far more serious threat. and
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that too from China. The whole coun-
try is really surprised and puzzled as to
why China has done this to India, a
China which is a participant in the
Panchsheel, why did it occupy a por-
tion of our northern territory. I think
this ‘s going to be a very intriguing
puzzle to the modern historian. Why
has China changed her attitude towards
India so suddenly? What has happon-
ed to the joint agreement on Panch-
sheel between India and China, signed
in 19547 What happened to the trade
agreement? What happened to the
joint statements of the two Ministers
given out in 19557 Still, inspite of
these d sappointments, I am glad that
the Prime Minister of China has now
decided to settle this issue in a peace-
ful way by sitting across a table. His
visit to India to meet our Prime Min-
ister is most welcome.

Whatever may happen, India should
not fall nto a false sense of security.
Sweet words or pleasant smiles should
not deceive us. We want some con-
crete proof, some material evidence, of
their faith in Panchsheel. Till such
time, we must be on our guard. Till
such time os the general disarmament
in the world takes place, till such time
as there is disarmament not only in the
big countres but in our immediate
frontier countries, Pakistan and China,
we must prepare our defence, we must
strengthen our defence and must give
our troops the best possible equipment.
Although the Finance Ministry has
promised an additional allotment of
Rs. 28 crores for defence, 1 feel this iz
very inadequate. After all, modern
army requires lots of things. They
‘cannot just s'mply fight with their fists
and hands. Communication must be
perfected, both air, road and rail
Medical services should also be
expanded. In the last war, one might
remember, more casualties were cans-
ed by malaria and dysentery in Imphal
than by the actual fighting. More
people die because of diseases than by
bullet wounds, So, we must pay more
attention to these matters in a modern
war.

"This is one of the challenging prob-
lems I would say, and I hope we will
402 (Ai) LSD.—8.
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be able to meet it. If necessary, we
are ready to make the highest sacrie
fices for the comforts of our troops.
As I have said, they are there for the
last so many years. So let us give
them our love and respect and assure
them that the whole country is bchind
them in their constant vigilance on
our frontiers.

After referring to the first grave
challenge, I come to the next challenge
which we are facing today, namely,
the shortage of food, which is an
equally important problem for our
internal peace, progress and pros-
perity. Unless we produce more, it
will affect seriously our economy, our
progress and our industrialisztion.
After all, for the last fifteen years we
have been able to increase our pro-
duction only by 15 million tons which,
I am afraid, is very inadequate, cspe-
cially when we consider our growth of
population at a rapid rate. If China
can—I hope I can use their flgures—
double their production in ten years
from 100 million to 200 million tons,
why can't we do it? By our own
methods, by our own ways, we should
be able to produce more food. Our
production is only 72 million tons and
the estimated target for the next flve
years is only 110 million tons. I think
we must pursue a more vigorous and
dynamic poli-y if we are to reach even
this target, so far as food is concerned.
So, what we have allotted in the
Third Plan for food production, name-
Iy Rs. 1.000 crores is inadequate to
reach our target.

So, what I would suggest is that we
must have a land army and we must
pursue our aim more vigorously. The
State farm at Suratgarh has been a
very grand success. If that is so, why
mot we have State farms all over
India, in every State and in every
district if necessary? Let there be
more of State farms and let there be
competition between State farms and
co-operative farms as to who will pro=-
duce more food. Then there is the
Lok Sahavek Sena, which is being
developed all over the country. We
have got quite a large number of them
and their number has already ex-
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ceeded two millions. From the de- this regard. She could bring her

fence point of view, I am told, their
usefulness is limited. So, why should
we not utilize Lok Sahayak Sena as
the land army to produce more food?

Then, we have embarked upon a
fevwr major irrigation projects. Here 1
would like to bring to your notice that
the Nagarjunasagar Canal dam 1s sup-
posed to be one of the most magnifi-
cent dams in  the whole world. Its
height is 420 ft. and when completed
it will be able to produce ffty thou-
sand tons of sugar besides irrigating
two million a~res of land. It has now
come to a stage where it is capable of
spending Rs. 14 crores per year. I am
told that the allotment was cut down
to Rs. 9 crores, in which case the com=
pletion of the project will be consi-
derably delayed, by another two
years, Every year we are losing so
many crores of rupees by importing
foodgrains, whi~h can be avoided if
we produce more, which in turn de-
pends upon our irrigation projects.
JTherefore, I would appeal to the Fin-
ance Minister to see to it that the
allotment for this project is not re-
duced.

I then come to the third challenging
problem, which is the serious prob-
lem of our population. Our popula-
tion is increasing at a rapid rate. We
are now more than 40 crores and by
the end of the Third Plan we would
be near about 480 million. By the
end of the rentury, it is estimated
that our population will be doubled
and we will reach 82 crores to 84
crores. I wonder whether India could
then accommodate that wvast popula-
tion. So, we must take very effective
steps to check the growth of populd-
tion. Of course, there are family
planning boards at the State level and
at the Centre also. But here also
the programme must be dynamic and
we must pro~eed forward on our plans
without any hesitation. So many ex-
periments are being conducted to find
out the best method of checking the
birth-rate. It seems that Japan
achieved some significant success in

birth-rate more markedly during the
last 15 to 20 years. Even though
enough funds are provided, it is essen~
tial to see whether the money is being

spent properly.

Of course, there are various
methods and I do not want to go into
them. One thing which is universally
recognized as the most effective is use
of contraceptives and I think Govern-
ment are concentrating their attention
on the production of @ cheap contra-
ceptive from rubber, which is an in-
digenous material for us.

The fourth item which is also
equally important is research. Unless
we do researh, I think our progress
will be stopped. All the nations are
producing very rapidly. Science ia
advancing by leaps and bounds. Now
they are in the atomic age. Every day
there is some new discovery made.
We must follow them. We must take
up research otherwise we would be
left behind in the race for life. Every
penny that is spent on research will
be paid back hundredfold.

1 would like to give you a few
examples. We have got antibiotics
which have come into the medical
field. Streptomycin, for instance, i@
a very effective remedy in the treat-
ment of tuberculosis, With the re-
search and advent of this drug, we are
able to treat millions of patients Im
their homes. So that has saved wus
hospitalisation and costly equipment.
The discovery of just one drug has
saved millions of rupees for us. So
research is very important. It is being
applied and utilised in many fields. In
agriculture, for instance, with the
development and rescarch: of fertili-
sers agri~ultural production has gone
up threefold. In America by the pro-
duction of hybrid maize through re-
search they have imereased the yield
by about 25 per cent. If all these
countries could do these things, why
should we not be able to do so with
research?
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Atomic research is very important
for the country. I hope our scientists
will also get the necessary help in this
direction. Isotopes is a recent deve-
lopment for the treatment of cancer
and other diseases, which were consi-
dered incurable so far. They are giv-
ing us a lot of help. Though we do
not like to produce atom bombs, I
think short of bombs we should have
everything else which atomic energy
can give us. If we have light and
energy from atomic energy, it is going
to be very cheap. These are all the
things which we must concentrate

upon,

The last point that I would like to
mention is about discipline among col-
lege and university students. It is a
very important point. In this connec-
tion I would refer to the ACC and
NCC. The Cadet Corps is a very im-
portant organisation. I felt, as I have
mentioned two or three years ago, that
every student, every boy and girl in
this ~ountry must pass through ACC
and NCC courses. It gives them dis-
cipline. It gives them character, M
gives them good and sound health, if
not anything else. It is not with the
idea of making them soldiers that I
em advocating this but it is only with
the idea of making them decent citl-
zens to shoulder their social, economie
and political responsibilities. It is
gnly with this idea and not with the
idea that they might have to fight in
wars or that they might be drafted
into the war that I advo~ate this. All
the same I think it is very essential
that our boys and girls should g0
through this discipline.

National discipline scheme is mostly
very good for the teenagers and for
the girls who have got this training.
Unfortunately, now we are spending
very little money on these schemes.
Npt even 20 per cent of the boys and
Eirls in the colleges are able to take
up this course. So. these are some of
the problems, I hope the Government
is seriously aware of them and 1s
selzed of the seriousness of this situa-
tion. I hope they will face them with
Success,
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Mr, Depuiy-Speaker: Shri Sarhadi
Next I will call Shri Yajnik.

Bhri Ajit Singh Sarhadi (Ludhia-
na): Mr. Deputy-Speaker, Sir, the
budget speech of the hon. Finance
Minister certainly reflects the pro-
gress in the different sectors of the
developing economy of the country, It
is a matter of gratification that there

_is increased production in the indus-

trial sector. I am also glad to hear
that the hon. Minister expects that
he will be able to maintain the high
level of agricultural produ-tion in the
current year also. All this certainly
shows that we have turned the corner
and are approaching a self-generating
economy in the country.

15:26 hrs.
[SHrr GorAY in the Chair]

But we have got to see whether
there iz equitable distribution of the
benefits in this developing economy to
all the sections of the people. In this
connection I must say that I tried ¢o
s-rutinise the budget speech as well as
the Economic Survey with all the care
and attention that is called for but I
find that the agricultural sector has
not been given that emphasis which
the circumstances call for. There has
been an increased allocation for the in-
dustries for the fulfilment of the Plan
targets in the matter of coal, steel and
railways. But despite the speech of
the hon. Minister that agricultural
development is the pre-requisite of all
planning, we do not find any addition-
al allocation for the agricultural sec-
tor.

The House will appreciate, if the
Economic Survey is looked at and if
we scrutinise the figures of the last
few years in the matter of increased
production we will find that there has
not been much progress. Of course,
there has been a spurt in this year
when we have reached the 73 million
ton figure. But it does not show that
it ig due to any developmental schemes
that have been adopted as also whether
we will be able to maintain or reach
the target of 80 million tons which the
Second Five Year Plan stipulatea
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Therefore my submission is that if
agricultural development is the basis
of all planning end steel and iron is
the core of the Plan then primarily
priority must be given to the agricul-
tural sector.

In this connection, I am glad that
the hon. Member, Shri Masani, right-
ly said that unless you approach the
problem from this aspect there is no
solution of the problem. There has
been certainly a general increase in
the national income of 17.1 per cent,
That is correct. But I would like to
have a break-up of that and see as to
how much has been the increase in
the income of an agriculturist.

Looking at the figures of production
I find that agriculture contributes 45
per cent of the national income and
the disparity in the income of the
agricultural sector and the industrial
sector has not only been accentuated
in the First Plan period but has
rather further been ac~entuated in the
Second Plan period. This disparity is
bound to increase wunless increased
attention is paid towards agriculture
in some way or Lhe other, whether it
is by way of capital outlay or any-
thing of that sort. Leaving aside the
necessity of lnying down emphasis and
bringing out the scheme for the
development of the agricultural eco-
nomy of the country in order to have
an increased agricultural production,
even otherwise where the problem is
there and is just before us, we are not

facing it. I will illustrate my point
by giving the example of my home
State, Punjab.

You will find that it has been for-
tunate that Punjab has exceeded the
targets laid down for the Second Plan
period. The target of production in
Punjah during the Second Plan was
58-41 lakh tons of foodgrains. We
have nroduced last year 6070 lakh
tons, We have exceeded the target.
But if the Cenire had come to the sup-
port of Punjab, where at present the
waterlogged aerea is to the tune of 50
lakh acres, I am positive that Punjab
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would have contributed more to food
production than any other State. Pun-
jab has put in vigorous efforts to in=
crease production. They have formu-
lated schemes of the value of neurly
Rs. 9 crores in order to have drains
and other schemes for the elimination
of waterlogging. We have other
schemes worth Rs. 21 crores for the
Third Plan to eliminate waterlogging.
1 am sorry that no aid, not much aid,
has come in this matter. Therefore,
my submission is that there cannot be
proper development of the economy
unless there is equitable distribution
in the different sectors, and I am
afraid agricultural development has
not been given its proper share,

I may emphasize that the small-
stale industries also can be developed
for the betterment of the man in the
village or the man in the street. Here
too, proper attention is not being
given. Despite the fact that Punjab
has got the largest concentration of
small-scale indusiries and is contri-
buting. a great deal in the production
of consumer goods, it is, as you must
have seen from the papers, starving
for power. A thirty per cent cut has
been imposed on the small scale in-
dustries with the result that many
factories are rlosing down. If there
was power shortage due to the re-
cent mishap at Bhakra and the com-
ing down of the level of the water
there, there could have been a greater
cut in domestic and individual con-
sumption rather than in consumption
by small industrics. There are the
problems that call for attention, but
all these problems can only be solved
if there is peace and rontentment in
the country. There can be no pro-
gress unless there is contentment.

I am glad, in this connection, that
the Bombay State has been bifurcated
and the people are satisfled.

Shri Yajnlk (Ahmedabad): Not yet.

Shri D. R, Chavan (Karad): There
is a border dispute.
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Shri Ajit Singh Sarhadi: I hope the
border dispute will also be solved; or,
I would say, it would be solved by
lapse of time. All the same, it was a
very good act on the part of the Gov-
ernment.

In this connection, I might recall
that certain speeches were made dur-
ing the Debate on the President’s
Address, and demands came in. As an
illustration, Ch. Brahm Prakash came
forward with the demand for a Great-
ter Delhi by integrating the Hindi-
speaking arcas round about Delhi.
Shri Ram Krishan Gupta came for-
ward with the demand for a Hariana
Pran. deipiic tha fact that this area
is having belter treatment at the
hands of the Punjab Government than
any other portion. In fact, the Har-
ana or Hindi-speaking area, has got
68 blocks whereas the rest of tne
State, the Punjabi-speaking area, has
only 72 or 74. In the matter of allo-
cation of funds oo, the Hariana area
is getting better treatment. Yet, hon.
Members like Ch. Ranbir Singh de-
manded creation of a Hariana Prant,
Greater Delhi and all that. This
shows the acuteness of the problem
in Punjab to have unilingual Slates,
and it would be well for the Govern-
ment of India to give attention to this
problemn and solve it.

Of course, we have had the regional
formula which is I would say a final
settlement of the language issue of
the Punjab, but unfortunately the
isdue has been reopened by those In
power in Punjab, for what reason T
cannot say, consequently creating a
tense situation. When the problem
had been solved once for all, T cannot
understand the necessity of 1 27-man
committee to go into it—a committee
which comprises individwals with dia-
metrically opposite views, who have
expressed such views and have been
fighting for such views. Would it be
beneficial to have a committee of that
type to reopen the question? If it is
to be solved, it should be done on the
basis of Bombay, by the creation of
unilingual States of the Punjabi re-
gion and Hariana Prant, so that it
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may be solved for all time. This is an
issue which calls for attention.

Then I welcome the increase in de-
fence expenditure. It shows that we
are alive to the situation. We are
faced with a neighbour who, however
good he might have been, whatever
great tradition of friendship we might
have had for the last 2,000 years, is
very callous and calculating, has got
a large standing army, as big as five
million, and a militia of about 18 mil-
lion. Then, the impregnability and
the invincibility of the Himalayas is
no longer there. This problem bet-
ween the two neighbours is going to
remain for a long time, and I welcome
the realistic approach of our Prime
Minister in inviting the Prime Minis-
ter of China to come here. In this
nuclear age of diplomacy, it is very
necessary that solutions should be
sought by negotiation, and one should
not stand on prestige. And we have
not lost any prestige by, inviting him
to our scil on our own terms. Amecrica
and the capitalist countries on the one
hand and Russia which is the head
of the Communist bloc on the other,
have different ideologies and yet talks
are going on, leaders of either bloc
are going to the countries of the other
and there is no harm done. And so, 1
am sure, and I feel hopeful too, that
something will come out of the meet-
Ing of the two Prime Ministers, at
least the tense situation may ease, and
we may have ample time for increas-
ing our industrial potential and
strengthening ourselves.

I find the taxation proposals are
mainly indirect, if not entirely. How
far the entire new taxation can be
indirect in a country with a socialist
objective is to be considered. There
arc other items from which the hon.
Minister could have met the deficit
he proposes to cover by direct taxa-
tion. I hope he will reconsider the
items he has proposed since they hit
the poor man. Taxes on bicycles, die-
sel, transport etc., hit the poor man
and should have been left out.

I also draw his attention to the
excise duty on fabrics. This has very
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seriously hit the small-scale industry
at Ludhiana. The House must have
read in the papers that about 200 fac-
tories have closed down, and nearly
20,000 people have been unemployed
because of this tax. I need not go
into the details of the manufacture
there but I may say that out of the
ejght processes employed, seven are
of the handloom type and only one is
by machine, and yet it has been taxed
because it does not come entirely
within the deflnition of handloom. I
am only giving an illustration for con=
eideration. This is indirect
tax on a small item which gives a very
mmall revenue. It would be well if
the thing is studied and reconsidered
and such items are exempted.

, 1 also suggest that the pcsition of
Ahe transport industry should be re-
sonsidered. You will find tiat in the
Mmatter of planning, we were target-
44ng for having 46000 vehirles u year,
fdn order to have increased transpor-
Matian. But the figures that we have
;men able to reach so far are not even
A7000 or 18000. 1If this tax comes in
0w, then not only shali wc not be
able 1o reach the target but the en-
tire road transport will be very much
affected tby it. Possibly, the rail-
'ways might gain some advantage, but
1¥:deal -that -we are in an age when
-thwere :gshewfld  be competition, and both
'zmil ahd Tomd; transport should have
been dealt with simultaneously and
there should have been co-ordination.
‘T pnrﬂculnﬂylstress in this case that
4he dirdet taxdtion that has been
W o “the (things needed by the

;\.s'pm-t :mlult‘ry thould be elimi-

S Yajhiks 1 joih' my hon. friend
én ﬂujs ‘side or the- House in raising

"Wy “'voice of "protest -against the
p&lcie& ﬁ'!iﬂl' 3 ’e'n'r éd in this
‘Bilagét,” I'ﬁf ﬂ say Lh'i't “his is not
a peop'lék B'u ‘lhh 14 d capitalistic

R
th itis
dget t t 'leam rmf"of 1 4%%1!:1&&
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tions like the Pisa Tower. Burden-
ed with its own weight of figures, it
is also a gambling Budget Curiously
enough, it has fallen to the lot of
our Puritanical Finance Minister to
present this gambler's Budget, It
gambles for a very big financial de-
ficit which it leaves uncovered. Ap-
parently, he will flood the market
with the Nasik notes. He also gam-
bles for foreign exchange and foreign
loans, and he goes to the extent of
stating in his Budget speech that he
is providing for expenditure out of
a total loan part of which, that is
about, Rs. 100 crores, is still to be
raised by way of foreign loans. He
does not know where the money is
coming from, but he budgets for
spending it. And last but not least,
the Finance Minister—I do not know
how much he is collecting but—hopes
to collect a good amount by issuing
prize bonds. The prize bond system
is another method of accustoming
people to, or legalizing gambling.
I saw some raffle tickets being sold
at the Connaught Circus, and I was
wondering whether Government had
authorised those raffies. Eut, I find
that Government themselves  have
now started off on a raffles racket,
though the amount of money that the
Finance  Minister hopes to corner
through this method has not been
shown.

This Budget should be considered
as a very important one in view . of
the fact that it will provide a link
between the Second Five Year Plan
and the Third Five Year Plan. The
policies that will be implemented
through this Budget wil! have far-
reaching conseguences on our future

It is said that the Third Five Year
Plan will take us off or will provide
a take-off towards a self-propelled
economy. I do not know much about
this self-propelled economy in which
we are supposed to fly, but I know
that every nation, like the Army,
walks on its belly. India also must
feed first before it implements Plans
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for the future. And here you have
the ghastly tragedy that hbas been
pointed out by many Indian and for-
eign commentators and experts. We
bhave been told by Rene Du Pont, an
international expert and economist
that India has failed on the agrarian
front. It is not merely an agricul-
tural defeat, but it is a national
defeat. How are we going to work
if we have not sufficient food within
our country to feed our increasing
millions?

S0, when we look at the scene, we
find that this Plan or this Budget
which is also a part of the plan,
leaves the peasant and agriculture in
the cold.

We have been given figures about
the increase in the per capita income,
but as the previous speaker has point-
ed out, we have no break-up between
the rural sector and the urban sec-
tor. And if, as has heen pointed out
with 2 mass of figures that the real
per capita income has not risen, be-
cause whatever increase there has ben
has been countervailed by the in-
crease in the standard of living. I
feel that the man in the village, the
man behind the plough, as our Food
Minister called him some time ago,
has been hit the hardest during the
last few years; and if we do not do
anything betimes, I think he will be
sizzling with discontent and resent-
ment, even more than the workers in
the factories and in the shops.

Some people have an idea, I think
some people on the Guvernment Ben-
ches also think, that the peasant now
is in a prosperous condition. 1 do
not know what they base their fancies
or ideas on, but I wou!d say that the
kisan, including the vast majority of
people who live on the land, the
amal] peasant, the small tenant, and
the landless Jabourers are in the worst
plight today, and T see nothing that
is being done to help them and no-
thing in this Budget to alleviate their
eondition.

To clarify the picture, I must state
that not only has the agrarian debt

not been ligquidated, but according to .,
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an eminent economist Mr. Mukerjes,
it stands now at about Rs. 2000 crorea
Add to that about a thousand crores
of rupces that are required annually
for financing the norma] agrarian
operations. On any count, the total
interest charged on these two items
would approximate to abtout Rs. 400
to 450 crores. That is the big burden
that the peasant has to carry on his
bent back. .Add to that Rs. 200 cro-
res of land revenue; whether it s
fmposed by the Centire or the State
does not matter; he carrieg it. And
there are whispers going around in
Parliament and outside that this land
revenue figure is too low, and, there-
fore, it should be increased, as if this
burden of Rs. 200 crores plus Rs. 450
crores by way of interest, which he
hag to carry are not enough. And
you cap just have an idea of how
the peasant fares under these condi-
tions. Then, he naturally furns to
Government for help and support.

Severa]l hon. Members herg have re-
ferred to the very serious new taxes
that have been imposed and that
make his life more difficult and more
expensive. Naturally, for travelling
he will have to spend more. His cycle
will cost more,

Now big amounts have been bud-
geted for the next financia] year to
be spent on big items under irriga-
tion and power, on multi-purpose pro-
jects. But what happens? Here is an
hon. friend from thz Punjab talking
about water-logging. Why is it that
water-logging has taken place? Some-
thing has gone wrong with our canals.
Our canals are not properly surfaced.
Proper attention has not been paid to
the seepage of water underground,
with the result that in solving one
problem we create others. We spend
hundreds of crores of rupees on big
multi-purpose schemes and then we
are faced with huge areas that are
water-logged. When an area js irri-
gated, part of it becomes waterlogged.
That is the story. It is also a fact
that while we have at some places
big reserviors of water, there are no
canals yet made. There iz no syn-
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choonisation between digging of the
canals and the making of reservoir.
At other places, waler is lluwing in
big canals, but small canals have
not been dug. No method has been
found yet to compel or prevail upon
or persuade the Government to do
something for the peasant so that he
can get the advantage of these life-
giving waters.

1 am gorry to see that the water
question is yet with us. National
Huval Wa.er Schemaes get only Rs. 2
crores while Urban Waler Supply and
Drainage Scnemes get Rs. 12 crores.
We are told that this amount of
Rs. 2 crores is also noL properly spent
and money is sent back to the ex-
chequer. That is due to the bungling
in the States and at the Centre, with
the resut thal water, the chief re-
quisite of life, is not available still
in every village in India. We have
still to discuss plans in the Third Five
Year Plan for making arrangements
for geting a sufficient amount of
money to provide water. 1 have been a
few miles outside Delhi and I was
suprised to sec that wells had to be
repaired. They had falien into disre-
pair and had to be cleaned up. I
was told by the Corporation officials
that no money would available from
the allotment to the National Rural
‘Water Scheme available with the
Health Ministry. There are these
difficulties on account of rules framed
by certain departments

The peasant goes to the agriultural
department thinking that the Food
and Agriculture Ministry under the
leadership of my hon. friend, Shri S.
K. Patil, would provide everything
for him. But what is it that is done?
The main stumbling block in the way
of production of foodgrains is the lack
of stability of the floor price of food-
grains. That has not been wouchsafed
to him. In 1956-57, there was plenty
of grain produced on all sides. The
prices went sagging. People looked
for support to Government. Bui the
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support was missing, with the result
that there is a serivus resentment in
the minds of the peasants who teel
that they will be let down if there
is a bumper crop.

Time and again, the question has
been raised in this House about a
floor price being settled. But the de-
partment is still engaged in appoint-
ms a c ittee or C ission for
the purpose. Mranwhile, there arc
hundreds of thousands of acre; lying
fallow—cultivable fallow land—in
this country. And when we ask about
their being put to immediate use on
a war fooling for the purpose of
making up our deficit, we are told
again that that is a matler being con-
sidered at different levels by  all
kinds of committees and Commissions
and then between the Statez and the
Centre. Why this delay? If we have
to tighten our beits, let the Minis-
ters, Ministries and Government offi-
cers also tighten their belts to make
available immediately every acre of
land that can be put under the plough.
That is the test of our readiness to
work in this matter,

The other thing that is required
from the Food and Agriculture Min-
istry is fertilisers. Fertilisers can be
sold at subsidised prices. We are
spending hundreds of crores. Why
can we not help ourselves and help
the farmer to grow more food by
subsidising fertilisers so that they
are more easily available to the poor-
est sections?

So this matter of food production is
not being helped by the Agriculture
Ministry. On the other hand, the
Ministry is all the time talking about
5 million tons of buffer stock. Now,
the buffer stock is quite a good thing
by itself. But when you do not fix
the floor price and when you think
continuously of the buffer stock, peo-
ple in the villages are very sceptical
about the motives of Government
They immediately feel that this buffer
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stock is being built up with a view
to press dowa their prices. When
that isdea goes abroad, whalever you
do, it wid be very difficuit for us to
persuade the peasant to increase his
agricultural output. The agricultural
oulput will, of course, be increased,
the ouiput of commercial crops, not
food crops. May 1 say that there is
a gencra] tendency among farmers to
grow more and :nore of commercial
crops and turn their back on food
crops because more easily, more rea-
dy money is available from com-
mercial crops. This tendency is going
ahead. There is 1 greater and grea-
ter divergence between the people
and the Government: in this matter.

We spend crores of rupees on com-
munity projects. Wz know all the
figures. What is happening to the
community projccts? If these were
properly worked with the full co-
operation of the community by rous-
ing the imagination and the heart of
the people living in the villages, then
a lot of good could be done. The com-
munity projects may have resulted in
good rural development to a certain
extent but they have failed to secure
the willing, whole-hearled, spon-
taneous co-operation of the people
without which not much can be done
in the countryside. And when we
look at the figures, we find that more
than half of the expenditure is on
staflf quarters, stail salaries, jeep ex-
Penses and all that, and not a cent is
to be lost in selling fertilisers or seeds
at subsidised prices; they have to
be given at cost price. Mo grant is
made on that account.

While concluding, what 1 want to
say is this, As a previous speaker
has said, there is anger and resent-
ment developing in the minds of the
workers; there is greater anger and
greater  resentment abroad in  the
countryside. They want to have a
gesture from Government, from the
ruling class.

An Hon. Member: Gesture alone is
R0t pufficient.

PHALGUNA 17, 1881 (SAKA) Efudgeb-—-Generci 4548

Discussion

Shei Yajmk: uesluce alone may
not be sutficient. The gesture showd
be backed by solud graui ot tunds so
that tuey could have more of the
land that is lywg unculuvated, more
of the fertilisers al cheaper and re-
duced prwe., mure ameasdes of life,
more drinking water and so on. in
fact, they seek the hearty co-opera-
tion of officials. I am sorry to see
that even the officials are not pro-
perly co-operating with t=em. They.
put on an official air which prevents
them from appruaching the peasants
and co-operating with them. All the
same, on the eve of the Third Five
Year Plan, [ would say that it is
not possible for ke peasant to go un
strike as the worker ean. DBut I
should warn everybody that the re-
sentment growing might assume big
volume and it 13 far better to take
the warning betimes. The House and
this Government should immediately
make up their minds Lo take measures
for making India absolutely self-
sufficient in food—not in the Third
Five Year Plan but in the next few
years. If precious time is lost, then,
we would have lost the battle of food
for ever; and, then, it will be disaster
for all concerned. I would, there-
fore, request that prompt measures
are taken in this matter in order to
win the battle of [vod and to win
the battle of the Tiird Five Year
Plan.

16 hrs.

Mr. Chairman: Before I call Pandit
Thakur Das Bhargava, I would like
to know whether the House would
agree to continue the debate till 6 o'
clock.

Shri D, C. Sharma
No, Sir,

Mr. Chairman: Half an hour which
we have lost?

(Gurdaspur):

Bhri Satya Narayan SBinha: We have
decided in the Business Adivosry
Committee and that decision has been
endorsed by the House that this gene-
ral discussion on the General
Budget will continug for 20 hours
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spread over four days. Those 20
hours have to be made up within
these four days. Whatever time is
lost in a day in other things except
the General Discussion, we have to
make up. I have no quarrel if they
git today or they make up the whole
time on the 4th day.

Mr. Chairman: On the fourth day
it will not be possible to make up for
all the time lost. Therefore, 1 would
suggest that we may sit for half an
hour more today.

Shri Braj Raj Singh (Firozabad):
Only his people object there; why
does he not tell them?

Shri Raghunath Singh: We are all
his people.

Shri Braj Raj Singh: Not 1.

Shri D. C. Sharma: Let us complete
the 20 hours on the last day.

Mr. Chalrman: It is not possible.
So, today we will continue till 5°30.

Shri Satya Narayan Sinha: So, till
530 we sit today.

g am Wi (feEr)
FAE AMTHT WA, @ qAC A, A
gt =% I ey man @, forwr ot
% o fem § ag ww Al aT Ay
o & ey o st § oW
sefigafarezs & 37 € gt o §
sy AWt whe W fEd A g
£ =g 9% | Feafal w2 S gEd @y R
g & & & ga g A
fafreet |gE &, 3791 @ ST a1 f%
T dERW A3 9N, I g
aparg ) Cw AR wd G4 & fE
TEeee dwy A 9@, WK §w §
wrEw ErEAe frfreT e T 59
#1 &t & wue qore # ) ag A fawd
dimalt 8 v s Fommat #
FrE a9 ara # 7€ F, e fod =
Heii 1 § 1w Aoz 7 gy feAT R

MARCH ¥, 1060

Budget—General (]
Disewssion 455
W & werar § A7 e fF i o)

HIET & WEE Y 41 gET qigATT 8
waraT dferdam guT &1 | AfET wgi aw
Ug I9E AT §, A qF §F HwwT o
FT gu, I9 AR ¥ dferdwma ¥
gaE, # wAEe ewyw it
aTeE ¥ w9 w7, TP e W oWy
Afevdmrr T foan § | SR W@ A
Y &t Bt a ¥ ware frar A ST
agedt &, Ffew 3w & e ST W
WTE O #Y g4 queed! Ag7 gE W
THHT Ig |G & | §F awic H A1 qL-
T wrE fAfret agg #t ww
g seF o ¢ F fmt R F
WY OTE oA qg g AR
fooe T wrge @ &, Sfe o d|a
foora & 9o wtEw fafrec e
7 At AT qaE # oAy T
et forw fear & oy s
=T T oaed X T fen, W
TS o1 & 331 frar an s dEw
|1 At arga F & fear | weEw
w5 fafree age woma & f 2
¥ o= gefgye stewm w1 77 T,
W F AR TN WA Y G2 A
g forerer forger amer dar gn | g AR
¥ e gk | YR T o A g
A fF o 3 T g ok s =
acet 7 gk &y 1 Afew arew forr
A 9390 & 9% 4g 51 I qE an
gt & foreit o€ wrew a5 ww W% fr
& 39 Braw g 8, a1 g foeaft
g o @ i § o g fefs
T TG A @ T E | G TN T
et Frrprem & o s iRt g
AT 9 A g9 W Far 1 | o
arr fafordie g fr v qore 1 AR
TGIeE agT A wifww wot | afe
e foar %37 ¥ amy o R T
TR v 2 F ol e ) W) A
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fawraa § fre i Y fie ma i &
awl gt afew o w4 gu
ot @ # fowwa & 1 § W ww
g § 5 ag foewm few e
el s §, gfew foerar § 1
T ¥aw a6l ¥ ag wwed & fr gl
e wrf § W @Oe W A o
T W T WY A | F GGAT STE
# e formr <y 3 Qe oot g€ & oy
#h ag T {6 SY gara sy § 9 g0
& wam ?

Fraret & 7Y% 91 s g% gHTET
g & @ar §, femw v § W
qWYe aATT § oY dwan § e 9y ww
HATH G W FT TR FET | 9
wwe AT T qE9E §, AT w7 A5
&tz § 1 gw ¥ wTed § fF garl ww
T gE § ) gaW v 99 9 g
F WITHT 3T W T § a7 A #wv
T § 1 ww A AT g O gy &
o &, 9 e Yo v fad
1, HE AT A A # Ay
@‘FJTF‘WTF" £y a’F("H?Qn'-nn
AT FT EATHT, q7T F7 7 T, 3% fow
& a1 7, fargear # fgfear foar o
WA T w41 ST N, AfeT 0w
feem a=< saY gfaar foar ot 99
9 T W Fifaw § | AT $E T
wgat & o o oo Y 2, o+ T wd
& & aTee % 9T wer FX fom, woT
e 9w X feqr ogT aw Aw 4
Heifam afdverm sramg &1
Yo,c00 W T TATH! FH AL § |
wafed #3 77 a9 g aweh 2 awa
&7 O @l A § e g v e
T FN T, T AIET IS e
®G1 1 A &7 ft 1 77 Wy A
Eﬂ'!ﬁ !-,uoﬁawaﬁmsm
& T TI9w AwT GYEN | #W @y A
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¥ Fae Y AR & ! @ A oAy
T A § | g A% g afens
T HATe § A TAAE § wOET T §)
Afe agw a7 W I F RS &
wifa< & | gaT aga wgrtar g §
F w7 9 3w ¥ aga QgL W aw
wTH g FE § f wregr A g A g,
wa F AT g A O fae 9va @
e & | ag g W aoe at w1 s
o o v o g o 3 far R ¥
RE i | T I T W 6 6 g
gt &, wo fedw fafreet wgw &t
ot gfi WX gadi A i oY s o o
W @7 | agr, AT ww W wn
e A gaife
# it ag 7 g fF o o000
i w1 g ot ¥ & o § 9w ae
AT GIET AL TG & AW | [@ A
Fimwgm g eI e g
W wifaw 7Y & 5 auet afta & @
gl § a1 §% 1 wafed % @E
wRT & | T8 ¥ aug 7g & fF A
&7 "yt § fe we ow faae & foldt
m e o ar g i fF
e § g af wmed, end
aiferet ag g afe sfax w7 aw ?
fir a g7 AT & F4T 7 WK W
urg 3w # forteew & &y AW ad w0
i gt dfem ot % rferelt o< fawm g,
W w weT A g A e A
§ ot G Ao we Y da
& Qo e w Faferger wegw s@T g
fir gATY % 9T AL 30 W HeATE 4
afe argw q@ dfea ot A wEER
W g e g 5 owew
faeara @), Afe fo oft fawamw &0
T & A T 2 § i o e e
i fr gwre 2 ¥ qrfet gEQ g @
+t Gfea ot & wiferlt & T F wEE
gUT | TF WF 9T o e A o

wrafrai #1 JaEw fFgEm ¥ AR
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[afe.i 7 T wrta]
stom st wE % g o fad, g oAm
A% wAT § fr wfac o7 7 @
& R Fgd oft § dfeq St A efaw &
W dugE & ag o feemr @, Afew
gF T f fe & dfea o #r ot
s g%, S Rt & o= fre gk o
W TS FE JU A A g, A s
T gt oA oft g g § @
T T AT AT A few o F w7
w1, T fgean e O @A faar
9T FAT § | AW F Igw) gH AT
50 g, afew fox o gw Y £
oIt @t @ oft 9y § fF ofem o
%1 qiferdy & gATT 39 wErg ¥ &= W%
TH THTT WAgHAl & a9 | T B qfEw Ay
#1 arfeet 9T F@m g, sSfe afea o
wY arfest =T = § 1 W s
fegrmdga i g emwa § fr @
am # faet s 9T S F we
#< faan ag ammfasr st § 1 & o
wo argat g fF & wwar § f dfes
ot &t qifereft & g7 JgEa ¥ a9 9@
W A T g feem & ag A .
ra | dfea Y aq9 QT HFHR AT
§ e T ¥ st o g Y & e
It afrdft s fad ge %3 5
& A1 § | AT wre e 9@ afer
Y GHAT F wEC § | T W F W
T HETA & |

& ¥ W I TATHE AT I
& W g e T sl @
foaet g% & 01 g wraTIe § )
# 32 AR & wo sy At
WX FreA frfet age & w9 s
T § o ot Frdy & s ey e
wT weT 3 § fr e afamm  waa
ferar s 1 2g Fav w § fe ug Ffoet
wif gt 97 a% one afaw #71 T
off &, A1 qg wwEw A e
LG R LR R CR i g
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AT I WIENTAa v@ e
T FAE F 0T AN wwar A &
Mg gw g IR AN THAE
ot o dfaw A I e sw
@ 2, fF 1 F0T s agw g W
77§ W OF 619 #F "= 0 FAT
sy e fomr mm, amw & femr
T | FEA AT HT AT TR F 7
T GURT AT AGTAT CFEFC A7
w1 wEar q@ g 7 ow ag
TE g, WL AT qqE §, A
T RIAILAA TATHE G EAT, WA
s guAy fF oy v afavy ot S
& forrdr 3w &1 e v, &t g e
areq 7 frmee | A W e afa
& qpEs H§ dfeT arew o aw 1w
7 gt fF o1 ST aeew & v A 0
HA R qg avRe ¥ A & sfEa
ATER WY ¥ AT g A @ fAwrl
2 99 ¥ A7 &Y w9 Ay fAe 1 W
w faorm o @t & 9w W Feee
i | TS AvEw ¥ #< °g F
wTEw A & W HgAT w9 o e
11 K TE A WeE § W HCU
g § R o aw g & W S
% Haa 7 g, I I 7 g A}
1 qg @ gwy fF o 3§ 3o
WO & I a9 aF q quiea g
g 91F T q% | W@ ¥ s o
arrfa wret ol & 1 S S ow
o1 #1 gAwS Ag1 & WAy qrfer
ot & o oql 9 T AW & s ar
a® WX ¥ woet § ST T80 ¥ W
=9 5 fadh gang & ==t & 1
FATATAT, qWE ¥ ¥ T@AT G
2 o A & ¥ wewr fagm
ﬁﬁﬂﬁﬁﬁ!o,ou-ﬂﬂw
wifm s g mr 1 uw FEd
oY g & weae age g Wt
& § sad o W aweag
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feamr wmger § 1w AW & wew
W IR A & FH9 awT §, FiEg w9
% ag & 7w & f5 A0 & w2 1
Her waT g, S & g7 g
21, ag fF ww § § oF gl # wew
F §, foat geard Wy § ar e
& F9 g vk § av g fF FemA w
& mar ¢ fomy & 9t B oo @
fFgnmao M as T WRWE T
I FEETIA § i fafave
# 7z fufawer wd 4 s 5 ganfas
TF AARAL BT K FTH FEAT 47 |
19 TR § IF F 0F A9 A}
@ aga aF W I 9 & gafag
&L UF FY AT AT AGY FAT ArgAT |
w7 ¥ ar gaam § el o awe w
A9 T OF 7 &1 arefeew @ & wm
wifeezqs ¥ 1 Trsifaea fafausw fad
§C & 9% qarfew 1 gun & W
o g7 ao gt & fr ) Fooag
rifes aa Wt @ s AT o fF A
fafewr goma & oo & T qx AR
foar F<ar a1 ¢+ ag andfeew og @
f& o= & 7w wd felies FmEw,
@3ges FIEH WX fegeE e & §
AT A weA d W o qer § R
&1 I W VLT AT aF a4 T
we faear  fF ad W) 371 wom
fox fama & fag #rf wx & v 7@
FAEI At w1 FAC 2 a7 FoAL
I FF W odt Ao andfes gEr ar
WY AT T g A ardfeew g fma
i famm a2 o fipeft ot T 1 2o
f1 ¥t ag Taar g o ag smeifeea
sfauen #1 wfea sz & e 78
T fga g fe sfm & g
fesirizn wem @ o W wpE g #
Tg WE AW @ ¢ a1 wa fafre ¥
TH T3 g WIT "rer qiaaniz § 9
&Y AT A |Tw ATFHTIE g T4, A1 Y
9% /A g 99 G &, T de
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% foar & o9 aoe ¥ v fedt N9 w1
TETS G AEAT | K WEA § W wAT
g i g < i< et e 2w
FoRIaE aAGe §, A H teawaw
& W F 7 7Y * awar g oy T
I FIAT ®T qAEA S goaT ¢ av fogd
FueEt F IR qagE fwar

oft 7 e o gaelr ot ¥
& fF gart s fafaeet aww
@ frome o S o £ A quw
¥ ug facge wd aa I Hoark
w4t s TaT 7 g7 a1 AT BrEAd
fafreex arge Gar awe O frd g9
formdr o oot 2w A N grew & wEA
g qad ge gf ot o
O Y g # wrgw dgad wrg
gt 1 HfeT wg ag e & fF ol
i & o o & o
Teg & a9 femr @ o gew &
wEA ¥ qETas v AR T AT
¢ a1 W 99 T ®) g7 @ HT
AT qwrE I W & avee aw fEar
at ag @R gfrm mEdE & e
fafaeeT & auAT O & WET T &
T E WG § Fara, O Agre
iy SR faefrar R & o § waTiaE
9 grifees 9X WX AT s @t
IAHT AL G G IAWT | T WEA §
w5t AT Argan g R W 3 A A
oY FE 9T 7§ E, FTOR AW W@ AR
% aF a2 4@ g 94 aw 5 gua
AT A AFTATE § TAHT HEHT WETTH
A% 7 grm | o a% g@ @ AW &
W TET 77 O fereue AeeE, OF
Hata & wrEar &3 @ g a9 9%
FF T FT g wgfAad A agedr
a¥ a% ag angwten § s feelr aoe &
ar fasdl W s ¥ gW AT 99
% W 2 T T T R 97 47
& |
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[4fe 7 aw W)

T2 §d ¢ 2w ¥ . WY
iy @@ & 0 W
&g w3y fafags e ag it &
W EFT Fewm ¥ ot aeey gk § 1
foreraa st s & W o fe fore
AT ® qATHaTT & A SR )
S aTgw T a3 |1 7 OF WIEH /Y
g &Y AT WA $2T AT 97 WK S
Tq ¥ g {4 T Fraa faedr 6,
o g ¥ 3o Ty faed §
afer Iwr 91 o fiwt o \w
AT TAT § 9§ ATHL Yo & o
g ¥ wma § W X g T
YT §F TAATHT FT T FAST 6T
oERE & g & s rEer ?
wre gAT AW & we fufew s=mas
W S gE g § 98 g WEAw
fafreex oge & & wwwar § o
gl grTr | wE AL FY T IET X
&7 ara 1 Fr o Faw e Y areETEt
Wi 1 #1 at wfe dge e %
foe waTr SemT G § Iw @Y @
g woagdl # F few & A F W
T 3 f & 715 79 & seteey ¥ fawms
A& §, & o T e I wsl
arerg fret W I grer gAY,
# g § &5 wogd T S Wy
w927 o foe Wi gAET 2ed =
A g g A A AR A @Y
T % womE 3w § wat § s
&t FG q Foge At @ i I
fort fF grera g off amax § R
ITH T qgA< F4 W AR =AW
T GO FT g ¥ O9gAT B gl
wifgy | W gATY fEsies FomRe W
W1 grew 7 w1 WIS R dE A
TS, a7 arwT w1 wowr W fax fgmA
& fou o woeae @ ? ST
& wifesar vo WX ¥ & qaifaw g
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aumr ¥m & an 8t Ao Afw
0 w00 @iy 1w A iR
w1 arsfefes 9 ards argE 9 wm T
b oimw geEel & anfa Folt
1 F wma ¥ w v g g fE
T wEY AT A wifawe Yo AYT ¥o
¥ a<w qgoug & g 4t AW F W
g 58 SR &t A gaw
=" qg A1 & F maee & A ey
9 Favorg & F T AT T T CF
ATt W W HEar & 0 ATy
wuHt g fadr o o ) wocd A
& 1 = gfs # aiw & a1 i S ofar
¥ wrar g at onfg g s & mia & <y

M | WA TEAAE F 9A T R
7 & fedg w1 qare 4w § ) TN
AT SEfgae e #1 a< a4y gf &
o g Hae sefgmagae = &
oY St & et & w4 OH 0 2W
¥ wT ot dFr0 e g @ sEey
[{ G HT M § @ egfgmar
T W 0 qE § aY raede 3
TTofce Y & § wiife FetogE
¥ o fo il & o} formy o &
ITHI TAHE T ATOfET AE 4 § Wi
TG TR 9 99 & § | W W
WY TF HEd 59 A & e
w W & o 5 ooy aF wimw
AT w1 AT § W SEH qEn
A FT FATT &, AR ¥ T B T
W 9w g ¥ §g a8 fear a0 9%
T agelt wrEE o foie § &%
| w3 e o fs gt /W
¥ ey &7 afrarg 1 ATt g
%1 gfars § W g% o el i Ay
afarz &, gad goy 2 fadw aoy
7t O & W faar g 1 9w
s Efgr ag T T 1 FE A
e g 8 foreit qafg e
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arfgy o A & | gl SdErd
oTE T Tq 1 regrE HeEw
fo fF gaem O 3l gew i g
2 O™ I M F AR g a%
wreT A § Y defRT quw g )
# ¥ a5 ot wE 7 ag Ao 77 T
fraREgENFTTme @ ]
7RI agT T Faeelt § 9g & qETa
¥ wife 20 ¥ qu # agw 0 2 9K
AR FwE 2% o e A vy
9% g fv o5 & § o s wind
faa % qofaw «3 % @A
T FAT YL AT AT g A1 QW
Y TLTETT O & FTHY T2 W Y | T
T RET gAT? W WX WY R at
T # UF Y OF 9 g9 & 2
T ¥ gt WA gEiw 9% #fer awt
%1 v g wicdizgme w 2@ § ot
3q% 7 foar & fF g0 oiiwaay A
damaTT agTa, wATe g el A A
& Al N gl dfaw agd
afFr Fr T IgcgR Ag RE? WA
AW OEEE F @19 wgm oFa g fw
T UL A ag @ & W It forelr
Ty & ol wifgy ag A & ot
t | OE WET T WM § aeded
1y ®AT T oA gEed ¥ Ay
TR T 91 IeE ¥ § oft &9
T W Eg ey e g ar 4y
fodh geoae # A T 9T @
MEtawaaas gt fs
AU A A W g R
Tt twg fearEdez Wi gt feardife
O W W A T a owF FQ
o g A W & fw gy
W T w1 AT ohme geded
& fotr g9 i forar man 1 CfiEEY
femdite &1 fd & f6 vo HrEdt
Eivrew & fad gat g wd3T TE
§ st je qx §e ¥ fod @ T
| W A g Ew R A oW
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W 2 Y age a3y T Igar f o
Mm@ @ d
e AT €W 9 A A GAT | AELEY
Frlmly Frfeer a1 M 1 ¥ W oW
faems agi g #fFw wwer e
qATH TASAG AgT & ATl |

o # ded S deer qe
g At § | it man o 3 s e
W am ¥ fad oiwear fafr
%00 FLIT TIYT AFET § WL oI
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' 7TE g I 41 WY FT A §G
T &9 AT | R 4 gET ami
g« ¥ Afeat agdt oF sfeT e g
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(dfew sz @ ]
meframgpmafatamr 1 &
fazacds & o @ g7 13 TW W
Tf W ordt f5 ag #1 ogw gATt
gt & g & AwEs ¥ agT e
Or | gATE 3 § ArT MY 99 9 G
T9 T § A IAHT § OF 0F ME A
T FTOSTAT AAA4 59 TR 1 T AW
¥ e o dz 313 ot ag Y o e
g e 1 w0 T g ¢ Fefawa
qTT Fg § ATET | WY ¥ FEALIAA
% faer & fF sm9 At €1 gus w
EreAd &y agrad, g agwt |
Bfes ga e & fs 9w ate o9 A
T g A 2 it A wEa & W
FEAT Argar g FF gurt 3w § o wasr
&7 & 97 F TF TAAAE ¥ qASHG
aar g

IR FF qF TG TAT AT T §
ff &< 1 g7 #U | T oae #
agg-AaTfeaT aga g &, MfeA & o
FAT argar § 5 mas st ¥ aw
% o &3 g Tar § ) TF AT AR
FIAM FT FOUAA FIAT JFEAT AGH
qgaTar #f ara fafaeed qx weam
F =Tt oA AT @ § 1 gafad d g &
g argar g 5 ot fafaet ax
AR F ATH AR AT R E I W
W "9 @16 A w6 a@) qafas
AIEE 9T GF F @A g€ Feaear gem
f& #r§ Tz 9T gE g Fe )
# ag &t Fgan fw gk fafre o
&1 # &t wod fufred % aga woa
wTaT § WY ¥ awwar § e amag aEn
g} grm afeT ag a0 Fg A f
oF T3 e 8, o fafre @ @y
ot gurar oF W g fafre §
# 7g g Fgan T o9 TOAHE A
wAd Bhea & wgq § w9 FET TN
£ 5w my e § fa 2w S oAt
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@h gAE fF g oF AR A ¥
Aragd €, " gAT TEHe TOred
EaraTd ¥ F T G &, @ W9 T
ug agen 7 g f5 ww ww fafreed
& faars ool F7d W 3T W0
gdw® F¢ | 95 W fafes 7 @
# & WiT mafas & ot § o aga
SaTaT & | W ¥ # Y fegaatar Fwa
AR ATACA R I TG AIAE
&ril &1 Ad aga A2 firo e &
WX gg Wiw g1 o T wr fafreex
FU ¢ @Y 99 & ATaga ar A T
& 5 foxa 5 g7 wr o B 1 il
W1 4% FTAF FT HIATT § T9 F1 g4 g
T FY qCH T dageerg T =A0hEd |

FAT 34T AIF AF F€ | FgT F At
T §g ¢ | HFT § oF g | A
oS FT AT g § |

Mr Chairman: He has
taken nearly 25 minutes.

Pandit Thakur Das Bhargava:
will finish within five minutes.

# ux <o w1 frm s S
g1 & o o o &
# 3w ¥ ot Fo0 I § fEoaar
o O T qATH § 59 qoe § feaaw
TN WW W 91 ST gen s
g oifgd f& o w1 w=Togem
wiehtegem # foenm & 5 gw faar
i & T fofedfor fem
Y q FT I | Afew R gE AT g
g ¥ W< fr fefgsw wfige W
aF a¥ v ok a2 aF <dw W
o aR Tt o Y § e g
» feommy § fF @7 oo 9 € o
# e g f oo & 0 w4 TEA-
R ¥ agw ¥ AR T B Ay
¥ T oW A A ST T
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g T FHT T | ATIAFIGH AT
weq # awx ey wfed a1 e @y
foear AT | & wEE ¥ ww wOn ATEA
g 5 i W 7 feafogemr dwuw £
A F¥ qTF AT AqeAg dgT TH & |
Y F 1 a9 F f@re # ag a1 q@tas
FT FAEAA T 2§ 1 WKW aw
I FT AWE @1 AH | AfFT 2w qA
#1989 & A% § WET # A FLAT TTEAT
g fa i A w7 T AE E W A
fora =7 a% gaTa T AR & waw
H oww won A f f§oawe ¥ g
I gATE @R AT Wifed fF @l
A% gy fufauee #71 @a9r £, 39
a7 g9 fa s a7 § 1 ar /1w
TN qCH qavag A9d a1 I w1 a9
Aifog | F Fman g 6 oo Al AF
# I9 FY T AT AT A9 A8 £ |
ity & w5 T 9§ oW
T A HA AT @R

= TR T (qAEER) - T
o, faar wo S & wawr @i w1 #-
TMAamE s A A fm i
AR g 2 fF ow ® s
Tg T ¢ W7 Ffo & g of @
21 A & ara frav 35t SreEa
1 AT FAAL AT @ E 1 WA F
fom argnfas faem e, safad
TIATHE I, 99 @ § W wew
AT tes: Av gw oow T W oam
I AR E WA | aE A R
gr ft gw 99w afedl & fa
T F9, A Fgw Afed F g
A1 A W T ¥ faw & oaww ufw
¢ W fm @t e W afrr Faw
I F R

FOWET @1 TEY oW owmwm
a1 o7 A1 9 A A F 3 A dwrd
ot A wfes ag @ 2 1 7w Wi aw
402 (Ai) LSD.—1.
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ferear e A€ w7 A% # fow A
T WrEEEAT g 1 g ¥ H W
ar & fr o Sfre e # oaw ot
T fraemdt & § | wEfAd dw-
Hz a1 avgErfaw fawm gmeem &
1T 2T A g 1 gudy ¢ Afew
I F YT & A9 §F A | A
HAAAAT T § | Fo UHo W AY
aeque Foo & ot wgr o TR
m & ¥ wfw § femifed adr
£ | safag aoETT ®1 89 a7g a9 T
anfed & & a0 o a1y gf Wi 5« 97
®I 9T G0 | A7 #1 feafa gureET
forgran @it & WY dg W AvREIE
for g A9 7% A g AL

@9 A7 97 FgT A% 2@ & JA
T ¥ & A7 W TF AvRIAF AT
T & g G g7 4w &0 g o oo
# fawr feedtw i & g3 e
affa 38 & aw ot A agA w2
™ &9 § ™ FW & A7 ¥aw 0¥
FUIT 94, AT ST 7T 4T & W foger
aut ¥ 37w wE 7@ FUT ™ F Aa
#oaa gur &1 A 5w A% Ffa FA
ard AR F1 HEE S T@
fae a9 A% AW AT 1 AT
g oA gem =g gW fwar &
JHET syt g grer 2w
T TS AATA FT GYA F4T A T

M Fg AT awe & FEd A
FEAT ATRAT §, A7 IR fF gwie =
T A T F A §g 19 0R 4
fr forg B gure @tz 99 & 34 1 69
YR Y'o-Y5 AF ZATT AL qAT FT FAC
LIRS TP S LI SR AT S
1 FTAT 41, WX A feui-do F
=€ g FT AT TP | ATEA A
98y e-yE T FHF ANL TAA OF BY
MY Ew A E fF o FoaE
# qﬁﬂﬁ*!ﬁﬁt%ﬁ?ﬁfﬁ?
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[ T qreor) ¢
o ¥ qE agT K @ AR | AG
teyc-ye ¥ 3c FOF 7 fwfaz v
mar a1 1 fomser oftdaw 7 S aE
€ o FIIT F1 1 TA7 AT T TALWT T
ST a7 Y4 O Y AT g T |
AT q4E A A 1&uE-%o H YR ®FUT
w1 &fwfae fammar o Afe a7 famsy
Ui & AT A Y. 38 FAT A
T@ M | g1 A & 7 R eTRfoAE
FO0 g1 I E fam # awg & &=l
FH ET AT & AT WTHGAT qg AT 8,
afga fv o gw ® wwd wiwer w1
ot grawTt & Taar wifed oA &
a gg W Fg & fE o wgiAw R
fefae awe #1 #49 2, 90T H
gfar ooz ToAT fgasee & aqifsE
fwfz aoz a7 & g9 AT A0 &
Fgv AYAE AW 9T A1 Afaw w7
T & ag FT A9 Ama | afrw g
FETA TE, a1 WO & gTem, 4v fr
w7 3yt &, sAnfw Efwfae fearfn
¥ foar amar 2, 3@ # qfa #9591 7%
ot wrrms @ fr Efafae feafan
F1 o7 UR HHy F T AT

g a#z %1 qfF oworm FO—
T EfEw—— g A T £
fora 291§ wgrET AAEIN AE &, W
ST 92 faa adt #, ot saver FEers
g ¢, agi Tar omr @ fF s
WS &7 ¥ g1 49TE Ay & | gAY
o # A qE wHOH AT T4 8 AR
qET T UFETEA WX FEEES, T I FA
F g7 & WTHEAT &QT FT A fwar
T 1 FETE YA T ATHEET €30
FAT & AW 21 T H F uRETEH
Fr HHEAT a0 mﬁ.ﬂﬂﬁ
oAt &1 ¢y, 3o Wfamw 1 wEAT
g9 %1 g wwET ¥ @ 3G & A
&1 =R W gEU AfE seEw—
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Azwe—-%, fam 7 rey #9% o
FEAZAE, A fr FT g #7180, €2
THE §, TW wH g9 2ay ¥ fF gard
oA #1 gy Af@r wwemw w7 &
AT 3 § ) uEmRT 9iv s
LAs A

FET A% Teaw FA OFT g1y £,
TRl 79 & wfaw waeAr swis
ZF H g 8, A1 fF 23y F90E WU
g, fo &1 wtgm 9v € qrAz WA 20
A AF AGFT T AITW F, IW AT
wfuswa< fezan wout § fawsq g sAT
21 gw fAu &2 1 37 1 9T
T[T FA FRY &1 WU ¥ Neas
1T Huemsa w7 FT sATT T g—aAnT
I FAA AT A, AT qAT TAAT X
f& ga w97 aga AT awe #1 @af
T AT FI F FIO—OFALT, F2H,
FORAT 797 W 3459 259 F a1
g F= oFeA 3 Afsa aga amo
®qqT TASH W AW wrAT &) a4 fE
STHAT HIFET T F37 &, TOAT & AT
A} O s9gq7 S0 gdE wF §, a9
g L e g
¥

T Ara 1§ st e Adf
e wu § WX 9 AN AT d fE ar
a1 Traive ifms qga FOY A1 ag
& a1 ag T3 90 g ¢ fe wafa =W
STC #Y § fF 39 w9 99 ¥T uw ot
deg-aqrifan AR FAaw w3,
fam & &t a9 @ cfefeaw dawmiz
}, a¢ qT IOV § Y g EY, WA
d#ffes  wmisw g, et T W
ag ¥ ¥ o 9E agry ¥ a4

g sAwraiee fa@ @ g,
g ¥Fd Fq AET O T T
99 ST § Y wTer ag Awd & for
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FFTAMATAA L | AT AT FT AW
T &, & sammET ftagA—gieE -
qr & #1 A ¥ ZRgE & A ow
ardwfa® FFgE qa FT AT T4 2 |
arzfea a7 7@ wqu wff anfes &<
T AT & 1 SIS AT 9T foy
qo dF ufy 179 & fema 7 w@dy
fraf g fod Hfam o7 go T
w[A A AT 7 AR A
qx 1Y qwE TgE am 4 af &)
W § ag wam § fF Ad-amrm &
e & wdt afz 3¢y 71 1 == g g
frdza & & amefes 6T 2o g=edr
& 77 F) FY F44 F 99A fobmm ang o

g fam wdy Y #1 == faw aurd

Z1 wmgan g R weAny 97 fagd ad
St nFATET AW @1, WA F FF A2
faar mar 41, w9 39 & aME ¢ AR
A FreE wadr &L A T 0w
& f& it A% 38 7 wav e F1 A ARG
F g wraE gf &, ag g AT
fowd a4 i @e=EY 7 oFETES AT
T AT, IF A {,5% ATF T FY GIHEAL
T weRTAT o1, AfeA fRa & faq v w
aug faa g 4 g wmor A fE
TETET F1 3 ®A &7 faar AT W
foad gt oy "M FW g oAmEd,
Tt 3,39 AT €TI0 Y WTAAT FY AT
a1, W1 ff ey 97 7 AT 7 g
afeq awl & Jot 7 gg A=A g
2 e gm 1 mre & sfe< a® vo WA
# wiuw wrweAr A8 g1 70 9,30
AT| AU AT WIHSAT ®T WA 4l
afea mraer o ar@ 7 wfaw AE
|t wgl A% @w w1 oAATA 2,
W wEear ¢ e oA w F7 agEr 7 ve
AT A FE wfs® =l @1 o g
w & F FwrqraT 3 oo 7 4 |
| F9 Erm WY wraedY qedt 1 A gad
 wwEerz 1 fam 9®I A wr gvlas
| OREATY qv ot wedt #, afr aamrd
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ME, a7 IN F1 FEEE g@r F afong
FT AT B 9@ a%w A3y 3gA
TEY oY, A aw aga 7 amifr
¥ o 719 g1 At faww wwT & F-
=ifr 7 aga sefaa Ay Femr w17
g1 &1 aga wfa® &4 gwr) A1Y
#r maHz #1 grfa gt Wi 3w ¥ A
frmmt #1 ot oifr gd, wifs s
T 7 T ¢ AT 9 A A e
fe w1 AT 9 fFEm dET S
A7 g W FEmem amfa di
FHarfeat 1 taH ant gaT | W
# st 2 fr FrmSE g@d SR A
o7 MaAbz &1 91 A9 § A fEm
®1 Y @y g, agifs gar @ @
fF €dt & far- T £17 7 W §Y T
ag 7 %7 o7 avg 7 fwara 1 o wfaw
4 ot o7 Eqraare =arm @ F fam
T wiu® =@gfaaa &1 wf &)

gq qrawy A a7 o fRdew w2
fF afz o1 53 1 TAW T
T & W FAw weTIET WA EA
%, a1 aga wgfaga @1 amr ) wA
[T FIF AT 4G TAT F, AC FH AT
fiear I W7 EAAHE BT AT FIAET
grr ) FfeT W wEzvae vE AT
A1 W7 39 &1 G W &7 I, AT 9
saTaTY, W1 99 %t G gTeAz ¥ feww
7 T 9TEA # 4 YT A
& frm dar g 9maT 97 5§ mEEAr
FIAT T @S FW gET. 39 WA
¥ waddz #r AT RMEA EWT

=9 Ay 3 g ot 8 T g
g F ATy a7 ot meTEs TgE A
¥ IHET QARG ®TOU AZ WAA FELE
fr wro-@ qgd AT AHIEEA AT
s # w39 A 7 Y A
#t dare gy &, fow ww A fE for
¥ dqr7 gr ¢ afew I w1 w9 F/Y
e AT g & Rew P o9z gm0
m ¢ f& weRm @ "7
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(7 =m @]

T S Y. 98 &7 A o #
S A WA F AT 99 w90 Afaw
4 717 g7 g7 3T F1 agT wfuF ATH
| AEREAA T & o Y f-
T 8, 99§ 97 mwATd § A3 &
feaim fafaees & fouer a9 oWt £
AT F9 F7 & SHE1 AT IPA H oW
TET qr——39 9 9T F7 fzA7 AT
o WEAT FT A KT FNET FT
¥ 39 4T #1977 oF @ Fv o m
FEA1, AT FAMRZEA FT AT F7T FITATLT
THIAT 7F yw77 § A #, 9y A
SETT F I KT G A@T fwar qmAm 3
FAEITA W @3RI HAZAT HARAT
#1 ARATT AT 59 N&0 ¥ AT
2T & 9H oF WY fasaar &) oF
T WA AT ¢ ogAe WR
g9 & ST W, AqTE faere & e
wm, FAA S frwEr s 2,
17 1= F7 AT T AT F IAE AT
AMAT T T E @ A F FWE W
a2 ®&fEw fem oo a=feroa
gHE AR AN F I A
& wmr & afw 3R g3 feafe
T I AVE A A A awEr ¥
™ AR H AT AT @1 W FEE
a1 qrF 1 T, e 7w T3 @ a1 T
21, arar & wfyw faer wrer 2, @1 A9
TH ¥ 1 70 §A g7 WE 69 °7 AE
w4 fasr wmAT 2 wafs fasi 7 a1 a9
T § 7 A 7w a9 fred & 7 9
T Arz oA Ay oA wfew A
ofis fosey 20 79 ay & AEAT
7 fr mizart g & wfas 7 wfus
Wiaga famar wfgo w7 afz oA
a1 AT &7 BW 3 H AT FHA HrIHA
S g 9T ¥ AR g w1 &
e § F, A A ¥ e § A
g frdT o e F meEer © T,
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IAFT FW AEAATGEF  FAT HE |
g 7wl & ATy AwEe ATew
¥ ow degw wNfed 8 fm @
g/ gwwr FTw gy oY @ fR oz
W1 mTy 97T fawy # 7 aga weg A
s&F & farm § W dmfasi 7o
A% mifaa & faar & wwdEy
grefzez & oy &Y gwar F1E AT
§ 397 F A1 981 aF %1 {5 a8 a9 7%
A T dTT HEH WE A FFE 2
W YEE & ORI A @EAET F OATA
far smar )

F FIA W FE BT F AETA TT
m BT ag A g€ &1 A & Ay
®E ..

waafs s fEadr a0 ad
27 T AW BT X1 OE

st e wom g Az # A
w7 A

99 g¥ 77 24 ¢ f& Frm feeer
Tt A1 T & A A AT A FE wiE
fafam #3w M # w1 FEE wrEfay
Fefma g mad oA o afoni
I gfz Zar w0 A7 qar 9941 2 FF
FIA q¢ 7% § WY TAH HAT ATATIO
T 7T A T agr 2 AfE A
@t arg wE W famm wm
afge f& femr A o=mat & F oA
T 2 FwT w9 gEr wfgm A%
T 5 AEAE qEEdl & g & At
& gt FAATT e g fE oow Aw
are wETal #7 ARy & a7 ¥ oA
3y qeEr wz qf ¥ 9w & v
Frafi #, wfea FamaT a7 nfsas graer
e, T3 AW wArfe A1 wAfAE T
¥ atfeerdr 7z # fo 3w miqv
T AW g7 OF T6q F1AGH TAH
o gy A gAs Az A E ) AfEw
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. ST feT g9 A= & fgaw | a4
JTT A A awEaT g SwE gaA a6
gt feard ad @ faar &7 qmroo
g9 T q fegems qwEr g1 w9
#gaTE 1 AT ;T A 9% faea
FTH F AT 9T @O 927 § afe e
T g waveT A faeen i amme
TEH AR4T § 4% % (AT S

21

A9 & AOET aEAE FT §
fe s qR ara #owaae fzan

Shri D, K, Chavan (Karad): Mr.
Chairman, $ir, the general public in
the country is indercsted in the Bud-
gel every year in so far as it involves
any change in the leveis of taxation.
The annual Budger of the Govern-
ment of  India is the photographic
representation of the economic situa-
tion in the couniry, which really de-
termines the Budpget for the new
year. Therefore, .1 is imperative that
the intelligent publi: opimion in  the
country must have a full appreciation
of the various aspects of our econo-
mic life like production of food, agri-
culture, monetary conditions, balance
of payments, deficit financing, price
level and the cost of living.

Before I examine the Budgel pro-
posals 1 should like to deal with
some of the aspecis of our ecunomic
life. When the 3econd Plan was for-
mulated, it was estimated by the
Planning Commission that although
the gap in the resources would be
much larger, Government will have to
make an effort to raise Rs. 450 cro-
res by additional taxation during the
5 year period. The Planning Com-
mission had envisaged thal »ut of the
tota]l of Rs. 4,800 crores, Hs. 800 cro-
res would be available from the re-
venue surplus of the Centre and the
States, Later, in December, 1956, the
National Development Council deci-
ded that the uncovered gap of Rs. 400
crores between the Plan outlay and
the prospective resources also cculd
be made up by additional taxation.
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Thus Rs, 1,200 crores were to be rais-
ed by revenue surpivs, Rs. 350 cro-
res from the revenue surplus of 1955
level of taxation and Reo 350 crores
from additional receipls under the
fresh measures of taxation.

The Finance Minister has obliged
the Planning Commission by putting
taxation on a level which has ensured
receipts of about Rs. 950 crores dur-
ing the Second Plan period. Thus,
year after  year, heavier burdens
have been made to be borne by the
people. How these burdens are pro-
posed to be shared by the different
categories of the peopl: can be ascer-
tained from the heads under which
these taxes are levied and have been
levied.

Let us examine these Budget pro-
posals, We find that the Central Ex-
cise duties were enhancea on cotton
fabrics, goap, strawboard, and arti-
ficial silk fabrics; and new duties
were levied on non-essential vegeta-
ble oils, high-speed diescl oil  and
vapourising oils. Registration fee and
inland telgeram rates were raised in
1955-56.

]

In addition to the regular Budget
in February 1856, new taxaticn pro-
posals were presented to Parliament
once in September 1956, and then,
again, in November, 1956, Under the
first proposals excise duties were in-
creased on cloth. The estimated yicld
from this additional duty was placed
al Rs, 17.5 crores.

Thus, there were praciically threc
Budgets in a year and the total addi-
tional income was estimated {0 be
Rs 6B.5 crores.

Again, in 1957-58, the excise duties
were imposed on motor spirit, diesel
oil (refined), diesel cil (unspecified)®
keroscne, cement, steel ingot, sugar,
vegetable oil, tea, coffee unmanu-
factured tobacco, matches, paper and
the railway passenger fares, all indir-
ect taxation on articles of common
consumption.
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|Shri D. R. Chavan]
16.50 hrs,

[Mr. SPEAKER in the Chair]

The proposals were estimated to
yield Rs. 80.80 crores. Then, again,
in 1958-59, excise duties on cement,
cloth and vegetable oil products were
imposed. 1n 1859-80 excise dulies
yielding about Rs. 13.08 crores were
imposed on tea, sugar, oils, cigaret-
tes and transport. This year, excise
duties which are estimated to yield
Rs. 28.53 crores are imposed,

This analysis will show that the
major burden was on commodiiy
taxes. While taxes are being levied,
no consideration is glven to the
principles of social justice or the Plan
objective of raising the sandard of
living of the people and reducing
inequalities.

It will be seen thai the tax system
in India is not well balanced. There
is a predominance of indirect taxation.
In India, the proportion of direct
taxes to the total tax declined from
45 per cent In 1044-45 to 24 per cent
in the year 1954-55 and the decline
continwed still further in subsequent
years. Last year the Finance Minis-
ter scrapped the wealth tax and the
cxcess dividend tax on companivs,
two measures which were hailed as
stepping stones towards our goal o
sovialism and an egalitarian society.

It has been pointed out by a well
known economist that the proportion
of direct taxes to total tax is 53 per
eont. in UK., over 80 per cent in Cana-
dn and South Africa, 65 per cent in
Australia and Japan, B8 per cent in
USA and 40 per cent in Ceylon.

As a matter of fact, the receipts
from income-tax declined from Rs.
495 crores in 1944-45 to Rs. 149 crores
in 1953-54 and to Rs. 161 ecrores in
1957-58. Thereafter it remained sta-
gnant.

While all the important heads of
commodity taxations have shown a
notable rise and the total of
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this group (taxes on commodities)
has risen and is rising consistently,
our industrial production increased.
The index number of industrial pro-
duction which was 1224 in 1955 in-
creased to 1519 in January, 1950
(Basic year 1851—100). The industrial
profits also increased. The index
number of industrial profits in 1956
wias 3265 as against 2466 in 1850
and 3105 in 1951 (index number
1939—100).

But the taxes on Individual income
remained stagnant. This indicates
that there is tax evasion to a consi-
derable extent. The prevention of
tax evasion, which is competently
estimated at Rs. 200 crores to Rs. 300
crores per year may add to the re-
venues materially at existing iax
rates, The stagnation of the taxes on
individual income since 1951-52, not-
withstanding a 20 per cent rise in the
national income in the meanwhile
would seem to suggest that tax cva-
sion is a currently active phenome-
non in the country.

It will be clear from the above an-
alysis that excise duties are playing
an increasing role in central finance.
These are duties on goods produced
in India, that is, matches, vegetable
products, tobacco, kerosene, motor
spirit, coffee, tea, sugar, cloth ete—
all articles of common consumption.
Their yield increased from Rs. B.66
crores in 1938-39 to Rs. 104.05 croves
in 1954-55 to Rs. 304.76 crores in
1958-59 and Rs. 379-94 crores in 1960-
61. Tt will thus be seen that these
excise dutieg are regressive in inci-
dence. Their burden falls more upon
the middle classes and the poor peo-
ple.

It will further be seen that so far
as the people are concerned they
have contributed to the plan ~much
more than the expectations of the
Planning Commission.

Let us see another picture. Let us
have a look at the actual revenue and
expenditure accounts. We find most
of the increased revenues from in-
creased faxations have been diverted



5575 General

to expenditure on adminisirative and
non-plan items. There have been un-
planned and unwarranted increase :n
expenditure in civil administration.
Expenditure on civil administration
which was Rs. 35.50 crores in 1948-
49, the year when we became inde-
pendent, in 1950-51 it was Rs. 48.80
crores, in 1955-56 it was Rs. 9408
crores and in 1956-57 it as Rs. 122,
20 crores. The revised estimate for
1959-60 placed this figurce at Rs. 243.70
crores and the Budget Estimate {for
1960-61, the last year of the Plan,
at Rs, 272.26 crores.

The expenditure under the head
union police also is increasing. It was
Rs. 1.69 crores in 1948-49 ard Rs. 4:17
crores in 1955-56, Budget estimates
place this figure at Rs. 7.21 crores.
The expenditure under Defence and
External Affairs is also consiantly ris-
ing. We seem to have Jost szigh- of
the fact that the monev with which
we have to work is the money of the
people and the people is one of the
poorest people on the surface of the
carth. Therefore, it is necessary that
the Government should make the
best use of the money of the
people. But  our Government in
recent years especially, has acted in
the spirit of the ‘mew pa:' irying to
ape the manners of the new rich.

One proof in the illustration of this
gaiety with which Governments in
India spend the moncy of the people
is the new secretariat buildings that
have arisen in almost every Stalc
capital in India. Another way of look-
ing at the expenditure of the Gov-
ernment of India on administration is
to study the official report called the
Economiecs and Finunces of the Cen-
tral Government Budget. Wages and
mlaries amount to abou! more than
Rs. 200 crores; that is to say, almost
about one-forth of the revenue of the
country is absorbed in wages and
salaries paid to officials of the Cen-
tral Government.

We have too many persons in our
departments. The number of persons
n our departments must also be
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drastically reduced. Every Ministry
wants one Secretary, at least two
Deputy Secretaries and as many sup-
erintendents and section officers and
as large a number of clerks as can
be got because it adds to the prestige
of the Ministers, Sir Jhon Thorne. ...

Shri Kallka Singh (Azamgarh):
The hon. Member is reading his speech
so fast thae we cannot just follow,

Mr. Speaker: The hon. Member will
try to go a little more slowly; and
he cannot go on reading hiz speech.
Occasionally, he may consult his
notes.

Shri D. R. Chavan: | am quoting
Sir, John Thorne a very distinguished
member of the Indian Civil Serviee
who finally retired as Home Member
of the Governor-General's Executive
Council, who came back to India on
a visit in 1056, His comments on the
working of the Government of India
as he saw jt are worth nothing. He
said:

“When I was transferred from
my province to the Department
of the Government of India in
1935, the number of officers there-
in was six. One Member of
Council, one Secretary, one
joint Seeretary, two Deputy Sec-
retaries and one Under Secretary.

The other day, working at the
Delhi Telephone Directory, I
found that the staff in that De-
partment now is onc Minister,
one Deputy Minister (there are
one Secretary, one Additional
Secretary, four Joint Secrataries,
fourteen Deputy Secretariaes and
23 Under Secretaries”

He goes on to say:

“Morevore, 20 years ago, the
world had a direct access by
telephone to all official, not exclu-
ding the Member of Council. Now
everyone down to Deputy Se-
cretaries hag at least cne Private

or Parsonal Assistant
protecting their masters from
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interruption by telephone or
otherwise

As regard “otherwise” the pro-
cedure introduced during the war
for preventing invasion of the
Secretariat by visitors is still in
force; and unless one makes pre-
vious arrangements with the offl-
cial one wants to see, it is not
easy to get at him.”

Therefore, it is imperative to have
a thorough probe into the system of
administration, especially with re-
gard to economy and efficiency. The
United States of America set an ex-
ample before us. Although it is a
rich country compared to India and
can afford to be extravagant in re-
gard to Governmental expenditure, it
also realised that it is spending too
much money upon the administration.
So, it instituted the Hoover Com-
mission in 1947, It was presided over,
by the great President, Mr.
Herbert Hoover, It took two years for
the Commission to examine the
administration of the Federal Govern-
ment. As a resull of implementing the
recommendations of the Commission, a
saving of nearly three billion dollars
was effecled. In paper work alone a
saving of 288 million dollars was
effected.

Imagination would delight in visua-
lising the amount of money that can
be saved in India by cutting down the
paper work in our offices. It is there-
fore necessary to have an efficient and
economical administration in the in-
terests of the poorest people in the
world,

All the money that the Government
can command must be spent on ren-
dering services, on redressing the
grievances of the people with regard
to poverty, with regard to under-
employment and unemployment, with
regard to under-nourishment and with
regard to housing and clothing or any
deficiencies in their day to day life.
A wise statesman has aptly remark-
ed: “I want zaving not because I
want to save money but because I
want to save peopls’
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On the whole, i{ can be said that
in spite of unbeaiable burdens hosp-
ed on the people, the Government
have failed to direct the necessary
resources to the Plan. The more they
get from the people. the morg they
squander away and ultimatcly resort
to deficit financing for financing the
Plan. They imposc taxes in the name
of avoiding deficit financing, but
their needs scem to be so great that
no amount of deficit financing is go-
ing to help them. So, the conclusion
from these facts with regard to the
expenditure of the Government of
India is that everywhere expenditure
has grown is growing and ought to
be diminished.

17 hrs.

I come to deficit financing, The
proposed Plan outlay in 1960-61 s
Rs. 1128 crores. Taking the foreign
aid at the budget figure of Rs. 362
crores and assuming the flow of :av-
ings into the Plan to continue at thoe
average rate of the past three years,
any attempt to cover this gap of Rs.
177 crores by credit creation will but
bedevil the economy without taking it
forward.

It is very interesling to sce that
during the first Plan the total amount
which was spent was roughly Rs. 2000
crores in  five years. Out of
this amount, only 36 per cent was
found by foreign borrowings and de-
ficit financing. The picture is entire-
ly different now. During the first
three years, as much as 63 per cent
of the money has been raised through
foreign borrowings and deficit financ-
ing and it is very difficult to esti-
mate at the end of the second Plan
whether this percentage would not be
still higher.

During the first three years of the
Plan the budgetary deficit was of the
order of Rs. 950 crores and a! the
end of the Plan, it might be well
over Rs. 1200 to Rs. 1300 crores.

Money-supply has also been ex-
panding much faster than the national
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output. It rose by 24.4 per cent from
Rs. 1921 crores in 1954-55 to Rs. 2389
crores in 1957-53. Since then money-
supply has established new records,
the amount in May 1859 being Rs.
2536 crores.

What was the nct effect? The net
effect was a rise in the general index
of prices from 89.6 crores in 1954-55 to
106.1 in 1957-58 and 115.5 in June, 1959
(1952-53—100), a rise of 288 per
cent, or 8.1 per cent per ycar.

Shri Kalika Singh: The quolation
should be ended now.

Shri D. R. Chavan: [ am giving the
figures. The figures cannot be re-
membered,

Mr, Speaker: He has made a study
of it. He should conclude now. He
cap have anothey opportunity,

Shri D. R. Chavan: I will conclude
in a minute,, The price index of
food articles rose still higher by 44.1
per cent or 11.1 per cent per yuar.
The prices of foodgrains, a part of
food articles, rose steeper still.

The mechanics of how inflalion un-
dermines progress towards a society
is simple. When moneys flow into
circulation to which no physical out-
put corresponds, i.c. when inflation
takes place, the money reccipts of
some people in the economy Gre
bound to involve unmerited windfall
gains. Logic and experience have
identified these benefciaries of infla-
tion to be traders, businessmen and
industrialists, the middle and upper
classes of society, their benefit being
at the expense of the flxed mowy
income groups, ie., the workers, pea-
sants and the poorer seclions of the
community. Not until the flow of
money income is duly adjusted to
match the stream of national output
and the balance between the two is
continually maintained by strict flscal
and monetary poiicies can weo expect
accelerated economic and social pra-
gress.

The point I have made above will
be made clear by the analysis of na-
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tional income. The national incorns j:
an economic harometer Doetails of
national incame tell u: aboul the de
pendence of the country on different
economic pursuits and as suen 1viie
attention to any imbalaner that migh
be there.

Such studies also bring to light the
economically weak spots within a
nation and also throw light on the
distribution of wealth, But a per
capita income is no dependable index
of the economic conditions of the mas-
ses of the people. A very large sce-
tion of the Indian people have an in-
comge much  below the_ per  capita
income.

Mr. Speaker: He must conclude
now.

Shri D, R, Chavan: 1 wil! conclude
in & minute, Sir.

Mr. Speaker: T am sorry; how many
more minules can 1 allow? He
should resumg his seat now. Shri
Bhagavati.

Shri Bhagavati (Darrang): I wel-
come the budget proposals. Perhaps
not many will object to the taxation
proposals which will bring in an addi-
tional revenue of about Rs, 23 crores,
though one may wish that it would
have been better if taxation on cycle-
parts, certain motor wvehicles and co-
operative societies could be avoided.
There is, however, a feeling that Gov-
ernment come forward with new taxu-
tion without plugging the loopholes in
the existing structure of taxation. For
creating proper climate for new taxu-
tion, the Government should continuce
its endeavour with greater vigilance to
minimise tax evasion. Taxation, in-
deed, cannoi be considered to be bad,
when it is meant for reducing deficit
which is inevitable in a developing
economy. Because, deficit financing
beyond a certain limil may cause in-
flation and indirectly cause everybody
to pay more. What is very important
is that neither taxation nor deficit-
financing should be allowed to set in
motion inflationary- spiral resulting in
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increased cost of living. The ultimate
success of the national budget will be
judged by the contribution it makes to
.solve the problem of the housewify 2
balancing her houschold budget
because while the Finance Minister
-can meet the deficit by expansion of
Treasury Bills, the housewife cannot.
‘Therefore, it is right and proper that
the housewives should be helped to
balance their budgets by reducing the
price index.

The budget proposals are to be
‘viewed from another standpoint to
which the Finance Minister has drawn
.attention. He has stated that the pro-
_posalg for the coming year, particu-
larly those widening the basc of taxa-
tion, have been formulated with the
need of the Third Plan in view. As
this and the next budget have to create
favourable conditions for the Third
Plan, it is but natural that the Finance
Minister wants to widen the base of
taxation. But the important question
that arises in this connection is how
far the economy of the country has
been put on a self-generating basis and
it has shown signs of expansion. I
have no doubt that our economic
policy is quite sound. Shri Masar_;i
stated sometime ago that the economic
laws are stronger than a strong gov-
ernment and, ultimately, the economic
laws will reverse the economic policies
pursued by the Government. I should
like to say that the economic policy
pursued by this Government is in
tune with the economic laws and only
when the Government pursue the eco-
nomic policies vigorously will they be
succeasful; otherwise not. The estab-
lishment of basic industries, power
projects and research laboratories is a
step in the right direction. But we
cannot ignore certain. defects. The
Finance Minister has himself admitted
that despite the encouraging trends in
both agricultural and industrial pro-
duction, wholesale prices and cost of
living have shown a significant rise.
The cost of living in 1960 increased by
52 per cent over that of 1058. The
way in which the number of unem-
ployed persons has increased is also an
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indication of a flaw in the planning
Bystem.

The major defect in our economy
seemg to be that stability or securily
has not yet been ensured. It has been
stated in the Economic Survey, 1959-60
that the pressure on resources since the
beginning of the Second Plan has been
aggravated by the sharp fluctuation in
agricultural output. Continued and
steady upward trend is not always en-
sured in the fleld of industry also.
In 1957, the industrial production index
has increased by 3°5 per cent where-
as in 1958 by only 1'7 per cent, though
in 1959 the increase is 7'4 per cent
over the year 1958. Because of these
instabilities, the national income
becomes uncertain. It has been stated
in the Economic Survey that national
income in 1958-59 increased by 68
per cent while it had fallen in the pre.
vious year by 1'5 per cent mainly
because of poor outturn of agriculture,

It is, therefore, necessary to take
corrective measures to eradicate de-
fects which lead to uncertainty or in-
stability in our economy. Primarily,
we¢ have to remove the rool causes
of instability in our agriculture,
because agricultural income contributes
about 50 per cent to our national
income and 70 per cent of the popula-
tion depend on it. Cultivators’ main
source of income is prices which they
get from their produce. So prices
play an important part in agriculture.
Agriculture in India is not only a
gamble on monsoon but also on prices.
Between September 1954 and June 1955
agricultural prices fell erraiically, but
prices of manufactured goods did not.
Between July 1955 and March 1956
agricultural prices rose and not of
manufactured goods. Big crop means
prosperity to the consumers, while it
means calamity to the agriculturists
who grow it. There lies the contra-
diction in the situation. In such cir-
cumstances, there can be no incentive
for the cultivators to step up produe-
tion. The hon. Finance Minister has
said that the first pre-requisite of suc-
cess ig increased agricultural produe-
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tion. If that is so, the agriculturists
should be ensured of a stable price
and steady market. At preseni one
engaged in agriculture has the lowest
income, exccpt one engaged in domes-
tic service. In 1850-51 the net outpul
per employed person in any industry
or trade was wvalued at Rs 670 for
the whole of the national income. The
output per person engaged in agricul-
ture alone was Rs. 500 while the cor-
responding figure for the mining and
manufacturing industries was Rs. 1,700,
banking and insurance Rs 1,600, com-
mercial and transporting activities
Rs. 1,500 Government services Rs. 1,100
and domestic services Rs. 400. It is
therefore important that a definite
price policy is followed so that the
agriculturists can be assured of a rea-
sonable income, Unless there is a
definite agricultural price policy credit
cannot be linked up with markeling.
If that cannot be done, co-operative
credit and marketing movement can-
not grow or develop. There should be
parity of prices between cash crops
and food crops and also agricultural
commodities and non-agricultural com-
modities.

In thig context I should like to say
that the policy of State trading in
foodgrains should be pursued vigorous-
ly. It can be best done through pro-
ducers and marketing co-operatives on
the one hand and consumers' co-opera-
tives on the other. In the United
Kingdom, U.5.A. and some other coun-
tries the State has taken necessary
steps to give security to the agricul-
turists. In UK. a fair income is given
to the agriculturist on the basis of
global income in the agricultural
sector. In Sweden, fair price is fixed
on the basis of cost of production. In
U.S.A. the equity concept is linked up
Wwith the parity concept. India has to
take similar steps to stabilise agri-
cultural income. The minimum price
should be fair price. It should include
<ost of production and a reasonable
margin of profit. If the consumers
are to be given any concession in
Price, the Government should do so by
Price support,
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Apart from price stabilisation, there
are other insecurities under which the
agriculturists suffer due to various
reasons such as, flood, drought, cattle
mortality, pest menace ete. It is high
time that the Government think of in-
troducing agricultural insurance
scheme against such eventualities.

Sometimes a controversy is raised as
to whether emphasis should be given
on agriculture or on industry. I do
not think there is any conflict be'-
ween agricuture and industry. For a
planned development, both should
receive due importance. One is cer-
tainly dependant on the other. We
cannot develop agriculture in the
modern sense if we do not have im-
proved implements, pesticides, ferti-
lisers and electricity, and for all this
we must have industrial plants.

Gandhiji described the spinning
wheel as science reduced to the terms
of the masses. Now, we have to apply
this dictum in formulating our Third
Plan. That will remove the defects or
loopholes which are there in our plan-
ning. At present we have seen that
in many schemes, major investment is
on establishment or buildings and very
little is left for production heads. That
mistake is not to be corrected.

The Third Plan should also provide
for village plan. A reasonable amount
should be provided for each village in
India, and the people in each of the
villages should be given the fullest
authority to spend the amount on pro-
duction work as they choose. There
should be no control or even guidance
from any other quarter. That may
give initiative and generate enthu-
siasm among the people for economic
planning. The people generally do
not have any quarrel with the objective
of our Plan. The criticism mostly
is regarding avoidable delays, waste-
ful expenditure or bad implementation
of the schemes under the Plan, the
reason being, as has been admitted by
the people in authority, that the aa-
ministration cannot cope with the
work. It is, therefore, essential to
streamline the administration from
the point of view of integrity and
efficiency.
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Another aspect of the administra-
tive reform is to simplify the method
of work, by revision of rules and pro-
cedure. 1 do not know why, after a
Demand hay been granted, by Parlia-
ment or State legislature, a Ministry or
department hag to take fresh sanction
for expenditure under that head. Then
again, there is too much of centrali-
sation, though Panchayat raj is being
established. It appears that the State
Governments, now, cannot proceed
with many works without prior sanc-
tion from the Centre. All this com-
plmutus' matters and causes unneces-
sary delay. Reforms in these direc-
tions are urgently called for,

I should like to request the Gov-
ernment and the Planning Commission
to keep in mind the requircments of
the underdeveloped States, while
preparing the Third Plan. Remaoval
of disparities is a directive principle
of our Constitution. I submit that in
giving effect to this principle, Assam
should get preference in the Third
Plan in the matter of transport and
communications, irrigation and powoer
projects and industries. A master plan
should be drawn up for control of
floods in that State with integrated
schemes for control of erosion and
other measurcs of irrigation.

We have accepted that our social
order is to be based on socialism. It
ig necessary that this is always kept
in view in framing our cconomic poli-
cies and plan. Though slogan-mon-
gering has no meaning, in the initial
stage it is always better to mention
how the socialistic approach has been
maintained in the Budget proposals.
It should be clearly demonstrated how
the economic disparity or the gap bet.
ween the rich and the poor is being
removed or bridged by the Budget
proposals, The economic survey
should at least explain in detail how
the socialistic approach has been
maintained in the Budget and how pro-
gress has been made in that direction

in the course of the year under re.
view.
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I congratulate the Government for
accepting the unanimous recommen-
dations of the Textile and Cemont
Wage Boards. | hope the recommen-
dations will now be implemented. 1
should also like to request the Finance
Minister to accept the recommuenda-
tions of the Pay Commission regarding
arbitration. This is very Important
from the workers’ point of view.

Last time, I referred to the problem
of the closed or  mismanaged tea
gardens, in my  speech  here. The
question was said to he receiving the
attention of Government, but, so far,
Government have taken no step in this
direction. T would once again urge
upon Government to bring forward a
‘egislation empowering the State Gov-
crnments to take such steps as may be
necessary to protect a tea garden from
closure or mismapagement.

I should like also to refer to the
two Stale taxes on tea, Assam car-
riage tax is at the rate of one anna per
Jb. The West Bengal Government's
enlry tax is also one anna per lb. of
tea which enters Calcutta for auction.
The present position is that Assam tea
has to pay one anna per lb, as Assam
tax and one anna per lb. as Bengal
tax, thus making a total of {wo annas
per lb., whereas Bengal tea has 1o
pay one anna per lb. only, which
makes Assam tea less economic than
Bengal tea. On the top of i, Assam
tea has to travel a longer distance
which makes Assam tea still more un-
economic than that of West Bengal. It
is, therefore, necessary that these two
State taxes are replaced by a Central
tax of one anna per lb. on all teas, and
the proceeds distributed to Assam and
West Bengal in proportion to their
1eas.

Finally, teas which are sold in West
Bengal for consumption may qualify
for octroi tax, but teas which enter
Calcutta only for auction for export
do not merit octroi tax like entry tax.
Entry or octroi tax should be defined
as consumption tax only. I would
request the Central Government to
take steps so that no State can levy



4587 General
any such tax on goods sold or auc-
tioned in a particular State for export
abroad or to other States within the
country.

It is a matter of greal satisfaction
that the Prime Ministers of India and
Ching are going to meet shortly and
find out a basis for the settlement of
the border disputes. 1 do not under-
stand why some hon, Members object
to the invitation by our Prime Minis.
ter to the Chinese Prime  Minister,
and why they are not happy at the
proposed meeting. What I foel i3 that
it will be a tragedy if India—what-
ever may be the attitude of another
country—has to spcak in the cold war
language at a time when c¢ven big
military Powers are talking of peace
and disarmament. It does not mean
in any way that the violation of our
border is to be tolerated. But it has
to be remembered thal the attack by
Communist China is not only an attack
on our territory, but it is a challenge
to our ideology or to our way of
thinking. At this time of crisis, we
have to be very careful, and main-
tain a stand by which we can  not
only preserve the integrity of the
vountry but also the tradition of
Indian revolution and high principles
for which India stands. The Nehru
approach Lo this problem is, therefore,
the right approach. While the door
for discussion or negotiation should
always be kept open, our efforts in
strengthen our internal position should
not be slackened, because whenever
we negotiate, we can negoliate pro-
perly only from a position of strengih,
—moral and material.

In this connection, T would like to
submit that the North East Fron'ier
was long negected and much has
now to be done to strengthen it. I
may be allowed to quote here a passage
from an editorial of The Statesman,
It reads thus:

“Richly endowed with natural
resources, Assam is frequently
afflicted by floods, drought, erosion
and earthquakes. Not least, thu
State’s frontiers are thrust like a
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sion
vulnerable finger into one of the
wildest and now most troubled
regions in the world”.

I am confident that Government are
fully alive lo the situation and they
will take all necessary steps,

Shri V. Eacharan (Palghat): Mr.
Speaker, Sir, 1 congratulate the
Finance Minister on having given us a
realistic picture of the country's eco-
nomy. He also said that the Budget
is based on greater development,
higher production and betler standard
of living., It is true that the conditions
of the village people have improved
considerably due to the First and
Second Five Year Plans. This is the
last Budget of the Second Five Year
Plan period. During the Plan poriod,
industrial production has improved
considerably. Certain industries have
exceeded the targets fixed. This is
taking the country as a whole.

So far as my State, Kerala. is con-
cerned, the industrial development is
vervy meagre. Kerala is very poorly
industrialised. The State has got none
of the big industrics either in  the
public or private sector. There are so
many big industries in the public see-
tor in o her States where large num-
ber of people van be cmployed. Take,
for example. the Heavy Electrical In-

vedustry of Bhopal and the steel plants
and other big industries, Undertakings
like these will employ 30,000 to 40,000
people. There is nothing of the kind
in Kerala where the unemployment
problem is acute.

The other day the Minister of Indus-
try replying to a question said that
two more heavy electrical industrics
would be established in the public
sector. Ome of these should be in
Kerala. Such an industry will employ
30,000 to 40.000 people. Then half of
the unemployment problem, which is
the main problem in Kerala, will he
solved.

The Minister also said that the Gov-
ernment had set up a Commilies to
recommend sites for the units. I
would point out that if industries under
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the public sector are located only on
technical considerations, backward
and poorly industrialised States like
Kerala will be lagging behind and
will remain backward for cver,

As repards small-scale  industries,
all encouragement shéuld be given in
Kerala, including training facili‘ies.
Many people of my State are not
industry-minded. They always favour
government jobs and office work. This
is mainly due to the fact that they
need not spend any additional money
except what they  have  spent
on their education. Establishmen' of
industries involves investment of large
funds. Due tothesc difficulties, people
are always pgoing out in search for
jobs outside. If industries are started
in the State, they will settle there it-
self.

I am glad that the Government have
decided that the sccond Shipbuilding
Yard will be located at Cochin. This
will take some time to start func'ion-
ing. When it staris fuﬁclioning, some
of these problems will be solved.

Regarding agriculture, the Finance
Minister has said that crop prospects
are bet'er this year. Whatever mayv
be the prospects, we are not produc-
ing enough for our country’s needs
In this connection, T would like to say
a word about the World Agriculture
Fair held in Delhi. This could help
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agriculturists to understand the new
methods of cul*ivation and adopt them,

The Minister of Agriculture, Dr.
P. S. Deshmukh, deserves all congra-
tulations for this. I hope the Hous-
will agrec with me in this.

I have to peint out that unfortuna-
tely the question of agriculture iz not
receiving sufficient attention from the
departments of Government. It s
true some of the industries have ox-
ceeded the production targe's. At the
same time, the production of fertiliser
which is required for higher produc-
tion, has not reached the target. Even
now, we have to import fortilisers at
high prices and along with that food-
grains also. If they take g little more
interest and a little more eare, mare
fertilisers can be produced and the
country made self-sufficient in thesc
chemicals,

Mr. Speaker: Has the hon. Member
much more to say?

Shri V. Eacharan: Yes, Sir,

Mr. Speaker: Then, he may continue
tomorrow. The House will now stand
adjourned till 11 A.m. tomorrow.

17.30 hrs.

The Luk Sabha then adjournzd il
Eleven of the Clock on Tuesday. March
8, 1960/Phalguna 18, 1881 (Sakn).
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ORAI. ANSWERS TO QUES-
TIONS . 5 « 4371—4411
5.Q. Sub)cct
No.
644 Inland water transport 4371—174
645 Dam on River Beas. 437476
646 FExtra- dcpanmcnlnl statf
of P.a . 4376—79
647 Level crossing at Safdar-
jung  Airport, New
Delhi . g . 4379-80
649 Production of Jute 4381—84
650 Rise in price of sugar 4384—90
652 Protein from  water-
hyacinth 4390-91
653 Expansion of railways in
Delhi . 4392—95
654 Visakhapatnam Purr 4395—08
655 Viscounts for [LA.C. 4308-99
656 Railway Bridges across
Cauvery 4399-4400
657 NMational T.B. Survey 4401—04
659 Land Acquisition in Delhi  4405— o8
SNQ.
No.
5  Equipment at Bhakra
Power House . - 4409—-11
WRITTF.N .FLNSWERS TO
QUESTIONS . . . 4411—52
SQ.
No.
648 Demolition of Labourers’
Huts in Delhi 4411
651 Delegates to Indian His-
tory Congress . . 4411-12
6sf  National Highway  from
‘;umulx to  Razual
(Bihar) . " . 4412-13
660 Four-seater rickshaws , 4413
661 Reclamation of land in
Tripura . . 4413-14
662 Small-pox in Dclhi md
MNew Delhi 4414
663 Reserve forests in J\ndn-
mans ' 441415
664 1L.C.AR. . . . 4415
665 Rice for tribals in Mani-
pur . . . . 4415-16
666 Rice from UP. . . 4416
Sethu road as  National
Highway . . . 4417
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WRITTEN ANSWERS TO
QUESTIONS—contd.

5.Q.

No.

668
660

670

671
672

671
674
675

676
67

678
679

680

Subject

Family Planning

Swiss experts at Intcgnl

Coach Factory, Perambur

Air Agreement with Cze-
choslovakia  Govern-
ment

Rise in  price of Khaﬂd-
sari

New
Port

Virginia Tobacco .

Guna-Maksi Rail Link

Saw Mill in Andaman Is-
lands

Post cards and money

r forms in regional

languages. .

Earthquak: . .

Wheat frem U.S.A.

Naval Training School,
Ratnagiri . .

Integral Coach blc:nr\'
Perambur . .

Jetty at Kmdln

U.s.Q.

No.

774

775
776

777
778

779

Casual workers on  the
Eastern Railway

Stations in Femzepur
Division 5

Fertilizers

Production of 1ehacco

Development of fruits and
vegetables

Telegraph Bﬂqlllry Cwn-
mittee .

Workers’ pmmpatlon in
management of Railway
Workshops . . 5

Water supply to Konch in
U.P. . . :

Arable land in U.P.
Automatic Telephone Ex-
change for Currack
Dining car in Delh1
Express

Wrecked sailing \rcncl in
Arabian Sca

Welfare of Il'ldlln Sel-
men -

4592
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4417

4418

4418
4419

4419
4420
4420

4421
4421-22

4422
4422-23

4423-24

4424

4424-25
4425
4425

4425-26
4426

4426

4427

4427-28
4428

4428-29
4429
4429-30

v 4430
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WRITTEN ANSWERS TO

QUESTIONS—contd,
U.5.Q. Subject
No,
780

781
TH2
783
784

785

789
790
791

792

794
795
796

797
798

799

Ho7
Kok

Telephone connections in
Avurangabad
Telephone cnnnccrmns in
Madhya Pradesh
Post offices in Ahmtd-
nagar Distt, .
Profits out of cement d1~=-
tribution . .

Fmght |Jl|d for cx:!url ol’

Producrmn m‘ Imegrai
Coach Factory, Peram-
bur . i

Cundensed Hay Lnrnstor_k

ced

Social Orgams:n’ Trun-
ing Camp . .

Community Development
programmies 0 Tri-
pura . g

N.ES. and CD. Illm:k
in Tripura .

Employment of fnrl:ign
Seamen

Averted Train colhs:un
at Jircn . ) .

Pay Ccmmission Report
in respect of railwavs .

B.C.G. vaccinations

Passengers amenities  at
Anandpur Sahib Station

Kews for cast iron 5|ec-
pers .

Stores demﬂment nf Cal
curta Port . .

Okhla water works

Human excreta for ma-
nure .

Ceoperative &ucmncs in
- Tripura

Seed mulnph:.mnn fnrms
in Tripura .

Cooperative R‘u*:crp in
Tripura

Cadastral §urv*-\r in 1r1-
pura .

Assam-, .\garlah Ruad

Timber in Andamans

Training of mid-wives

Sugarcane

Loss of post plrcek

Flour shortage in Punjab

[DamLy Dicest]
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4430
4431
4431
4431

4432

4432
4432-33

4433

4434
4434-35

4435

4435-36

4437
4437-38

4438
4438-39

4439-40
4440

4440
4441
4441-42
4442

4442-43
4443
4443-44
4444
4444-45
4445-46
4446

WRITTEN ANSWERS TO
RUESTIONS—contid.

4594

U.S.Q. Subject CoLumns

No

809 Tube-wells in Orissa

810 Surface Drainage Schcrnc
n Orissa

811 Rice and Paddy in Orissa
812 Bhubaneswar Station

813 Better Farm Tools for
Manipur .

R4 Freight concession
815 Price of sugar

816 Accadent in A;mcr Work-
shop .

817 Bus and Truck Terminal
in Delhi

818 Reservation  clerks  on
Southern Railway

819  Minor Irrigaticn Schemes
in Himachal Pradesh

MOTION FOR ADJOURN-
MENT . : . .

‘The Speaker withheld his con-
sent to the moving of four
adjournment motions given
notice of by the followin,
members regarding the strike
by the cmployees of the
State Bank of India:

Shri Prabhat Kar, Shri S.M.
Banerjee, Shrimati Parvathi
M. Krishnan and Shri T.
Nagi Reddy; Shri R.K.
Khadilkar; Shri Narayvan
anesh Goray and Shri Hem
Barua; and Shri Uma Charan
Patnaik,

STATEMENT BY MINISTER

The Depury Minister of Irri-
ion and Power (Shri
athi) made a statement
correcting the reply given
on the 1oth February. 1960
10 a supplementary by Shri
T. Sanganna on Starred
Question No. 34, regarding
Upper Sileru Project,
REPORT OF BUSINESS AD-
VISORY COMMITTEE
ADOPTED . . .

Furty-ninth Report was adopted.

4446-47

4447-48
4448
4448-49

4449
4449-50
4450

4450
445t
4451

4451-52

4452-64

4465-66
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BILL INTRODUCED
ion (R.ulwnys}
No. 2 Eﬁ 1960

BILL PASSED

The Minister of Railways (Shri
Jagjivan Ram) moved for
the mstdcnﬁlof th)e é\

riation ways) Bill
pgrgg The motion was
adopted. After the clause-
by-clause consideration the
Bill was passed,

GMGIPND ~ LS1I—302{ A)LS—18- ;-60—950.

[Day Dicest]

CoLuMNs

4467

4467-68

GENERAL BUDGET— GEN-
ERAL DISCUSSION . .

General Discussien on  the
Budget (General), 1960-61
continued, The discus-
sion was not concluded,

AGENDA FOR TUESDAY,
MARCH &. 1960/PHALGUNA
18, 1881 (SAKA)—

Consideration and passing of
the Appropriation (Rail-
ways) No. 2 Bill and Gene-
ral Discussion on the Rudget
(General), 1960-A1,
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